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I
IN THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

OA No.111of 2024

IN THE MA1–FER OF:

Ramesh Kumar Applicant

Versus

Haryana Organics (A Unit of Globus Spirits Limited) ... Respondent

Status report on behalf of Haryana State Pollution Control Board,

in compliance of order dated 05/07/2024.

1. That the above said matter was listed before this Hon’ble Tribunal on 05.07.2024

wherein it was directed to file status report in the said matter.

2. That the complainant Sh. Ramesh Kumar has filed a similar complaint to HSPCB

as well as to Hon’ble NGT regarding discharge of pollutant including water

pollution, chemical & gases which is destroying and adversely affecting the crops

of complainant

3. That a joint committee was constituted by this Hon’ble Court vide order dated

01.02.2024 to visit the site and for submissiQn of factual position of the unit

mentioned in complaint.

4 The unit in question was inspected by the Joint Committee on 14.03.2024 by the

members of the committee comprising of Sh. Kamlesh Singh, Scientist-E, CPGB.

Delhi, Sh. Mandeep Kumar, Sub Divisional Magistrate, Panipat and Sh.

Bhupinder Singh, Regional Officer, Haryana State Pollution Control Board,

Panipat. The report was submitted before the Hon’ble tribunal on 28.05.2024.

5. That as per the observations raised by the Joint Committee in its joint inspection

report a show cause notice was issued to the unit vide No.HSPCB/PR/2024/266

dated 31.05.2024. Following observations were made by the Joint Committee:-
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I
A. Effluent Management

111

The Unit should properly operate & maintain the aeration tank and clarifier

(secondary) of CPU and accordingly rectify the problem at the earliest.

I The Unit should properly operate & maintain the CPU and enhance the

performance of CPU so as to meet the desired water quality for reuse &amp

recycle of the treated effluent within the process/cooling tower makeup water.

The Unit should properly operate and maintain the STP and optimize the

performance of its STP so as to meet the prescribed standard.

IV

V

The Unit should provide Environmental Data display board at the entrance of

the Gate and regularly update it.

The Unit should take appropriate steps in cleaning and de-sludging of the

Drain (flowing adjacent to the Unit) and should provide the action taken report to

SPCB

VI. The Unit should not discharge their effluent into the drain and strictly follow the
consent condition of the HSPCB.

VII The presence of high concentration of COD, BOD, TSS & TDS in the

downstream of the Drain compared to the downstream drain reveals that Unit

intermittently discharges its untreated/partially treated effluent into the drain.

Therefore, SPCB should ensure strict periodical surveillance of the

industry/drain and ensure no industrial waste water discharge into the drain

VIII The Unit should maintain proper logbooks regarding raw spent-wash/thin slope

generation, Fermenter sludge generation, Boiler ash generation and disposal

B. Air Pollution and Control

1. The Unit should ensure regular water sprinkling and also take other necessary

measures in and around the boiler to minimize the dust /ash dispersion in the

ambient environment

11 The Unit should provide easy ladder (spiral /scaffold type) ladder at stack of 25

TPH boiler instead of monkey ladder to ensure safe access to sampling port for

emission monitoring as per CPCB Emission Regulations Part-III.
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111. The Unit should provide proper house keeping at the boiler section.

iv. The conveyor belt at the boiler should be covered (hood cover) or enclosed so as

to control the fugitive emission during the transportation of fuel /rice husk. The

Unit should provide adequate measure so as to avoid any fugitive emission

/dust emission to the nearby areas/land

v. The Unit should pay the compensation to the affected land owner, which may be

assessed by the HSPCB in consultation with agriculture department.

C. Waste Management

The Unit should maintain proper logbook record of Hazardous and other waste

generated and disposed by the industry as per the Hazardous & Other Waste

Rules, 2016.

6 The unit submitted the reply of the show cause notice issued on the basis of joint

inspection report vide letter dated 19.06.2024. As per the reply submitted by the

unit, it was informed that the unit has engaged Vasantdada Sugar Institute, Pune,

Maharashtra (VSI) to undertake the adequacy report of Sewage Treatment Plant

(STP) and Condensate Processing Unit (CPU) installed by the unit. VSI, Pune

made inspection to the said unit on 12.06.2024. The unit submitted the adequacy

report of CPU from VSI, Pune on 12.08.2024 and STP adequacy report on

06.09.2024. The copy of adequacy report of CPU prepared by VSI, Pune is

attached as Annexure-RI . As per adequacy report received from VSI, Pune the

design basis of CPU Plant is adequate for 140 KLPD of said Distillery.

7. The unit submitted the adequacy report of STPs installed by the unit on

06.09.2024. As per adequacy report prepared by Vasantdada Sugar Institute,

Pune has recommended certain improvement in the STP which are as under:-

> Complete retention time should be provided to the septic tank and

equalization tank to allow heavier solids to settle at the bottom.

> A new equalization tank with a retention time of 6-8 hours should be

installed, and the overflow from the existing equalization tank should be
directed into this new tank.

> Sewage feed pumps should be installed on the new equalization tank
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>

>

>
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The STP should be operated continuously for at least 20 hours/day to

maintain appropriate flow and batch type operation should be avoided.

Replace the MBBR media with new media to promote better growth of
microbial culture.

Add isolated cultures to aeration tank at regular intervals to maintain
MLSS and the Food to Microorganism (F/M) ratio.

Implement recirculation of activated sewage in aeration tanks.

> Ensure adequate retention time for the tube settler, and adjust .the inlet

flow from upward side installing a baffle wall to maintain a proper laminar

flow pattern and proper distribution of water within the settler which helps
settling solid particles in the conical bottom.

> Continuously monitor and analyze the inlet and outlet of STP.

Based on the recommendation made by the VSI, Pune, the unit upgraded its STP and

the unit was revisited by VSI, Pune on 16- 17 August, 2024. The sample of STP was

collected bY VSI, Pune 'and anaIYzed through M/s Envirochem Testing & Consultancy

LLP, Plot No.165, 1 st Floor, Sec-25, Part-II, HUDA, Panipat. As per report submitted

bY the unit through said laboratory parameters of STP are within permissible limit. The

coPY of adequacy report prepared by VSI, Pune of STP is attached as Annexure_

R2

8. That the third partY inspection under Grossly Polluting Unit (GPI) of the unit in

question was also done by the team of IIT Delhi deputed by CPCB. The inspection

bY third party was carried out on 04.07.2024 and as per the inspection report

submitted by the IIT Delhi on 18.08.2024, the parameter of effluent after treatment

from CPU and STP has been found complying with the permissible limit. The copy

of inspection report is attached as Annexure-R3.

9 That the said unit was inspected by the HSPCB team on 27.08.2024 to check the

compliance of observations made by the joint committee constituted by Hon’ble

NGT. The compliance status of the observations are as under:-
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Sr.

No

1.

Observations Compliance

A. Effluent Management

i. The Unit should properly operate i . The unit is complying with the

& maintain the aeration tank and observation by operating and
clarifier (secondary) of CPU and maintaining its aeration and

accordingly rectify the problem at secondary clarifier
the earliest

s une report the CPU

& maintain the CPU and enhance installed by the unit is adequate to

the performance of CPU so as to meet out the results for reuse and

meet the desired water quality for recycle. The latest status report

reuse &amp; recycle of the treated dated 18.08.2024 received from 11T

effluent with in the process/cooling Delhi and analysis report issued by

tower make UP water. HSPCB laboratory dated 10.09.2024

parameters are within permissible

limit. The treated effluent is recycled

and reused into cooling tower.

s raded it
operate and maintain the STP and the basis of recommendations

optimize the performance of its issued by V SI Pune. The unit has

STP so as to meet the prescribed provided one more equalization tank

standard has increased the retention time and

has replaced the membrane of PSF

and ACF. The latest status report
dated 18.08.2024 received from IIT

Delhi and analysis report issued by

HSPCB laboratory dated 10.09.2024

parameters are within permissible
limit. The treated effluent is reused

for gardening purpose.

iv. The Unit should provide

Environmental data display board

at the entrance of the gate and

regularly update it.

iv. The unit has submitted

purchase order dated 06.07.2024

for installation of LED display
board at the entrance of the unit

but same has not been installed
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v. The Unit should take appropriate

steps in cleaning and de-sludging

of the Drain (flowing adjacent to the

Unit) and should provide the action

taken report to SPCB.

vi. The Unit should not discharge

their effluent into the drain and

strictly follow the consent condition
of the HSPCB.

vii. The presence of high

concentration of COD, BOD, TSS

& TDS in the downstream of the

Drain compared to the downstream

drain reveals that Unit intermittently

discharges its untreated/partially

treated effluent into the drain.

Therefore, SPCB should ensure

strict periodical surveillance of the

industry/drain and ensure no

industrial wastewater Discharge in
to the drain

viii. The Unit should maintain

proper logbooks regarding raw

spent- wash/thin slope generation,

Fermenter sludge generation,

Boiler ash generation and disposal.

B. Air Pollution and Control

i. The Unit should ensure regular

water sprinkling and also take other

necessary measures in and around
the boiler to minimize the dust /ash

dispersion in the ambient

environment

v. The unit submitted request to

Irrigation Department for cleaning

and de-sludging and the same has

been complied by the Irrigation

Department in the month of June

2024. However, sludge still noticed in

the drain adjoining to the unit during

the inspection on 27.08.2024.

vi. During inspection on 27.08.2024

by HSPCB team no' discharge of

trade effluent was found into drain.

vii. The drain has been cleaned by

Irrigation Department for free flow of

water into drain by replacing hume

pipes with temporary steel bridge.

viii. The unit has start maintaining

logbook of spent-wash but not

maintained the logbook for
Fermenter sludge generation,

Boiler ash generation as per

suggestion given by the joint
committee.

i. Regular sprinkling is being done by

the unit in and around the boiler for

dust suppression.
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3.

Copy of analysis report by HSPCB laboratory,

R4

ii. The Unit should provide easy

ladder (spiral/scaffold type) ladder

at stack of 25 TPH boiler instead of

monkey ladder to ensure safe

access to sampling port for

emission monitoring as per CPCB

Emission Regulations Part-III.

iii. The Unit should provide proper

housekeeping at the boiler section.

tv. The conveyor belt at the boiler

should be covered (hood cover) or
enclosed so as to control the

fugitive emission during the

transportation of fuel/rice husk. The

Unit should provide adequate

measure so as to avoid any fugitive

emission /dust emission to the

nearby areas/land.

v. Tha

compensation to the affected land

owner, which may be assessed by
the HSPCB in consultation with

agriculture department.

C. Waste Management

i. The Unit should maintain proper

logbook record of Hazardous and

other waste generated and

disposed by the industry as per the

Hazardous & Other Waste Rules,

2016

ii. Monkey ladder has been provided

by the unit. No step has been

initiated by the unit to provide

spiral/scaffold type ladder to 25
TPH Boiler.

iii. The unit has provided covered

shed for storage of biomass multi fuel

such as rice husk, mustered husk

iv. The unit has covered the conveyor

belt to control fugitive emissions of

fuel

v. The unit has intimated that it has

taken the 9 acre land adjoining to the
unit on lease related to the

complainant and his family.

i. The unit has obtained authorization

under HOWM Rules, 2016 valid upto

30/09/2027 for the used oil. The unit

has made agreement with authorized

service provider for disposal of
hazardous waste. The hazardous

waste generated in the form of used

oil of quantity approximately 40 ltrs is

found stored in drums

Panchkula is attached as Annexure-
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10 That the unit was inspected by the team of HSPCB on 15.02.2024 and 21.02.2024

on basis of complaint filed by Sh. Ramesh Kumar. The unit was found discharging

effluent into adjoining drain No.6 during the inspection done by the team of

HSPCB. Therefore, interim environmental compensation of Rs.27,00,000/- was

imposed upon the unit by HSPCB vide order No. 1/254186/2024 dated 16/07/2024

on the basis of violations made by the unit. The unit has deposited the interim

environment compensation amount on 06.08.2024. Copy of environmental

compensation order with deposition receipt is enclosed as Annexure-R5.

11 That the additional environment compensation of Rs 33,90,000/- has also been

recommended to Head Office vide office letter No.HSPCB/PR/2024/1261 dated

16/09/2024 for the violation found during the visit by Joint Committee. Copy of

Environment compensation recommended to Head Office is enclosed as

Annex ure-R6.

The above status report is being submitted for kind consideration. It is undertaken to

comply with the directions passed by the Hon’ble Tribunal.

9,„.h ;/ M/
Shivendra, Sc-B

HSPCB, Panlpat

Ajay Ahlawat, AEE

HSPCB, Panipat

Bhupinder Singh, EE

Regional Officer, HSPCB, Panipat
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ADEQUACY ASSESMENT REPORT OF EFFLUENT

TREATMENT PLANTS DECANTATION FOLLOWED BY

EVAPORATION FOLLOWED BY STEAM TUBE

BUNDLE DRYER TO PRODUCE DDGS

INCLUDING CONDENSATE POLISHING UNIT

FOR

140 KLPD GRAIN BASED DISTILLERY PLANT

OF

M/S. H ARYAN A ORGANICS,
(A UNIT OF GLOBUS SPIRIT LTD.),

4 KM, CHULAKAN A ROAD, SAMALKHA, DIST.
PANIPAT - 132 101 (H ARYAN A)

A
-b=,

Prepared By-

/'is},
(T+XH&IE:hx1)

VASANTDADA SUGAR INSTITUTE
Manjari (Bk), Pune- 412 307; Maharashtra

Phone – (020) 26902100, Fax – (020) 26902244
Website: www.vsisugar.com

JULY - 2024
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ADEQUACY ASSESMENT REPORT

FOR EFFLUENT TREATMENT PLANTS

OF

140 KLPD DISTILLERY PLANT BASED ON GRAIN TO PRODUCE

EXTRA NEUTRAL ALCOHOL & FUEL ETHANOL

OF

M/S' HARYAN A ORGANICS, (A UNIT OF GLOBUS SPIRIT LTD.),

4 KMI CHULAKANA ROAD, SAMALKHA,

DIST. PANIPAT - 132 101. (HARYANA)

1. INTRODUCTION:

HarYana Organics (A unit of GIobus Spirit Limited) is located Samalkha. Dist

Panipat, HarYana state. Globus Spirits Limited (GSL) (Formerly Known as (.,lobus

Agronics Limited) was incorporated in 1993. Mr. Ajay K. Swarup, Founder & Managing
Director of the Globus Spirits Limited.

In 1994-95, GIobus Spirits set UP its distillery in Samalkha1 Haryana, with an

lnstalled capacitY of 25 KLPD molasses based distillery to produce RS & ENA. In 2011

GSL has decided to expand its existing distillery capacity from 25 KLPD to 100 KLPD

on graln FOute to produce RS & ENA bY installing additional 75 KLPD distillery plant
AccordingIY’ unit has made necessarY arrangement for grain handling system to

produce alcohol from grain- GSL has obtained consent to operate for 100 KLPD

dlstillerY unit in December 2012 and commission the plant in the year 2011_12. In 2022,

the unit applied for Environmental Clearance to further expand the existing disti11ery

capacltY from 100 KLPD to 205 KLPD and received the necessary Environmental

Clearance in 3'd April 2023 the coPY of EC is attached as annexure 1. Currently, the unit

has expanded its capacitY from 100 KLPD to 140 KLPD in the year 2023, the remaining

expansion of 65 KLPD scheduled for the upcoming years. The consent to operate for

140 KLPD distillerY unit is granted to the unit in 13h September 2023 and it is valid up to

}#
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30th September 2027' The coPY of CTO is attached as annexure 2. Now, the GSL have

facilitY to produce 70 KLPD RS or ENA and 70 KLPD fuel ethanol. Distillery plant having

fed-batch fermentation and multi-pressure distillation with integrated evaporation plant

To achieve ZLD, GSL has installed decantation followed by evaporation followed by
rlbbon mixer (Mingler) followed by dryer to produce Distillers Dry Grain Soluble (DD(,s)

GSL has also installed condensate polishing unit for treatment of process condensate

water, cooling tower blow down etc. Treated water is rec.',yt..,led for process and non_
process application.

2. Environmental Clearance-

GSL has obtained “Environmental Clearance” (EC) for expansion of grain_based

distillery vide letter no. F. No. J-11011/714/2009-IA-II (1), dated 03rd April 2023 from

Government of India, MinistrY of Environment Forest and Climate Change, IA Division

Indlra ParYavaran Bhawan, Jor bagh Road, New Delhi-3. GSL has received EC for

expanslon of grain-based distillerY from 100 KLPD to 205 KLPD by installation of new

105 KLPD grain-based distillery and expansion of Co-generation power plant from 3.0

MW to 4.6 MW by installation of new 1.6 MW cogeneration of power plant. EC is
attached herewith as annexure –I

q

Units

Grain based distillery
(Grain Broken rice
Maize Barley &

Sorghum)
f- Co-generation power

plant

Ua ii-oxide plant

Existing
100 KLPD

Proposed Total
1

Product

RS/ENA/Ethanol
/CL/IMFL

3.0 MW

58 TPD
76 TPD

1.6 MW

46 TPD
81 TPD

4.6 MW

104 TPD
157 TPD

Power

DDGS

CO2 plant

CurrentIY, the unit has expanded its capacity from 100 KLPD to 140 KLPD in the

Year 2023, the remaining expansion of 65 KLPD scheduled for the upcoming years.

-4-
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3. Consent to operate (Water & Air):

GSL has obtained 'Consent to Operate’ for water & air vide letter no

313106523PITCT039884947, dated 20nd September 2023 is attached herewith as

annexure –ll' The consent to operate is valid for the period from 13th September 2023 to
30th September 2027 for both water & air

Consolidated Consent & Authorization (CCA) for Globus Spirits Limited

Samalkha granted for the following products
Product

Quantity
140
10000
12000

R.S./ENA/ETHANOL

a ay)

Unit
KLPD

(Cases/Day)
(Cases/Day)

Conditions under Water (Prevention and Control of Pollution) Act -1974 as

amended: - Daily quantity of effluent discharge (ZLD):

Kind of effluent
Domestic
Industrial

Quantity (KLD
15.0 KLD
554 KLD

Treatment Facil
STP

al /CPU/MEE

Discharge point
use for Hom1

ZLD

Trade Effluent Parameters as per CTO_

Sr. No Parameter
1 DH
2 no

COD-{ 4 TSS

Unit

mg/Lit
mgm
mg/Lit.

Standard
5.5 – 9.0

30

100

Domestic Effluent Parameters as per c,TO _
Parameter
DH

ho
COD
TSS
Faecal Coliform

Unit Standard
5.5 – 9.0

10
50
20

100 MPN /100 ml

ma/Lit.
1/Lit.

ma/Lit
0

515



/+ .

/di}\
V 4Mt qq&

WmD
Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended as per
CTO: -

Air Type OL

Pollution No
Source
O 1
boiler fired boiler

Control
Device

Height of Stack
Suspended Particulate
Matter (SPM
80 mg/m3Suspended

Particulate
Matter
Suspended
Particulate
Matter

Suspended
Particulate
Matter

44.2 Meter
from ground
level
42.67 Meter
from ground
level

10.9 Meter
from above
roof level

boiler fired boiler 80 mg/m:3

Stack Diesel
Attached
to DG
set

80 mg/m:3

4. Grant of Authorization under Hazardous and other wastes (Management &
Transboundary Movement) Rules) 2016:

GSL has obtained hazardous wastes authorization vide letter no

HWM/PIT/2023/6990998, dated 20nd October 2023 iS attached herewith as annexure –

Ill- it iS valid for the period from 1 st October 2023 to 30th September 2027.

Name of Process and category of

Hazardous Waste as per the

Schedules I, II and III of these
rules

Industrial operations using

mineral/synthetic oil as lubricant

in hydraulic systems or other

applications, used/spent oil

Authorized mode of disposal

or recycling or utilization or

co-processing etc

Quantity

Sent to M/s

Hydrolubes

Universal 600KL/Annum
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5. NOC for Ground Water Extraction from Government of Haryana1 Haryana
Water Resources Authority:

Unit has taken NOC, from Government of Haryana1 Haryana Water Resources

AuthoritY for extraction of 552 M3/daY ground water from existing four borwelts. But its

validitY expired on 18th June 2024. Now, GSL has applied for renewal of NO(.-/ on 19th
June 2022 is attached herewith as annexure –IV

Now, the GSL have facilitY to produce 70 KLPD RS or ENA and 70 KLPD fuel

ethanol in existing 140 KLPD distillery. Distillery plant having fed-batch fermentation and

multl-pressure distillation with integrated evaporation plant. To achieved ZLD GSL has

installed Decantation followed by evaporation followed by ribbon mixer (Mingler)

followed bY drYer to produce Distillers Dry Grain Soluble (DD(,s). (,SL has also

lnstalled condensate polishing unit for treatment of process condensate water, cooling

tower blow down etc. Treated water is recycled for process and non_process
application.

The whole stillage (effluent) generated from grain-based distillery plant is

separated in thin stillage and wet cake in decantation followed by evaporation of thin
stlllage to SYrup followed by wet cake and thick syrup are mixed to produ('e Distillers

Wet Grains with Solubles (DWGS) followed by dryer to produce Distillers Dried Grains
solubles (DDGS)

Objective of the adequacy assessment of 140 KLPD Distillery:

On 14th March 2024, an inspection team comprising members of N(,T, CPC.B

and HSPCB visited the distillery unit. During the visitt the inspection team explored

varlous areas of the distillery unit and collected samples from various treatment units

such as MEEI CPU, STP, and groundwater samples from the premises. On 31st May

20241 the unit received a show cause notice (Attached as Annexure-V) regarding
varlous issues. In response to this observation in the show cause notice, the

management of GSL decided' to conduct an adequacy assessment of the existing 140

KLPD grain-based distillerY to understand the loopholes in the treatment facility and

-7-
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assigned this task to Vasantdada Sugar Institute (vsl), Pune through email dated 6th

June 2024 (Attached as Annexun – VI). Accordingly, VSI team comprising of Mr. D. A.

PaUI, Joint Technical Advisor of Department of Alcohol Technology and Biofuels and Mr

Kapil Uphade, Scientific officer of Department of Environment science visited (,SL

dlstillerY and effluent treatment plants 12th June 2024 for Adequacy Assessments of

distillerY ETPs (CPU) and STP to achieve ZLD. Distillery and effluent treatment
plants were in operation during the visit of VSI team.

Technical team of VSI had elaborate discussion with Mr. Amitabh Singh

President- Technical Operations, Mr. Mahendra Pratap Singh1 Vice President_ Works1

Mr. Akhil Kumarf General Manager- Administration, Mr. Naveen Kumar1 Sr. General
Manager, and other technical staff about the performance of both distilleries and effluent

treatment plants during the visit.

Joint visit paid bY VSI team & technical staff of the GSL to grain storage fa(.',ilities1

graln handling, Milling & Liquefaction, yeast propagation, Fermentation, Distillation

sectlonsl Decantation, evaporation, drYer, Process condensate treatment plant, Boiler
and sewage treatment plant (STP).

During the visit, inspection of various sections, observations on operations and
performance of each unit were made and discussed with the technical staff of the

distillery plant.

GSL having capacitY 140 KLPD distillery, during the visit plant was operated on
65.75 KLPD capacity (Average production from lst to 10th June 2024) and use grain
(Rice) as a feedstock to produce fuel ethanol.

GSL has installed one number of silos (Cap. 3127 MT) with pre-cleaning and

blower arrangements for storage of grain. The grain from silo is transferred to pre-

cleaning SYstem which consist of de-stoner, magnetic separator, and cyclone system for
removal of foreign material, stone & dust from grain. The grains contain 0.2 to 0.5%

stone and sand particles. Stones and sand particles are separated in de-stoner.

collected in bags, and used for land filling or road construction in distillery. The foreign

HeU

y/
A
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materials of 1 .0 – 1.50 % of total grain is removed in pre-cleaning system and used for
boiler feed along with rice husk.

The liquefaction process is operated on high dissolved solids (about 30 to 32%)

which help to reduce the dilution water and better separation of solids in de(.,antation

SYstem' The fermentation process was simultaneous Saccharific,ation and high gravity

feFmentation, which leads to high alcohol percentage (12.50 to 13%) in the fermented

wash. The log sheet of liquefact ion & fermentation section is attached as annexure _ vii

The high alcohol percentage in fermented wash helps to reduce the effluent generation
and energy (steam) consumption in distillation.

GSL has also installed 60 TPD CO2 plant to recover Carbon dioxide (CO2)

produced in fermentation process.

The distillation system is multi pressure type with heat integration consisting of
seven columns SYstem to produce potable grade Extra Neutral Alcohol

The whole stillage generated after distillation is subjected to de(,antation and thin

stillage generated after decantation is evaporated in Integrated & standalone

evaporation plant (ISMEE). The wet cake from decantation and thick syrup are mixed in

Mixer (Mingler) tO produce Distillers’ Wet Grain with Solubles (DW(JS) or steam tube

bundle drYer to produce Distillers Dried Grain Soluble (DDGS) with app. 90% total

sollds. DDGS is sold to farmers as cattle feed through agency.

The distillation column spent lees is recYcled in liquefaction section for slurry
preparation. The blow downs water of cooling towers, process condensate of

evaporation is transferred to the Condensate Polishing unit (CPU). The (,SL has also
recycled thin stop for slurry preparation.

6- The 140 KLPD grain-based distillery plant technical details are as follows1
• Plant capacitY 140 KLPD grain-based distillery to produce 70 KLPD RS or ENA

and 70 KLPD fuel ethanol

• Name of plant Supplier- M/s. Praj Industries, Pune

• Grain handling & storage system – Pre-cleaning system 20 MT/hr capacity.

• Grain silo INo. with 3127 MT capacity for storage of grains

9
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•

•

•

•

•

•

•

•

•

•

Mill section –Hammer mill with 24 MT/hr capacity (3 Nos. Capacity _ 8 TPH each)
Pre-"lasher (Screw mixer) – Capacity - 45 M3/h,

Liquefaction Tank with Agitator _ 150 M3, 1 No

Jet cooker – Capacity – 60 M3/hr, 1 No

Fermentation Technology – Batch /Fed-batch type

Pre-fermenters capacity – 1 No, (..,apac,ity 100 M3

Ferrnenters – 5 Nos. (Cap. 600 M3 each)
Beer wel1- 1 No. (Cap. 600 M3)

Dlstillation TechnologY –Multi-pressure distillation to produce RS or ENA

Number of columns in distillation section- 5 Nos. for rectified spirit (R.s.) and
additional 2 nos. of columns for ENA production (Analyzer cum degasser column

Pre-rectifier column, rectifier column, ED column, Simmering and Recovery
column)

Fuel Ethanol plant – 70 KLPD MSDH plant to produce fuel ethanol

Decanters – 5 Nos. Total capacities – 96 MT/hr (4 Nos.- 20 MT/hr capacity each
and 1 Nos.- 16 MT/hr capacity each)

Stillage (Effluent) Evaporation Technology – Integrated (2 Falling film evaporator

followed bY standalone 1 No. Force circulation)

Ribon mixer/ Mingler – 1 No.

Steam tube bundle type dryer for DD(,s _ 2 Nos

Steam for Fermentation, Distillation & Evaporation plant - (,SL having won boiler
10 TPH & 25 TPH.

JC

3

•

•

•

•

•

•

•

•

;

£'

Power for Distillery & ETP (CPU)

plant.

Pre fermentation, fermentation section and distillation plant capacities are

adequate to for 140 KLPD to produce 70 KLPD Rectified spirit or Extra

Neutral Alcohol and 70 KLPD fuel ethanol (total 140 KLPD).

During the visit plant was operated on 65.75 KLPD distillery capacity and their

work performance from 1 st June tO 10th June 2024 collected performance is given
10

having own 3.6 MW co-generation power
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in table no- 1. Based on performance parameters achieved for 65.75 KLPD is

considered for worked out 140 KLPL) performance. Similarly1 we have also

prepared the estimated performance for 140 KLPD capacity and is given in table
1no

Table: 1 – Performance of 65-75 KLPD and 140 KLPD grain-based distillery
(From 1 “ June to 10th June 2024)

Sr. F Particulars
No.

1

a) Fuel ethanol
d) Impure spirit

Recovery of alcohol
Fermentation Efficienc\
Distillation Efficienc\

@rage Alcohol % in fermented wash
Total whole stillaqe generated
Average whole stillaq
Average whole stillagb–generated

2
3
4
5
6
7
8
9

10

11
12

Whole stillage feed to Decanter
Wet Cake seo

Thin slop separation from Decanter
)

Balance Thin slop feed ta Evaporation
:4% TS

I lop (30% TS:15

16
17

18
19

Process condensate generation

(Wet cake + Thick slol

Average thin slop generation after
removal of wet cake in decantation

20 ation after IMEE

Unit

B.L.
MT
Lit./MT
%

Lakh Lits.
M3/Da'
Lits ./Lit .
alcohol
production
M3/Da'
MT/Da'
M3/Da.
M3/Da\

M3/Day

M3/Da'ma
M3/Da’M
MT/Da'
ms
alcohol

roduction
Lits./Lit.

Average
(1 st tO

10th June
2024

6,57,46i
6,57,465

1448
454.0
92.50
99.20
13.5-14.0
35.43
354.3
5.40of

354.3
63.78
290.5
49.4
241.2

32.1
35.95
209.1
99.73

33.24
No

no

elia8 @Fa
axA:EIa)

Estimated
for 140
KLPD

14,00,000
14,00,000

3084
454.0
92.50
99.20
13.5-14.0

75.60
756.0
5.40

756.0
136.0
620.0
105.0
515.0

68.7
76.94
446.3
212.94

70.98
4.40

0.49

-11-
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Performance parameters of grain-based distillery plant for 1 st June to 10th June 2024 is

attached as Annexure- VIII.

Above performance data was collected during visit of VSI team to GSL DistillerY

division. Based on the production figures collected, the capacitY utilization of graln-

based distillery plant was 50% and average alcohol production was 65'75 KL-PD agaInst
140 KLPD capacity. The data collected from the fermentation log book and MPR

distillation plant log book.
The alcohol percent in fermented wash as noted from the log book was found to be

in the range of 1 3.50-14.00 9/o (V/V)-

7. Primary Effluent Treatment system- Decantation of Whole Stillage

Whole stillage generated from analyzer column bottom @ 354.3 M3/daY (14'76 M3/hr)

f„ 65.75 KLPD and 756.O M;/day (31.5 M;/hr) for 140 KLPD with 5-6 % totaI sc>1'ds *s

subjected to decantation. GSL has installed 5 Nos of decanters (4 Nos.- 20 MT/hr

capacity each and 1 No.- 16 MT/hr capacitY) to separate wet cake and thin sIop' Thus,

total capacity of decanters 96 MT/hr. The installed capacitY of 96 MT/hr of decanter

is sufficient for 140 KLPD distillery.

Thin slop generated after decantation in the range of 290.5 M3/daY with 4'C) –
4 50 % total solids. out of that 49.4 M3/day thin slop is recycled for slurrY preparation

and balance 241 M3/day thin slop is sent to integrated followed by standalone multiple

;_ effect evaporation plant (lsMEE) where it gets concentrated to about 30 % total solids'

The wet cake generation is in the range of 63.78 MT/daY. DuFing operations, two

decanters is in operation out of 5 de<..,anters. The characteristic of the whole stillage is

given in table no. 2.

y

Table: 2 _ (.',hara(.,teristics of whole stillage

a
No

Unit C S

(For 65.75 KLPD)
Stillage

characteristics
(For Estimated 140

KLPD
756sml

generation, ap
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Colour
Temperature
DH

Tma dissolved
solids
Total suspended
solids
Total Hardness (as
CaC03
C.0.D

Pale yellow
B-80
3.87

17590

Pale yellow
T5'Ko
3.87

17590mg/Lit,

mg/Lit,

mg/Lit,

mg/Lit ,
%

42 ,200 42 ,200

700

2,07,921.9
5.76

700

2,07,921.9
5.76

8- SecondarY Effluent Treatment – Thin slop Evaporation plant (Integrated
followed bY SMEE) for concentration of thin stillage (from 4.0 % total solids

to 30 % total solids): -

The SMEE plant details are as given below-

• GSL has installed integrated evaporation followed by standalone multiple effect

evaporation plant (SMEE) for concentration of thin stillage (vinasse) to thick
SYrup- Total three effects are installed, out of which two effects of evaporators

are based on falling film and one evaporator is based on force circulation for

concentration of thin stitiage from 4.0 % total solids to 30 % total solids. In

lntegrated evaporation the alcoholic vapor generated in analyser column is

utilized for concentration of thin slop from 4% solids to 18-20% solids and Force

CIrculation evaporation body steam is provided for further concentration of thin

slop from 18-% solids to 30% solids.

• Mass flow meter is installed at outlet of SMEE plant for measurement of

concentrated thick slop generation.
Performance of Multiple Effect thin stillage Evaporation plant from 1 st June to
10th June 2024

&

r
++

-13-
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Table: 3 - Performance of the Evaporation plant for concentration of thin
stillage feed.

Sr.
No.

Parameters Unit Design
Capacity

Value
(For 65.75

KLPD'
241

10.04
4.0

209.1

Estimated
for 140
KLPD

515
21.45
4.0

a4

Thin stillaqe feed rateMstillaq
Total solids in feed
Process condensate

eneration
Water evaporation rate
Total concentrated thick syrup
output

M3/da'
M3/hr

0/0

M3/day

840
35
3.5

748.1

Ka/hr
M3/day

3
9

18600
68.6

MT/da
Kg./hr

103.6
m3

32

4.0

35.95
1498

30

1.00

76.8
3200

30

2.50

He 7

8

9

Concentrated thick syrup
output
Total Solids in concentrated
thick svru
Steam required for water
evaporation

0/0

MT/hr

•

•

The average thin stillage generation is about 241 M3/day. The log book sheet is

attached as annexure – VIII.

The average concentrated thick syrup generation was 32.1 M3/day. The water

evaporation rate of 209.1 M3/day was achieved. Thus, thin stillage volume gets

reduced from 241 M3/day (4% T.S.) to 32.1 M3/day (about 30 % T.S.) for 65.75
KLPD

The average concentrated thick syrup generation was 68.6 M3/day. The water

evaporation rate of 446.4 M3/day was achieved. Thus, thin stillage volume gets

reduced from 515 M3/day (4% T.S.) to 68.6 M3/day (about 30 % T.S.) for 140
KLPD

/

•

• Steam required for water evaporation about 1 .0 TPH

• The performance of the SMEE plant is given in table no. 3.

-14-
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Table: 4 - Characteristics of thin & thick stillage
Parameter Unit

mc
Thin stillage

characteristics
241
4.0

3.81
17218
16480

71287

Thick stillage
characteristics

32.1
30

3.51
126296
18460

247525

Stillage generation
Brix

oH
'otal dissolved solids

Total suspended solids
C.0.D

Mg/Lit

+'fM

Based on the data collected (refer Table 3), the design basis of evaporation
plant of grain-based distillery plant is adequate for 140 KLPD and performance

was found satisfactory.

9. Tertiary Effluent Treatments- Mingler

GSL has installed ribbon mixer for mixing of wet cake and thick slop. The wet

cake (63.78 MT/day) from decantation is mixed with thick syrup (35.95 MT/day) in
mingler to produce 99.73 MT/day Distillers’ Wet Grain with Solubles (DWGS). DWGS is

sold to farmers as cattle feed through agency or sent to dryer to produce DD(,s around
33.24 MT/day with total solids about 90% for 65.75 KLPD

The wet cake (136 MT/day) from decantation is mixed with thick syrup (76.94
MT/day) in mingler to produce 212.94 MT/day Distillers’ Wet Grain with Solubles

(DWGS). DWGS is sold to farmers as cattle feed through agency or sent to dryer to
produce DDGS around 70.98 MT/day with total solids about 90% for 140 KLPD. A

characteristic of DWGS is given in table no. 5.
Table: 5 . Characteristics of DWGS

Parameter
Moisture
Crude protein

Unit
%

0/0

DWGS characteristics
75.2
27.2

Based on the data collected, the design basis of mingler plant of grain-

based distillery plant is adequate for 140 KLPD and performance was found

satisfactory.
15
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10. Final Treatment - Steam tube bundle dryer:

GSL has installed two steam tube type bundle dryers having design capacity

feed of DWGS 5.5 TPD each. Dryer feed was observed 4.15 TPH as against capacity

11 TPH' 99.73 MT/daY (4.15 TPH) Distillers’ Wet Grain with Sotubles (DWGS) is sent to

drYer to produce DDGS around 33.24 MT/day with total solids about 90% for 65.75

KLPD. 212.94 MT/daY (8.87 TPH) Distillers’ Wet Grain with Solubles (DW(,s) is sent to

dryer to produce DDGS around 70.98 MT/day with total solids about 90% for 140 KLPD

DrYer prbvided 4 TPH steam for reduce initial moisture from 70% to 10%. DD(,s slod as

a cattle feed. The details of performance of dryer plant are given in table no. 6 and
characteristic of DDGS is given in table no. 7.

Table: 6 - Performance of the Dryer plant for DDGS production.qt

Parameters Design
Capacity

264
70

Value
(For 65.75KLPD

99.73
70

Estimated
for 140
KLPD
212.94

70
DWGS feed to Dryer

HELsture content
Total solids in DWGS feed
DDGS production
Water evaporation dut'
Moisture content in DDGS
feed
WaI solids in DDGS

MT/da
%

%

MT/da
MT/da

%

30
33.24
66.49

10

90

30
70.98

141.96
10

90

rnb Table: 7 - Characteristics of DDGS
Sr. No Parameter Unit DWGS

characteristics

15.00Moisture

Protein

Starch

Sugar 14.90
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Based on the data collected (refer table 6) the design basis of dryer plant

for production of DDGS 90 MT/day of grain-based distillery plant is adequate for

140 KLPD distillery capacity and dryer plant performance was found satisfactory.

GSL should maintain log book properly.

GRtIN BASE DISTILLERy PLANT TO PRODUCE EXTRA NEUTRAL ALCOHOL
PROCESS FLOW DIAGRAM

Grain storage Decantation

Boiler
Grain Handling & Dry Milling

;gb
}

TG set
Thin stillage

Liquefaction, cooking
& post liquefaction

Power to all electrical
equrprbents

Evaporation

Saccharification &
Fermentation

a Wet
cake

Cooling
Tower

Mingler

Distillation Product
ENA DWGS

WFP & Treatment Dryer

DDGS
Impure spirit ENA to

storage

I

Condensate

Treated water Condensate Polishing Unit

Cooling Tower blow down
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11.Condensate Polishing unit (CPU) : -

GSL distillery has installed Condensate Polishing unit for treatment of

evaporation condensate (400 M3/day), cooIIng tower blow down (140 M3/day)1 clP

water (I'O M3/daY) and noor washing water (50 M3/day). Total feed capacity of CPU

is 600 M3/day. CPU unit consist of anaerobic treatment followed by aerobic
treatment followed by secondary clarifier followed by MGF followed by ACF followed

bY softener. After treatment treated clear water recycled back to fermentation

processand cooling tower make up and remaining sludge transferred to sludge tank.
Equalizption Tank:

Equalization tank of adequate retention time is provided for flow and

characteristics equalization. BRIO Submersible mixer shall be provided for mixing

the equplization tank content. The equalized effluent is now pumped to the UASB

Reactor for further treatment. Highly Power Efficient, Submersible BRIO Mixer is

provided for mixing the tank content.
Neutralization Tank:

The condensate from Equalization tank shall be pumped to Neutralization

tank for increasing the pH. The neutralization tank shall be provided with an agitator

to mix the lime solution in the condensate. Lime / Caustic shall be added to the

condensate for the neutralization purpose.

Primary Lamella Clarifier:

Sludge generated during the Neutralization shall be settled before the effluent is

Subjectgd to biological treatment. Primary Lamella clarifier shall be provided for this

purpose. The Primary lamella clarifier shall be provided with Tube Dek for improving

the settling area. Sludge shall be taken to sludge drying beds for dewatering and

drying.
Buffer Tank:

Buffer Tank Fabricated in MS and painted in Epoxy paint shall be provided for

preconditioning of the neutralized condensate before feeding it to U ASB reactor.

Buffer tqnk shall be constructed in RCC and shall be provided with UASB feed pumps.

-19-
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U ASB Reactor:

UASB reactor consists of mainly feed distribution network at the bottom

Sludge ,blanket at mid height of the reactor and the gas1 liquid1 solid separator

(GLSS) : at the toP of the reactor. In UASB process, the bacteria responsible for

dlgestion are present in the form of sludge blanket. The bacteria grow and reside as

bacterial flocs suspended in the up- flow effluent stream. The bacteria (_,onsume

organIC content of wastewater and metabolize it to produce CPU and biomass. UASB

operate? i.n the mesophillic range of temperature, i.e. 28' _ 40'c. The pH inside the

reactor is usualIY kept around 7.2 while proper ratio of volatile acid and alkalinity is
maintained.

Qlogas generated is collected at the top of the reactor and send to the flare

stack. The anaerobically digested effluent is collected from the network of gutters and

launders and taken to the aeration tank for further treatment. The excess sludge from

the bottf)m of the reactor is periodically taken out and sent to the sludge handling
facility .

The UASB Reactor fabricated in MS and painted with Epoxy Paint from

Inslde and SYnthetic Enamel paint outside.
Extended Aeration Tank:

The anaerobically treated condensate although has significantly lower

concent[atlon of the Organic matter i.e. BOD and COD, but it still has the organic

matter Which shall be removed before subjecting the same for recycle. Extended

aeration process is provided for further removal of the organic matter from the post
anaerokjlc condensate. The Extended aeration tank constructed in RCC, shall be

provlded for this purpose. Extended aeration tank shall be provided with 15 HP slow

speed fIxed tYpe surface aerator for oxygen transfer. The Mixed liquor from the

extended aeration tank shall then be taken to secondary clarifier for removal of the

biologic PI sludge.

-20-
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Secondary Clarifier:

The mixed liquor from Extended Aeration Tank enters the Inlet Zone of the secondary

clarifier :for separation of sludge and liquid. The clarifier is a circular tank with conical

bottom. In clarifier, solids get settled at the bottom. Clarifier Mechanism shall be

provided for scrapping the settled sludge at the bottom. The supernatant from the

clarifier overflows uniformly over the peripheral launder. A part of sludge from the

clarifier is re-circulated back to aeration tank while the excess sludge is sent to the

sludge handling systems. The clarified effluent is then collected in the treated effluent
tank

Clarified effluent Tank:

Overflow from all the clarifier is collected in a Clarified effluent tank. The Treated

Effluent .Tank with a capacity of 30 m:3 is used for this purpose.

Sludge Drying Beds:

The sludge is pumped to Sludge Drying beds for dewatering. The centrifuge is of

Bowl type. The Filtrate from Sludge Drying beds is taken back to equalization tank for

further treatment. The dewatered sludge is collected in a trolley and sent for further

disposal. This being a stable biologIcal sludge, it can be a source of good manure. The

biologic?lly treated effluent from ETP will be subjected to tertiary treatment for recycling
the water. :

Flocculator:

The clarified effluent form the Secondary clarifier shall be subjected to

coagulation – flocculation treatment for removal of the colloidal solids form the effluent.

Flocculqtion tank with Flocculator mechanism shall be provided for this purpose. Alum

shall be added to the effluent along with Polyelectrolyte for this purpose.
Tube Settler:

The biologically treated effluent from the treated effluent tank is received in tube

settler Tank. Polyelectrolyte and Coagulant shall be added to the treated effluent tank

before i( enters to Tube settler. A static Flocculator zone provided for this purpose.

-Ink*+

'heh\./
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Filter feed Tank:

The clear supernatant from the Tube settler is collected in the filter feed tank

provided with adequate retention time. Hypochtorite solution shall also be added for

disinfection purpose.

Filter Feed Pump:

The effluent from filter feed tank will be first pumped to pressure sand filter, multi

grade filter for removal of suspended solids.

Pressure Sand Filter (PSF):

The filter is provided as primary filtering unit. Biologically treated effluent shall be

filtered by PSF to remove suspended matters & turbidity present in the effluent.

Activated Carbon Filter (ACF)
An activated Carbon Filter fabricated in MS and provided with filtering media

such as sand + Activated carbon is provided. The carbon Filter shall remove the

residual color and odor associated with treated Effluent

Filtereq Water Sump.

The filtered water shall be received in filtered water sump constructed in RCC.

The Effluent from this sump shall further be pumped to the successive treatment units.

Softener (600 m3/day):

A resin4based softener unit is provided for removal of the hardness form the treated

effluent and make it suitable for reuse. The softener shall be regularly regenerated

using brjne solution. Th details of tank dimension with capacity are given below.

JHBh

\+

Description ;pecifi cation

Equalization Tank
UASB Reactor
Extended AerationTank

,econdary Clarifier

ICC, Liq. Volume: 300 M3
ISEP Volume 622 M3

RCC, Lia . Volume 470 M3
i

Dia x 3m SWD
Volume: 15 M3RCC, Li

1

100 M2Brick Mason
c

IO M2

Floccu lator
Lamella Ciarifier -II

Sludge Drying Beds
Filter Feed Tank / CCT
MCC Room
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Neutralization Tank

R Lamella

Buffer Tank

1 No ISEP. Volume:12.50 M3
MSEP. Volume: 30 M31 No

o

Evaporation condensate water & cooling tower blow down water etc. app. 230

M3/day pre collected in equalization tank (Attached as Annexure – IX) and after cooling

through 'PHE fed to biological CPU treatment plant and treated water recycled back to
process.and cooling tower make-up. Design and actual feed to CPU is given in table no

7. Design feed and treated water characteristics is given in table no. 8. Analysis report

of CPU inlet and outlet is attached as Annexure – X

Table: 7 – CPU Design and Actual feed
+

++

Sr. i Particulars
No

Desjgn
For 143
KLPD

Actual
For Estimated

65.75 For 140
KLPD KLPD
210.0 445.0
20.0 30.0

CIP water
'oor washina

Wu@wr th waste generation, M3/da:

400.0
140.0
10.0
50.0

600.0 230.0 475.0

Table: q – Design feed and actual treated water characteristics
ParametersSr,

no
HjnE

= =

1 F 1 Id quantit'
2 P

3 COD
BOD4

5 Total suspended solids
BJo faI dissolved solids

Unit CPU Feed
c

CPU Treated
Design As per Actual

CTO
600 554 230

7.0-8..0 5.5-9.0 7.64
M3/da' 600

3.0
3.5

1536
76

1815

230
5.91

3972
1960
203
2512

ma/Lm
mam

< 250

< 30
< 30

< 1700

51.7
16.9
36.0
1205

30
100

Based On the data collected (refer table 7) the design basis of CPU plant of grain-
based qistillerY plant is adequate for 140 KLPD distillery. However, it needs to

-23-

533



I = d P

+
#ttui4 $$@

(Ev=B&L&i4Xi:4a

improve the performance of CPU plant. Treated water BOD level found IG.9 mg/L

as per design less than 30 mg/L. As per CTO, it should be 30 mg/L. Following are

our observations of CPU plant,

1 ) gPU unit area needs to maintain housekeeping properly.

2) GSL should display the board and process flow diagram entrance of CPU plant.

3) All CPU tanks need to be paint and labeling properly with names, dimension, and

capacity of each tank.

4) CPU log book to be maintain properly with its inlet, outlet & recycle quantity.

5) Daily analysis to be carried out of inlet, outlet parameters COD, BOD, TDS, TSS
etc

6) Treated water BOD level found 16.9 mg/L, which is less than 30 mg/L as per
CTO

7) (]SL has installed online analyzer monitoring system i.e. pH, COD, BOD, TSS at

outlet of treated water but it is not connected to CPCB & HSPCB server.

8) During the visit we have recorded online analyzer parameters pH- 7.52, COD –

45.7 mg/L, BOD – 15.1 mg/L and TSS – 42.9 mg/L.

9) CPU aeration tank MLSS & MLVSS was observed 1715 mg/L and 1225 mg/L

respectively. This is found as per desired level.

-n\
*+

Process flow diagram is given in next page.

b

I
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12. Details of utilities (Water, Steam & Power) consumption of 140 KLPD grain-
klased distillery plant:

Based the actual working during the visit, the water balance considering fresh
water consumption and recycled streams is given in table no. 9.

Table: 9 – Water balance of grain-based plant during the visit
Sr.
No.

Particulars For 65.75
KLPD

Estimated
For 140

KLPD
a onsumption, Mi3/da:

[ Process water, M3/da'
i) For slurry preparatioi
ii) Pump sealinl
iii) CO2 scrubber
iv) Fermenter washing, laborator'
o

Total (A)

A
680
10

25
50
10

775

it & floor washinl

w
Vacuum pump of distillation
Vacuum pump of IME Evaporation
Alcohol scrubber
Make up water for FO decanter
Cooling Tower make-u
Fermentation, Distillation, IME Evaporation
Water requirement for softener charain

: Total (B
DM water, M3/da'
i) For boiler (Steam utilized in qraln base
ii) For CL unit
Total (C'
Total (A+ B + C'

Water requirement Lit.//Lit. of alcohol
Recycled Streams, M3/da
e
Spent lees/ Process co
i) Thin slop –used for slurry preparation
ii) Spent lees –used for CT make ul

, iii) Process condensate recycled
reparation

We n condensate

llant
6

C
} >lant) 850

120
970

lroduction
2245.0
HOO

lreparation 24 25

50
100
50

105
190
75for slurry

recycled to boiler as feed 400 765
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water
v) Process condensate recycled for cooling tower

make un
Total (D'
Water recycled, Lit./Lit. of alcohol production
Actual fresh water consumption, M3/da'
Actual fresh water consumption, KL/KL of alcohol
production

i water withdrawal during the visit. M3/da

ption, KL/KL of alcohol production

Steam and power:

GSL has installed two boilers 10 TPH and 25 TPH with steam pressure 67

Kg/cm2 !(g), steam temperature 4900 C. As well as two TG set having capacity 2.8 MW

& 0.8 MW. Rice husk is used for as fuel for boiler. During visit 25 TPH boiler was found

under operation and boiler load was 17.5 TPH. ESP is installed as air pollution control

equipmQnt for collect the dust/ash from flue gas produced in the boiler. The height of

chimney was 44.2 meter. The ash generated 30% on rice husk feed to boiler i.e. 38 –

40 TPD ash was generated from boiler. This boiler ash is disposed for brick

manufacturing. Steam & power consumption for grain-based plant, evaporation plant is

given in ,table no. 10

Table: 10- Steam & Power consumption of grain-based plant during the visit
Particulars

Steam consumption, MT/da
For tiquefaction & scarification
For wash to Ethanol

iii) Evaporation
iv) DDGS Dryer

) MT/da

Power consumption, KWH/da
Grain handling section
Milling section

iii) Lal faction

$8whl qq&

C!a&:iEL!!)

350

1510.0
10.78
735.0
5.25

774.0
11.77
382.0
5.80

462.0

7.02

Fr
KLPD KLPD

30.0 70.0
165.0 350.0
30.0 70.0
80.0 170.0
305.0 660.0

4.71
Ka/Lit
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iv) Fermentation section
v) Distillation section

vi) Evaporation section including CT
vii) Cooling towers
viii) DWGS section
ix) Boiler and turbine

x) Office & street liGht

Total power’
MW/hr

38000 72000

Bas4d on the data collected the design basis of boilers is adequate for 140 KLPD

grain-bqsed distillery. Following are our observations of Boiler section,

1 ) During visit 25 TPH boiler was found under operation and boiler load was 17.5

2) ESP is installed as air pollution control equipment for collect the dust/ash from

flue gas produced in the boiler.
3) The height of chimney was 44.2 meter.

4) T,he ash generated 30% on rice husk feed to boiler i.e. 38 – 40 TPD ash was

gpnerated from boiler. This boiler ash is disposed for brick manufacturing.
5) GSL should maintain the record of ash production and disposal properly.

6) (!SL has installed online Suspended Particulate matter (SPM) monitoring system

a,hd connected to CPCB & HSPCB server. During visit SPM recorded 60

rpg/Nm3.

7) During visit of the Boiler section, some ash & dust particles found around boiler

area although the ash conditioning system along with water sprinklers found
operative .

8) (jSL should maintain proper cleaning in boiler section.

T:PH
\Ii'\-

>

i

i

F
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13. Details of online monitoring system installed at grain base distillery plant is

given in table no. 9:

Table 9: Details of online monitoring system installed at grain-based unit

Particulars
Mass flow meter at Analyser column
for whole stillage generation for both

, I plant
Mass flow meter at MEE outlet for

thick syrup generation for both
evaporation plant
Online analyser monitoring system
(pH, COD, BOD, for CPU outlet
(Treated) water

SPM online monitoring system for
Boiler

i

Quantit'
2 Nos.

Remarks
Installed & connected to
MPCB/ CPCB server

2 2 Nos.

1 No.

Installed & working
satisfactorily connected to
HSPCB/ CPCB server
Installed & working
satisfactorily but not
connected to HSPCB/
CPCB server
Installed & working
satisfactorily and
connected to HSPCB/
CPCB server

3

'y
4 1 No.

Conclusions:

i) During the visit rice is used as a feedstock for production of alcohol. GSL has
achieved 13.5 to14% alcohol in fermented wash.

ii) The unit has installed two 70 KLPD distillation plant and their total capacity of

140 KLPD to produce RS or ENA or fuel ethanol. During the visit only one 70

KLPD was under operation and their average production was observed 65.75

KLPD (lst – 10th June 2024). Plant was produced fuel ethanol from broken rice.

iii) GSL has installed integrated evaporation followed by standalone evaporation for

concentration of thin slop from 4% solids to 30% solids. In integrated evaporation

alcoholic vapors of analyzer column is utilized for concentration of thin slop. This

help to reduce the steam consumption.

iv) The designed capacities of effluent treatment plants i.e. decantation of whole

stillage as primary effluent treatment system followed by Integrated & Standalone

}
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rnultiple effect thin stillage evaporation plant ag 9econdary treatment system

followed bY mingler to produce DWGS & dryer to produce DDGS as final

trpatment are adequate for 140 KLPD grain-based distillery plant.

v) performance of GSL effluent treatment plants were found satisfactory

CF)nslderlng the whole stillage generation and the treatment scheme adopted
during the visit.

vi) (?SL should anaIYze the raw material and all ETP samples regularly from NABL
at:credited laboratory.

vii) (!SL has installed 2 Nos. mass flow meters at the outlet of analyzer column in

distillation & 2 Nos. outlet of concentrated thick slop in SMEE plant. Mass flow

peters are connected to HSPCB/CPCB servers and are operational

viii) QSL has installed 600 M3/day capacity Qf CPU plant for treatment of process
cpndensate, cooling tower blow down water, CIP water and floor washing water.

During the visit total inlet feed of CPU plant was observed 230 M3/day.

ix) q;SL has installed online analyzer monitoring system i.e. pH, COL)1 BOD, TSS at

outlet of treated water but it is not connected to CPCB & HSPCB server. It should

bp connecting to CPCB & HSPCB server. During the visit we have recorded

ohline analyzer parameters pH- 7.52, COD – 45.7 mg/L, BOD – 15.1 mg/L and
T$S – 42.9 mg/L

x) eSL has installed two boilers 10 TPH and 25 TPH with steam pressure 67

Kg/cm2 (g), steam temperature 4900 C. As well as two TG set having capacity

p.8 MW & 2.8 MW. Rice husk is used for as fuel for boiler. During visit 25 TPH

boiler was found under operation and boiler load was 17.5 TPH. ESP is installed

PS air pollution control equipment for collect the dust/ash from flue gas produced
in the boiler.

xi) (;SL has installed online Suspended Particulate matter (SPM) monitoring system

end connected to CPCB & HSPCB server. During visit SPM recorded 60
rng/Nm3.

$’

}
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xii) aSL has four borewell for withdrawal of water. Unit has taken NOC from

Government of Havana, Haryana Water Resources Authority for extraction of

$52 M3/day ground water from existing four borwells. But its validity expired on

18/06/2024. Now, GSL has applied for renewal of NOC on 19/06/2022 .

xiii)GSL has installed 60 TPD CO2 plant for recover CO2 generated in fermentation

process.

Suggestions:

i) dSL should maintain housekeeping properly Distillery, CPU & Boiler section.

ii) GSL should maintain proper logbook for distillation, evaporation, decanter, ribbon

mixer/mingler, DDGS dryer, CPU, and boiler.

iii) (;SL should maIntain proper record of fresh waste consumption, recycled water,

and actual fresh water consumption.

iv) aSL should remove the scrap & waste material scattered in distillery premises
ahd clean the premises properly as early as possible.

v) aSL should display the board and process flow diagram entrance of CPU plant.
vi) All CPU tanks need to be paint and labeling properly with names, dimension, and

capacity of each tank.

vii) gPU log book to be maintain properly with its inlet, outlet & recycle quantity. Also

maintain the record of sludge generation and disposal.

viii) [Daily analysis to be carried out of inlet, outlet parameters COD, BOD, TDS, TSS

etc. in CPU unit.

ix) Treated water BOD level found 16.9 mg/L. Unit should put efforts for improve the

pprformance of CPU unit.

x) Proper training to be provided to CPU plant operators.
xi) QSL should maintain the record of ash production and disposal properly.

xii) During visit of the Boiler section, some ash & dust particles found around boiler

area although the ash conditioning system along with water sprinklers found

operative .

xiii) {,SL should maintain proper housekeeping in boiler section.

fr

>
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xiv) F3SL should maintain proper logbook record of Hazardous waste and other

Waste generated and disposed by the GSL as per the Hazardous & other waste

rates 2016

xv)GSL should comply the show cause notice given by HSPCB by vide letter

no. HSPCB/PR/2024/266, dated 31/05/2024 on priority.

bV

(Dr. K. S. Konde)
Head, Professor and Technical Adviser
Dept. of Alcohol Technology & Biofuels,

I Vasantdada Sugar Institute, Manjari (BK), Pune-412307.

>
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36 PhotOgraphs:

Distillery Unit Fermentation House
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M i n i S t rr 0 f F :vI ::I i be!!!:E: :o:iL =Di: 31 t! B a t e C h a n g e

To,

The Executive Director
GLOBUS SPIRITS LIMITED

Subject:

L:Lr3 : i ?/ eE: I C7;i:Le :Pi R T£Fi i :S t f£nc3 £B £?: PQ L5::1 ?nIe I d p r oj octAL ity

$ir/Madam1

!}Ji?:By!i:$e{??+f;Sggfrig:4%!;"qj?,bill:?:Fiibl;;r£'£dEg?
aHh,

IRI
\e

EC Identification No
File No.

Project Type

EC23A022HRI 95384

J-1 101 1/714/2009-IA I1 (1)
Expansion

Category

:LoI:::ecHlity including

A

5(g) DIstillerIes

Name of Project

Name of CompanY/Organization
Location of Project

TOR Date

GLOBUS SPIRITS LIMITED

Haryana
N/A

A n:e2%Hf£;dS:tails along with terms and conditions are appended herewith from page

Date : 03/04/2023
(e-signed)A N SingH

IA - (IndustrFaeggJtcFs - Z sector)

This is a computer generated cover page

1 d e n t i n OO O O n N O r v E 1C 2 3 )q 0 2 2 HI Ft 1 9 5 3 8 4 File No pM JW 11011 a 14 /200 hI All ( 1 ) Date of Issue ECW 03/ 04 /2023 Page 1 of 14
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4.
The details of products and capacity as under:

Name of unit
No, product/ by'roductEm

ENA/
RS/CL/IMFL
Additional

Ethanol only

Existing
Production

ca Pa ci
100 KLPD

ENA/ RS/CL
(12000

Cases/day)
&IMFL (10000

Cases/da
3.0 MW

Production
lac

105 KLPD

Ethanol only

Total
production

ca
205 KLPD

CENA/RS/CL

& IMFL and
Ethanol)

DiM
(Grain

broken rice

maize, barley
& sorghum

based
Co-generation

power plant
for distille
DWGS Dryer

Fermentation
y nit

Power 1.6 MW m
DDGSm
oxide

m
76 TPD

46 TPD

81 TPD

104 TPD

157 TPD

lwT : rd : 7 : i 1 : L :: ? : : f 1 :10:7 ;sIT/ 2(1 : i : IIIrR ? ni \ h ::IT;I;;ttjo :::bIljlr0 : 1 aKn\P ?
Certified compliance report of existing EC has been obtained f,om Regiona1 orfice/

EC IdentIfication No. - EC23A022HR195384 File No. - J-11011/714/2009-IA I1 (1) Date of Issue EC _ 03/04/2023 Page 2 of 14

All
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HBbb

IF

1] 11112 • IC1 1e t IIIa i 1 S 1E11) f 1P r IEII) IBe ISS emissiOns generatiOn and itS management :

•

:: 1re : JeZ7a : : E)o 1 S etIe:1tEI r7zuj£ n:e :h : r: r m e n t a t roIB ;FoTeT; B i s being / wIll be

e

e

/A

:3a-naE=:=:=t:'f s''lid waste/Hazard,„, w„t, g,„,„ti,„ ,nd its

,;;,SJ:£$ti11ea Drlea Grains Stillage) (l04 TPD) is being/will be „1d „

b : : : rn == : 1u == ut : Ps) i : : :: :arEedd vT: :TI eT : n : oJI\ :re is t : ::nr% = ! : :o suppIIed to

•

EC Id8nunc8tiQn No' - EC23A022HR195384 File No. - J-11011/714/2009-IA I1 (1) Date of Issue EC _ 03/04/2023 Page 4 of 14
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•

a=Fhdor?J:d&reE;:=Fs.(o'5 KiloJitns per annum) is being/ will be sold to

as IS::: Judge (1'2 TPD) and STP Sludge (O'Of TPDI is beino/wi11 b, ,,,d

15' During deliberations/ EAC discussed following issues:

E :c: S:SH; i : : i ? TtlinutFI JT 7; F; IT : : 1 af:0 IZ h : £/o£ I :: :a5:/: 1 S; : 0E FlaT!if
economiC developmental activitie; - - ---' --'V' y-uV

-=Qh,

V

i nT: r r= : :T:: I t t e e nI a s s a t i s n e d w i t h t h e r e s P on se provided by pp on above

= = : U :jd ; 0(2N3{ ? :: :: : ::cd: i: el:[}li:;EEI: ::!; E = a :ley : == J LT L i i ; iT :N7ett

I

EC Identification No' - EC23A022HR195384 File No. - J.11011/714/20C)9-IA 11 (1) Date of lssue EC _ 03/04/2023 Page 5 of 14
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PFoponent has given undertaking that the data and information given in the
?pplication and enclosures are true to the best of his knowledge and belief and no

cost of the project proponent.

:8- T:e Cc?T[nittee noted that the EMP report is in compliance of the PFR. The

boer;TJ :; ea rdeeJ : bFI : t E : Co : at: ed : Fb: r: La: : : : :: : : :s = :Id Tadsr :: :i!! : : : :ifi : :: : =

'n\

)+’

A A• Specific COndition:

(i).
As_per the Notification S.O. 2339(E), dated 16a June, 2021, project fa11s i.
categorY B2 and the proposed expansion capacity of 105 KLPD sha11 only be

dispensation, is not being used completely for EBp'’;.,rbi-raiLe--'o;";

EC Identificatbn No' - EC23A022HR195384 File No. - J-11011/714/2009-IA I1 (1) Date of Issue EC _ 03/04/2023 Page 6 of 14
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(ii).

(iii).

?}=n:::=F :ro; I ; LB:s LasT ( g: :: i d;e: : i c: : e t : : a t1 i = = =[ t= = freT i !!! ): uE : i} ci

(iV) .

A-\

'+'

( V) .

e nt i s s i o n s w j t h i n t h e s t a t= =y : =) i t oT :: mf:; N i:3T tLgIn(gn v :hEel : rE IEE

( Vi).

I

(vii).

C 1 d 8 n t i n c a t i o n N o p n E C 2 3 A 0 2 2 H R 1 9 5 3 8 4 F i leNo• = J = 11011 / 7 IW200 hI All ( 1 ) Date of Issue EC = 03 /04 /2023 Page 7 of 14
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(viii) .

==\
V

\

(iX) .

(X).

(xi).

(xii) .

)

(xiii) .

(XiV) .
:he c.ompanY shall undertake waste minimization measures as below (a)

Metering and control of quantities of active ingredients to minimize waste;

EC IdQnUncation No' - EC23A022HR195384 File No, - J-ll011/714/2009.IA II (1) Date of Issue EL , 03/04/2023 Page 8 of 14
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(XV) .

(XVi) .

'Xi
IF

(xvii) .

(xviii) ,

)

(XiX) ,

q == E :u asTa : n I Lnee q : :xJ1)e : y Sft;rm fT: : nnJan: t o: :: Ps : : : :a c: n:mitT:on;in: : ::

Identincation No' - EC23A022HR195384 File No' - J-11041014/2009-IA i1 (1) Date of Issue EC - 03/04/2023 Page 9 of 14
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:hein n : ;= ET = c :rt;i n gn LgII : e : i s:;: : niT:gb:;lyn e] : : n t ;I : :e == esr:b a 1 1 i : n s: : :

(XX),

(XXI) .

;;\\
V

(i)

(ii)

(iii)

: rv! ;} tT ::I ? i !gov: 1 i :st: ;III :it: ?! iTo ::: : FIol!!! ! I ; :; s7n5: I=e! i?iF;aS: aiR);r !i ;
>

(iV)

h: P FJ£a£etne d ? VT J : v :Lvjnpga n1 ; c :1 a I i 1 La:i: n : : : :£TJ: :E E :i :ne ni : IdmFeEaJL rE

EC Identification No. - Ec23A022HR195384 FIle No, - J-11011f714/2009-IA I1 (1) Date of Issue EC _ 03/(H/2023 Page 10 of 14
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;Fr:pF£Z7n Esr;TFLtL=FJ:7iJ:Fasuns in the project area for the overallX

( V)

(Vi)

(vii)

+ (viii)

(iX)

) (X)

!i ;i s f::j I:te a=Tea : F : 7 : aTc?:1 1 :T:: :r:e T= %:! iIo : : L r:::f eo fa :h ewE Ljai ttl ;
the concerned authorities and the date of start of the project. -' -' -’J-" -’

(Xi) This Environmental clearance is granted subject to final outcome Of Hon’DIe
Subreme Court of India, Hon’ble High Court, Hon’ble NGT and any other
Court of Law, if anY, as may be applicable to this project.

21. The MinistrY reserves the right to stipulate additional conditions, if found

EC IdentificatIon No. - EC23A022HR195384 File No. - J-11011/714/2009-IA II (1) Date of Issue EC - 03/04/2023 Page 11 of 14

So

560



Je.

+

P

and

may
the

iE :lo! I::aTT:aj:: eIT;u}a{:f i;( vi:3:T :a:+I I i• IIi!I:feB ): q ={{(UnI ! ! : foI::j)OJ

25' This issues with the approval of the competent authority,R
xr

(A. N. Singh)
Scientist-'E '

Copy to: -

H 0: S: re :)abi! i nfl TX : ::I NE= B : i h 1i;1=1 : T : d W a t e r AUthority 118 / 11 f Jam naga r

FLoI i: : : Fagn CBeJ L ==: T : : f E : : E daTa : a Rea: aiiT h F h a W a n / J O r B a gh Road FInd ira

G5LnlgF:l7#JLiTELT::rpg! Far::::h Portal / Record File

)

7.
8.

(A. N. Singh)Scientist-'E'
E=mail: adityaBnarayan@nic.in

Tel. No. 11-24642176

EC Identification No. . EC23A022HRI 95384 File No. - J-11011/714/2009-IA I1 (1) Date of Issue EC - 03/04/2023 Page 12 of 14
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Se
No, Description

ESP + st
gradation in existing F

ESP, online

l
Air Pollution
Management

monitoring system
Conden

Unit/ ETP and STP -
Lab instm

-=:;:'£$£:l,'::.'£L'i„ /

ml1 1 re_W
Environment3

I Monitoring

Solid waste
Management

4

N1 a :\: :IF:: : : ! IJ B t EIb r S

a
\+ 5 I

i Plantation
DeEelopment m

& Rte

PEopMaUtM

A,::=!
,) ETnmmL-rB

RenovatiOn of Govt schools &
cl_asfR)om development, Provision
of digital education in school &
laptop distribution, san itatior{
facilities, safe drinkinb water gti -
Skill Development - Establishment

of Skill Development centre for
Youth & organising Training

EC Identification No- - EC23A022HR195384 File No. - J-11011/714/2009-IA 11 (1) Date of lssue EC . 03/04/2023

U

Plantation for
Greenbelt

Proposed
budget
in lst
Year

Rs. 10
Lakhs

(PHC in
Village-

Chulkana
Rs. 20
Lakhs
(Govt

school in
Village-

Kiwana
Rs. 7.5
Lakhs

Village-

Capm
Cost

Crores:

RecurringCost/annum
hCrores

8.6 0.55

5.5 0.8

0.5 0.10

/

2.4 0.45

0.25

H1

0.10

XO

Annexure - II

PrM
budget in
2nd Year

(lakhs)

im
Lakhs

(PHC in
Village-
Kiwana
Rs. 10
Lakhs
(Govt

school in
Village-

Chulkana
Rs. 7.5
Lakhs

Rs. 20.0

Rs. 15.0 Lakhs

Village

Page 13 of 14

SI-

562



(1.

programmes for ya 'resid
Infrastruct
Construction/Renovation. 'olar
ower installation schools

'anchayat avan rain
system Fevelopment

hallsmun
nearby

plantations et

Kiwana
Rs. 20
Lakhs

(Village.
Chulkana)

ghulkanim
Lakhs

tX::Hi;

Rs.

TOTit
a

Validity

Eg::I!!tsj@@A N Singh
Dat„ 4/3/20b 43:59 PM

Date of Issue EC Page 14 of 14EC IdentificatIOn No. - EC23A022HR195384 FIle No. - J-11011/714/2009-IA I1 (1)
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4lnne acute + IT
@

Ca.

V
t A-•'T,T' ;laBbq,W

E-mail: hsPcb@hry.nic.in

No' HSPCB/Consent/ : 313106523UTCT039884947
Dated:20/09/2023

To.

L lj e c t : 1C]1[][ an t o f G o n s en t to oP Ian1aLte b WHARYANACRrANI CSA Unit of GIobus Spirits

V=:111iyU

,Consent Under

Period of consent

_Industry Type
{:ategot

M! t(in Lakh)

Total Land Area1
_meter)

1: t: :a )]B11 u i 1 t uP A r e a (

£LaJLUt ,fefauent
1 . Trade

b)mestjcb®f outlets

,Mode of discharge

. BOTH

9 09/2027

-PisHllerY ( molasses / grain /
_RED

15967.691

722 16.0

’eaSt based

15000.0

554.0 KL/Da

) WKL/Da'
0.0

_1 . DomestiC

2. Trade
m
ZLD/CPU/MEE

Mc®WXam£IUI

20 mg/l
5.59.0

Mr y t 8 b 1TlFl 1)i f o+iIiii
6' TOTAL mG 1-o-

Tfade Effluent Parameters

I' BOD –T–Iim
S a mg/l

1

'1

3. TSS
I. pH (5.5-9.o:

s-A

564



d%.

-H (5.5-9.0

g : a :[1 : Ir d !!!I : f 1: : ra bJ ;
Acts/Rules/N&ms

Mber of stacks

1leBht of stack

d!![ 1F F][ ]?!IL 1(a

TPH BOILER

3

5.59.0

h/
hE
I parameters
I. SPM

del

lq+

Product Details

1. IMFL
UNTRY Ln

F : J: 1tIIE IEIbY 1 RBmi/E) a y

Capacity of boiler

FEb?Igf Am;in
2. BIOMASS
BOILER

10000 Cases/da.

le of Furnace

I. NA

le of Fuel
1, BIOMASS

A DieselER
r FPfM©2VamR
RAW WATER

HO ON/DAY

2.4 KL/da'

)

135 Kilo Liters/Da:

Regional Ogher, Panipat

Terms and condMonsaryana Sfare PoIZHHon Con aol BoaM

g\-

565



Z’+.

: ; Th e F ::Sj::; t =o;T == = : = =p: :ona::I = =a1r1 t o f c o n s e n t a tIe : : : n = : o mranGe

a ; JI===i: :a:Ief: : na:e::=;i==i= o b ta i n i11 g r e n e \Iv a 1 c on sent shaH be pdd by a Gapph cant

c o i : :=t :ai U:::: :: II1;1:= =:1 : =L;lo:=::1: :t:: li; T::::ng of this com eND We nIkO Her ) the

abIt

)

Specific Conditions :

g(
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£bc

V

++'t

1 Regional Of$cerI Panipat

H'IFyana State PoUuHon C',nt,ol BoII=\t

r 1 : :i

)

Bl
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@

( C.

. 4nne2'A'% - 'Ill:
Application no. :6990998

industry id: 14PIT13825S4

Date: 20/10/2023
IP'

scI?!=:2a5)SJ:FArFJjEFt%1.elo;I:Lol! i=lil
hspcbropr@gmail.com -+th- #

++

No. :HWM/PIT/2023/6990998 DT: 20/10/2023

To

V1r / S :1::::=r :=:1L :n= t==:: : ci :a== 1 o::: : : : : S S P i r j t S Ltd

Panipat

ub: #oav:=,LIuI„IEITH% under Hazardous and Other Wastes(Management & T,,„,b,„„d,y

a-+qPR
I
2.

Reference of application:6990998 dated: 20/10/2023

Details of Authorization

Name of d Catego
us Waste as per Schedul

II and Ill f these rules
Indus1

Ltlons us
mineral/syn1 LC 0

or other app. Lons
1 oil

1

2.
T h : :: :::i ::: i == :sh :11b::c: T:i ?tH hf: A• =1 :Ti:: : ::= 10::2:p = iT! !ITSifiin Sew

A
Regional OffIcer Panipat

For Haryana State Pollution Cont,,1 B,;,d

Conditions of Authorization.

1.

2.

3

£};FJEfir££iis=r:hj;e:mPly with the provisions of the Environment (Prokcdon) Act, 1986

ZU ti oar: :: : r L:a t: :: g fa : :s ;: i =T : L I : : t :1 %: gru; e d fo r i n spec tion at then quest of a no fReer

: Lee B IP :i ::e 1 sa ! !!W : :gh: ai? : :r1: F: :d I ?i: t H 1 it i : I n;=no: ;z:{Eiw ise transport the hazardous md

£'g
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eP.
Application no. :6990998

Industry id: 14PIT1382S54

4.

5.

Date: 20/ 10/2023

6.

7.
8.

9

F O r ][1[ a 1rJPra n a S t a t e 1:::: :::1e:TfIFri
IB
+

)

569



I! n11:b=F+

a.

\ Y 4

y\racy.nA c; - IE ©
'-->

Bt?uml vywr+

@wv© #nuq Mvvq
G©v©m8&t o{ }hIV&It a- -

R&ya@ Wd+r &;&;ces AyRWItty

%t@£§§i©?i C£RtM AY€rOg C8aU&a .W&l£R£XT&henaN

chi'ahalW Tot fiN

P4N£pAT etH F,,

PIq& t It&#tv

Ph v-tI M©ow.

Va dWI++=

8@uK#'
PR, fdA:#

&B;flaiR gla

++dry and

A&v$8$ 1@,\& (X&#

tW: hb

? AM haw I Pw

+ t+@a $b:w t+V.V

{} (ifMPM VValet €XJfaf3WB MINItW

afOur}a Wal#{ FoI ms'daI n)VF4Mt

;;::= MUi:: :1:J:L g:iiigFF:Hf; IiIpHII L i!IF) By$ SPIRITS trOt # KM

bP&t:a 8ngMWI. Sew.S FaDer,UXa

btW- Pk& NiX INU.+& . Ibt rbI

!>:P£Q§(b& IAgq4NO,TOa?
nHl

+, 3 CwWy=

WC TW©,5
&bqilay

btOB

VgNd from

!WF£3 Zi
Vega Upto

!&%’:'C==

Totd: P@C$#4 }to

RENaJCbat $bIKXIXB+

8 119)1LI==F:I::L = = =:q::I= &T:::q1::h ::::III:L=;=:=+WNM• ThU &MaNW Wd WH HU# = Mb

b F g=: :F=#• =B i=::=H::I:;I]::::1::::1)=: S t &CII d P I&I aMBS

!\ ttl UCe t:Vf

.g

I \'J Pty Dca aw !\\'

UYB:ally Heenan. Srn

tH+t8 r&,a#,Hahn.

I ' 1 ten I & Cub'I dohs we lit++ back of HRt pl£p

a

}\t: I+ +ItIS w -R#hPa:+! ;any lait'3 tq” IIi cala a :.an be vH,ddiM by beNIaIN OR CWa
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©
;b.

~V:

Government of Haryarla

UarYana Water Resources Authority

Applications fat issue of Permission to Extract Ground Water

Appkcation fOI Permission to Extlact Ground Water for lndustria1 Use

APPlication No: HWRAnND/R/2022/197

I GetleNt Information :

APPlcaUon TYpe CategorYf TYpe of Application:
fi} Name ot Applicant:

in Proof Type

ID Proof no

Id Proof Document

ai) Deslynn{ion of Applicant:

£iii} Name of Industry:

Civ) Ragistratioll number of IndustW:
{v) LocatIon Details of the tndustri£1 Unit

flrdusirial Unit Address

PARVE SH CHAWU

Driving License

11110320040096352

Download

AUTHORISED SIGNATORY

FIARYANA ORGANICS A UNIT OF GLOBUS SPIRITS LTD

64 1 4

klnyjuY}a:£AbNjsi£HTTp::lgb?Bus SPIRITS LTD 4

Haryana

PANIPAT

Sar naII(ha

SAMALKH A

Cttu]kana

over-exploited

State:

DiStrict.

Teh SIl

Biock'

Village/MC '

RegIon,

fvil COrrespondence Addre88

Complot8 Postal Add,.,,

PCRCY?BL£:f./LNISI a8:nP::Igk?BUS SPIRITS LTD 4
8360268575

pane$hchd@gmail.corn

Mobile IVunrber-

eWaN of Industry'

tvR) Salient Featuro§ at the Industrial Actlvity:

Type oF Industry

Industry fall ullder
Is Water Inte11$ 1ve

Purpose of Ab8traction

Groundwater utilizatiori for

Coil$ent tO Qp©rate

Date of commencement

Descriptioll

,r
Beverages

Large

No

Ottler Use - Industrial use

Existilrg Industry

23/08/2018

23/08/201 8

MANUFACTURING OF EXTRA NEUTRAL ALCOHOL ENA

FROM DISCARDED GRAINS. BaFfLiNG OF COUNTRY
LIQUOR AND INDIAN MADE FOREIGN LIQUOR. IMF I

unit premises

Download
tvHil Land usa details of the existing/proposed Industrtat

C>wnersaip of the land(Enclose documents of
ownership)

( 1_

572



7/.

VI

rfa

\ A

I

Latitude

Location Map

Total Land area(in sq m)

Rooftop moa of buildings/sheds(in sq m)

Road/paved area(in sq m)

G?eon belt area{in sq m)
Open Land (in sq m)

Longitude

Yes

SOurcQ of recycled water

) Peel : \ !!oo=1 :it % ::tUrr•eaT\:11!11 r : Fay;I? d W a t O r U $ a g e

FIow CtIart of activIties and nquirelnpnt of wah.JrCiuaiitY oi Yroulldwater

Name of NABL(Under Valid Cenlncate)

aZIP;tie;i;Epoa of groundwater quaIIty from NABL

Totol water required(in m3/day)

Ground Water required(in m3/day)

Recycled Water usage(in mS/day)

In;:;;;deXiS ting water suPPIy from any agency(in

(ii) Breakup of Water Requirement and Uasage:
Activity Existing

Requirement
f'D3/day)

Proposed
Requirement

(m3/day)

Industrial Activity 632.00
O.GO

R06ldential /
Domestic 5 00 0.00

Greenbelt

1;i:iE :PJ: ::: i /
Maintenance

45.00 0.00

her Use 0.00

Grand Total 682.Or.

( iii) Breakup of RecyCled Water Usage.

0.00

0.00

k) Total Waste Water Generated.

fb) Quantity of Treated Water Avaihbl€,

29.2197325

Download
76.9938826

72216.32

2850.00

33394 32

i 6000.00

1 9972.00

CHULKANA

ETP

{Please enclose flow chart of actMUe s and

DowniOad

Fresh Water

ENVIRON TECH LABORATORIES
Download

882.00

552.00

1 30.00

0.00

Total
Requirement

(mi3/day)

No. of
Operational

DaYS in a Year

Annual
RequIrement

(m:3/year)

632.00

5.00

330

330

208560.00

1650.00

45.00 330
14850.00

0.00

682.00

O 000

225060.00

(m:3/day)

164.DO

(Days)

330

(m:3/year)

54 1 20.00
1 30.00 330 42900.00

43
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7&
} ) /

}1
iy Reuse in IndustrIal Activity:

uy Reuse in Gfeen Bett Dcvelonmont.
il?3' Any other use

1c) Total Ya>and Water Utilized:

85.00

45.00

0.00

130.00

0.00 0

330

330

O

28050 00

14850 00

0.00

42900.00

3.

Whether wiLt;;
fitted with permission/

water
registeredmeter or wIth HRWA /

not If so DetaIls
of permissIon

lo6nJ
250,00 24.00 ; 6/

330

a ;;ltm©
1994 lo-6:M

230.00 24 .am
330

i !b:>-ri;ai;
1994 1 iaaF

300.01)

3838 Ml)bR

Hiai;iii
1994

1 56iaaF
F250.00 24.oo f 6/

330

nr recharge(n13/year)

NOC for watef supply fr01 II AUthorl

DetaIls of ral1 and

hargl H tha

unit provIde

may
report on colnp£1 leas

proposal).

364320.00

Download

Download

l

Water EFficient Technology will be adopted

Consen€ of operate issued by HSPCB(CTa)

H) P 1H1 c & 1!1 1s1F $ 1g1 11sI Ir1t1 1a1 1 1 t FR e P ON Proposed EXtraction

Proof of Largo Industly

Download

Download

Download

Download

Dowr lload

Download

Download

& Il
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73.
[

IIP;
Any Other DQLufnenanhrmaUon

i : Us!?!:P I y bIv i t h a I I t h e t e M s a n d c o r ? d I ! i on soft IIB
Download
Yes

Dato

Place.

Name of Au€hc> ned Person:

DesignatIon of AuthorIzed Person :
Authoazation Letter.

a / n fI==1 t== : 1: : : a y rr) e n t fo r A P P I i c a t i o n F e B

R e fe F=H::No: a P a y n 1 o n 1 1O n 1 i n e

;; }=:rl£:1 : :o: : B 1: : : ::=== t fo r 1 : irT: : : i !i n N
Total Amount

Made of Payr,leN

Signature of APPlicant with Office Seal

a

Date

19/06/2022
Amount
50000

Status

Success

l
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$};$+t§b,;{;;

Ground Water Extraction _ Tariff
Tariff Information

NO(; ?q„„,f,.r,

Sclccl ( )11c

C)Hiller \111111,Fr*

’1

\'{crCr null Ii-)cl. w

\’ict}v inst:1 IIed <,n (Dare) ,
:l13 . XIX.i \ \I \

( )IT?IIIg incl cr l{clchn.q (in \ T :/D) +
i t 1 1 L I L& r th H t ( I 1 1 : 1L ! I I n 1 1 ) i • \ 1 { 1 ) • infl Fri : ill stIll Itd )

1
F3lIFt'+ ’

!!:' '\I\:.\l'\'\

C-Ur:TII Inl'LCr Nacbng (iII hI i/n) , :

II,I! c *

1 :i) \J'\{' \-\ \ \

d4
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b/

tIptpy.' if St::bIg mcrcr reading jaIltH, hI.$
iI}#b:+,j}!ii;) No rik ,-1,.,.:
(JN.I'ng nnt)' urrdcr jl: KB)

(lqltcr Dc rails (iI any)

f ' na+==n •'nnn

: A+Id To 1.ist i
__ I :_::: J

Tariff Details

= ) i N ( ) (v : N ( ) = :: t R :: :/ t :1 r C :: :: : 1 1 d 1 = :a: !if q T R r i f t Ill

; } +I W/ R A 1F I N ( H ) C• i N 1=•F) ( N / 2 () 2 1 g/ 3 + 118 / 06 / 202115 / 09 / 202 ITad ff 1468320 Pool 9
Paid

-Farif!
Receipt

u r \p \g r I ( rr \ r/rN r ( ) C : •/ I N D // N / 2 ( 1 2 1 / 34216 / 09 / 202 1 14 rg 12 / it ) 2 ITaria 4968 aLL 0024

Paid

l-rriff
Receipt

i F 1 \/v 1 { # \ r a N ( ) ( p n / / r N r ) r/H N •/r 2 ( ) : 1 / 34315 / I1 / 2 OII 14 A ) 3 / 20 ] 2 Tar iF 4968 IILInOIS

llaid
I'ari ff

RcceiF}t

T 1 \rv ! ! =4\ N1 (v4B) ( = 1t 1 N D\ N rr 2 t ) 2 •IF • s + + 15 a 3 / 2022 13 /05 / 2022 Tariff 33120 ( IN ) :
PaId

Tariff

Receipt
,M&

J

I

(#

I
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+6.
-. /}//

;b , .\ art b

e

# H a 1F1\ a n a IIV a t e r R &{{{;nET/i Fj:r:h:IoT R e g u 1 a t i a n a n d
T©lfIRe68iM '

Receipt No; HRWAIO020$$416154361 Dated: 05-08-2022

Ft[oject Nanre :

HARYANA ORGANICS (A UNIT OF GLOBUS SPIRITS LTD)
NOC Number tI WRA/NO C/IND/N/2021 /34

/Waress :

lyrnent Type :
Pbnod

lount :

HATYANA ORGANies (A UNIT OF GLOBUS SPIRITS LTD)
Farif f Cllargos for Extraction of Groundwater - ’

16-09-2a21 t, 14_12_2021

Rs. 521054

( fl words) Rupees FIve Hundred Twenty-One Thousatld Fifty-Four

'j

Accounts Offi(nr
For HWRA.
(This is computer
generated Receipts so
no SIgnature required)

c hOi :g :I = 11!i:1: :aF:fF : r 1 Sje:I : : acl ::s : ::faa : = =F : I:Url: RE : ie wry ng Mres e web

I

68
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7}.

H a W a n a Wa t O r RFlaTEmgF;tL If;{§hgIp:5 R e g U 1 a t i O n a n d
la tiff Ro uM --’V

i

I
i

RWelpt No: HRWA1002056417483758
Dated: 28,07_2022

PrOject Name

.ARYANA ORGANICS @ UNIT OF GLOBUS SPIRITS LTD)
HWRA/NOC/IND/N/2021/34

Nac Number :

Address :

?ayment Typ, ,

Pe4Qd ,

Ambun€ :
Rs 1567794

F 1 w o r ( I s ) R u P e e s O n e M i I I t o n F i v e H u 1 1 d r e d Six US even Thousand Seven Hundred Nine tr Four

'J

Amounts Officer
For HWRA. '
(This is computer
generated Receipts so
no SIgnature required)

C ho!i;e1 : := =ha : I rE?fRI : : DC:t : Ls 11:Eia : :y; IF :yah;;T: £:: : e Ve W d g Mres uvon

i

I
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nOIr, '’ _
IF+pnV+

'--bX _-

gt

j. „,M & indian-Non JudicIal Stamp
bfagyana Government

Date : 13/10/2022

Ce?t;f©a ie No QB&taWJ33 Stamp Outy Paid : ? IOI

GRN No. 95337876 MM W. <>+]

Penalty '
tRa. lev a&r

10

HaIY8m organics
WHaM

A.No/Floor X

CRy/Ultq9e Sam&ikM
§ecbgyBbfW : X Law&Bark : ChuBana road

He{yarnPhon8 : 80'''--H}$
DbIrSa: PankHt Hate:

J’ j
}

HBV••nP=

plUme :
cR her to kw 8?48vn&tea at Otfn8

j

T][IIB @ cIiF 1E;Ii:51i: M; b;;E&; LK; &G ;liMaXII;B;a); i Bad
•qn•nHL==A

VR,on+tww9tnbh%:);;a&;y.M--– -- ;

AUIUAVII O\

/

L 1

liifre : 71: t R : tNag at; I: :; : g e 1 ::iNj hf?;m5 fi : / 11cEti;;dO%\ {? ! i Fi : % 0 ;ITEg:dv ;SE
2

3

i :IET:1: hsl Fu ::El! ! ? ad: 9na: n:: Lei n :wt = e lisa i n Al II { t Fee fF;EU :TJ; ?::11E:: F : : ? t=:

Jb

\F 1 SH PI I b • ##

aD
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4

V/

/ 6

glur\:=rLteT£ithtktil pIEr If::=entive meaSUBS to prevent contarninatbn of

7

hMPB'y Place b}AK

Date. i)} \bI bE

VI

// V

I
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538
5.03

SH 7

iRQ

of CODof Ole IUtSide thc Ulland has tx:en found 16 al
cnlas WIile dUBaI to grQItO\\Brtk cl

mIa and need UBent aa£u6w;e 01 )nur

I Au-\>*is TBaIB 'tnt', nuM mUd rna Dma

M I m
tiTiiim m

SS

SI(BL1 2nmm
;'

!

ms
ms

m3
m8a

)~
j II11]} i 1B][ 1EIII1(1)L1rIr1][][1 i IEII etIB fbULo \BobbHnililo w Mba baHadurUU and W by an

b

A E£nuwt hlanagemut

i.

IIn

Tbc Unit should pmpaly opaare & maintain the aunion aauld clui6ar
(secondary) of CPU aId woonlingly ncafy lhc pmblun at the nrliesl

Tbc Unit should prop,'Ily operate & at&inuin the CPU and enhance th. BrfarmB„a of cpu so

as in met On dcsiKd \valet quality for ICU= &Irnp; recycle alUn Ruled ctnucnl \\{a\ in de

proc&cooling town mM UP BrIn.
he Unit shout] plupcrly opuale and mdnuin the STP aIId opGmin an lnttorm8ncc of its gIT

dd

=:::=:a;:,HHUIJ::LuI DatB dMI-y b.ald at the HiRam dU, Gu, al
regubly upd£uc il

iv.

V.

vi .

VII.

uIBr
ItSla
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Noted/pItrIBa
ly twnted e[nUQn1 ntn'tlla dIBln. Thoral'oro SPCB rlrou]sur\'qjllUu

a Uni1 ,1,A,.IJOJTjUHl[Y/dFDin nnd'cnsun no indu8Hn1viii
loBbook8

wu8te wat

18 FI'W $Penl-wn3h/aIiJ'Ner Sludge BalleIM:
nt Boiler &gh 8encl and di8pl

onguro gtHel pedodicuJ

the drain.
8lope Benerodon,

B.

i.

ii.

Alf POllutIon and Contro1

g

I
iii.
iv.

V+

C. Waste Management

!! ?ely: b:h =u! !nT:: ::d= :: 1= = B :::I;ko = T E t: : /b:I= o u $ 8) d o Mwuk pn emM MId

r1FI e 1[J n i t s 1 D u 1 d n o 1 s t o r1e H1=1:1uRE1Iou swute brIN Had not ex (Red in 890 days

ii.

This may be treated as MOST URGENT.

DA/ Copy of Joint Inspection Report

Endst.No.HSPCB/PR/2024/ Dnted
A copy of the above is forwilnIcd lo the cnalnnant HSPCB9 P£lnc+}rkrll8 for infonnation &

necessary action please.

ql, 6 (it'av\

\
Officer

PuniT)at Region
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~ .IF\Ina CV \" +4 - V Dlnosh PaUI <dineshvsi80@gmail.com>

Fo;3S);i! aAI uP! : : :! ! : 1 atyE : : a t G r a i n B a S e d D S 1 t i I I e ry H a r y an a organ cs

Email 1 / 2

Dear PaUI Saheb

It was nice taking to you today.

.}
As explained to You about subject matter.

a faT ga:i E B : R t t Les :ehS: nc ?!i : Rn : }i 8eBi?By elg B : Er : 1 : : : IaAIS : iS :gg:iTeS IT FitS;feVEr:::: Ud ) at Sam al kh a

o : i56: :t J B : 3: Edc i }; Eg b :ned ?? : ?da: J ::: :I? g; t LoI XssX B w o u A b get conducted the Adequacy Audit of

c aTe I = = =: : : pLoIi = q :t: :su : : s; ; a y 2 4 a n d w e h a v e 1 5 day sOme b send them reply with thi

I_ PI- do take UP this audit and arrange to provide

I am waiting for your quick response

Note : Joint inspection report is large

R£qa rds

4nLttak}h SIng

PresIdent - Techni

us the report

epo

10'rl la

/u/O/?ik;91c2078ccf&view=pt& lpermthid=thread_f: 1801
Ipl=msg-f: 1801 I06$88BHl 1 /8
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EnvirochemTesting &
(Formerl

Y known as Envirochem Testing Laboratory
Consultancy LLP

t60VT. APPROVED LA8)
! DOIL leO 45001 + gOID D&pUtbd L4h)

HUDA, Panlpat-132103, Hr.
753881 96719 56782

Web. :www.etlro.com

& Research Ce

(An l£O goor ! aol& leo r400r

Plot No. 165, 1st Floor, Sector-25 Part-II
M.: +91 90348 91129P 89501EmaII

envlrochemte$Unglab6qmall.corn

ETL/QF/7.8/0 1

4

1.

2.

Color PIC:

pH

COD. mg/L

BOD at 27oC for 3 Days, mFL

Total Suspended Solids, n,wn

Total Dissolved SoJids1 nl91

5.91
3972

1 960

203

IS 3025 (ni 1) : 1 983

IS 3025 (P_s8) 2023

IS 3025 (P.44)2023

IS 3025 (P. 17) 2022

jIll+++++++ IS 3025 (P-16) ; 2023

( Web$ i' I L \

P I : : ian: : 1 :i
Dr

]Bi! e :Eib B)\r

Bilal

gl

592



q 1.

Envirochem Testing & Consultancy LLP
(Formerly known as Envirochem Testing Laboratory & Research Centre)

(GOW. APPROVED LAB) aT:Sh

„„ ,„qJ?q£{'i,:Jr:'&;fJ:'1;5=,'b;; SSI'i'dil:'PTn";:'£1:Ll03, Hr. {}}}
M.: +91 90348 91129, 89501 75388, 96718 56782 Tc_60T;

EmaII : envIrochemtestInglabegmaII.earn ' Web. : M.ettrc.com

rw&ULRN4ETam
Issue to
M/s Haryana Organics

(A Unit of Globus s pirits Ltd.)
SaITlalkha

Pan ipa

+epon Date no no i ETL/QF/7.8/0 1

Party’s Ref No:Nil

Work Order No:7990

Period of Testing: 12.06.2024_ 1 7,06.2024

mmTrRB–£briR-i
TYpe of sample

Point ot'Sample Collection
Date of sample collt,t.tion/ received

Pulpose of analysis

Sanlp Ie collected/ supplied by

Quanrity of Sample

j
CPU OUTLET
12.06.2024 (12:30 PM)
Monitoring purpose

BY Lab Representative (Mr. And)5 Litre

HmS_tIm
1P 1 Ms iI

4

pH
COD, mg/L

BOD at 27'C for 3 Days, mg/L
Total Solids, n,gl

Jc>taI Dissolved Solids, „,g1

7.64

5 1 .7
16.9

36.0

IS 3025 (P-1 1) : 1983

IS 3025 (P-58) 2023

IS 3025 (P44)2023

IS 3025 (P- 1 7) 2022

IS 3Cn(P-16) , 2023

+
iqQL qq\x: + bV

VerifIed By
Neha Singh

' a-t\'\\
Reviewed By
Bilal

A by
Dr. Rajendra Kumar
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9/.
Envirochern

7 '\

Testing & Consultancy
(Formerly known as Envirochem Testing Laboratory & Research Centre)

(g)
TC.6015

LLP
/

(Gaul. APPROVED LAB)
(An isa 9001 : 2015, ISO 14ae1 : 2015, ISO 45001 , 2818 Ce,titled L,b}

Plot No. 165, 1 st Floor, Sector-25, Part-II, HUDA, Panlpat-1 321 031 Hr.
M.: +91 90348 91129, 89501 75388, 96719 56782

EmaII : envlrochemtegUngtab@gmail.Gom Web. i www.etlrc.com

rt No & ULR N 679&C 17.06.202 Doc N IF/7.8/0 1

Party’s Ref No:Ni1

M/s H8ryanu Org Work Order No:7999
(A Unit of Globus Spirits Ltd.)

Period of Testing: :2.06.2024_ 17.06.202lkha
1 32103, Haryana

Type Me Cl
Date and Tilne of sample collection/ received 12.06.2024 (03:00 PM)
Purpose of llysis Monitoring purpose
Sample collected/ supplied by

Fy 1-ab Representative (Mr. Any)Salnple Qualnily

S 3025 (P ) 1987

S ; LTS

MLSS, rn&’L
2 ML#VSS. mg/L

1715

1225 E'rl/soP/w52: 20 J 4

#!qh
+ i + + 8 + + + i End l{cjMlr't +ie+ ii + + i

Verified By
Nelra Singh

liSt: J;by
Bilal

q

8gt
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QuaIIty Check
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GraIn Storage

MIlIIng

SlurryT8nk

Jet Cooker

UqulfactJon Tank

Mash

FermentatIon

DIstIllatIon

Deanters

'ThIn slap

Alfa Enzyme

Steam

Steam
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Sewage Treatment Plant (STP) Adequacy Assessment Report

Name of industrY: M/s. HarYana Organics, A unit of Globus Spirits Limited

Industry type: Distillery unit

Capacity of plant: 140 KLPD

STP capacity: 20 KLPD

Allied units: NA

Address: 4 KM, Chulkana-Samalkha Road, Samalkha, District Panipat, Haryana 132101

Contact person: Mr. Amitabh Singh (President - Technical & Operation)

Contact no: 7496844480

E-mail: mpsinRh@globusRroup.in

Interacting Officials

1. Mr. M P Singh (Vice President)

2. Mr. Akhil Kumar G.M. (HR & Admin.)

3. Mr. Navin Kumar Sharma (Production Head)

4. Mr. Nirmal Singh (Production Lead)

Visiting VSI team:

1. Mr. Kapil Upadhye (Scientific Officer),

Department of Environmental Sciences, Vasantdada Sugar Institute

Site visit date: June 12, 2024

STP adequacY report -M/s. Haryana Organics, A unit of Globus SpirIts Limited, Haryana Page 1
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1. Introduction

M/s. Haryana Organics, a unit of Globus Spirits Limited, operates a grain and molasses-based distillery

located at Village Chulkhana, Tehsil Samalkha, District Panipat (Haryana). Globus Spirits Limited

(formerly known as Globus Agronics Limited) was incorporated in 1993 and has been active in the

alcohol-beverage sector for nearly three decades.

In 1994-95, Globus Spirits set up its first distillery in Samalkha, Haryana, with an installed capacity of

25 KLPD. The following year, in 1995-96, the company established its second unit in Behror,

Rajasthan, with an installed capacity of 14.4 million BL per annum, marking it as the first distillery

built with grain as the dedicated raw material. Between 1989 and 2000, the company also launched

bottling plants in Hisar, Haryana, Behror, Rajasthan, and Samalkha, Haryana.

In 2011, M/s. Haryana Organics, decided to expand its existing capacity from 25 KLPD to 100 KLPD

and obtained consent to operate the 100 KLPD distillery unit in December 2012. In 2022, the unit

applied for Environmental Clearance to further expand the existing distillery unit from 100 KLPD to

205 KLPD and received the necessary Environmental Clearance in 03 April 2023 the copy of EC is

attached as annexure I. Currently, the unit has expanded its capacity to 140 KLPD, with the

remaining expansion of 65 KLPD scheduled for the upcoming years. The consent to operate for 140

KLPD distillery unit is granted to the unit in 13 September 2023 and it is valid up to 30 September

2027. The copy of CTO is attached as annexure 2

II. Objective of the adequacy assessment of STP

On March 14, 2024, an inspection team deputed NGT by comprising members of CPCB, HSPCB and

Local district administration visited the distillery unit. During the visit, the inspection team explored

various areas of the distillery unit and collected samples from various treatment units such as MEE,

CPU, STP, and also groundwater samples from the premises. On May 31, 2024, the unit received a

show cause notice (Attached as annexure 3) regarding various issues. Among these, it was found

that the parameters of the treated sewage sample collected during visit exceeded the prescribed limits

which are given in the consent to operate. In response to this observation in the show cause notice,

the management of M/s. Haryana Organics Ltd, decided to conduct an adequacy assessment of the

existing 20 KLPD sewage treatment plant (STP) to understand the loopholes in the treatment facility

and assigned this task to Vasantdada Sugar Institute (VSI), Pune. Accordingly, the VSI team visited the

unit on June 12, 2024, collected the necessary data for the preparation of this report and also

discussed the issues in sewage treatment/disposal with the representatives of the distillery unit.

Subsequently, the report has been prepared for the adequacy assessment of the 20 KLPD STP. While

the preparation of this report following objective are considered

STP adequacy report -M/s. Haryana Organics, A unit of Globus Spirits Limited, Haryana Page 2

601



\d ,;;;:a
hD

> To calculate and assess the daily sewage generation quantities by considering the daily

population of workers and staff present in the distillery unit

> To evaluate the existing capacity of the STP in terms of hydraulic load (flow rate) and organic

load (BOD, COD) it can effectively treat. This evaluation will help to determine if the STP can

meet current wastewater treatment demands.

> To identify any operational limitations, bottlenecks, or deficiencies within the STP that could

affect its performance or compliance with regulatory standards. This includes mechanical,

electrical, and process-related issues.

> To assess the effectiveness of the treatment processes (e.g., primary, secondary, tertiary

treatment) in reducing pollutants (BOD, COD, TSS) to acceptable levels in the treated effluent.

This involves analyzing effluent quality data and comparing it against regulatory limits.

> To provide recommendations for upgradation, modifications or enhancements to the STP

infrastructure, processes, or operational practices based on the findings of the adequacy

report.

The STP adequacy report aims to comprehensively assess the current state of the treatme4t plant,

identify areas for improvement, ensure regulatory compliance, and plan for future growth and

sustainability in wastewater treatment operations

III. Population and Sewage Generation

M/s. Haryana Organics Ltd, a unit of Globus Spirits Limited, is actively running a 140 KLPD Distillery

plant and a bottling plant for country liquor and Indian manufactured foreign liquor (IMFL). During
discussion with the distillery officials it is found that the operational workforce at the facility totals

around 400 individuals, including both laborers and administrative staff. It's important to highlight

that the premises do not include residential accommodations, thus sources of sewage generation

primarily consists of human waste, water from toilets, sinks, showers, pantriesl water taps and other
sanitary facilities that are situated on-site.

Detailed calculations for sewage generations are given below

Table 1: Calculation of sewage generation quantity

Particulate

Total population including workers and staff

Water consumption for domestic use per capita daily

Total water consumption 400 X 45 lit/Capita/Day

Domestic wastewater/sewage generation (80% on

consumption)

Quantity

400

45 lit/Capita/Day

18,000 Lit /Day

14,400 Lit/Day

STP adequacy report -M/s. Haryana Organics, A unit of Globus Spirits Limited, Haryana Page 3
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5 \ Inlet sewage quantity as per flow meter records

Logbook is attached as annexure 4

6 1 Total domestic sewage quantity mentioned in CTO

71 Sewage quantity considered for STP adequacy
assessment

13,800 Lit/Day

15,000 Lit/Day

15,000 Lit/Day

i.e. 15 KL/Day

IV. Quality of Sewage:

Domestic wastewater or sewage includes the used water from canteenJ toilets/ washing area and

pantries. This type of wastewater is also known as sanitary sewage, Sanitary sewage refers to

wastewater from residential, commercial, institutional, and industrial sources that primarily consists

of human waste, water from toilets, sinks, showers, canteen and other sanitary facilities. Sanitary

sewage is predominantly composed of water, with a significant portion being human waste (feces and

urine) and greywater (from baths, sinks, washing machines, etc.). The exact composition can vary

based on the sources contributing to the sewage. Human waste in sanitary sewage is rich in organic

matterl including fecal coliform bacteria, which are indicators of fecal contamination. This organic

content also includes food particles, detergents, and other household chemicals. Sanitary sewage

contains nutrients such as nitrogen and phosphorus, derived from human waste and detergents.

These nutrients can contribute to eutrophication if sewage is discharged untreated into natural water

bodiesl promoting excessive algae growth. Sewage may exhibit variations in pH, temperature, and

turbiditY depending on the contributing sources and treatment processes. These factors can influence

the efficiency of sewage treatment and the environmental impact upon discharge.

V. Adequacy Assessment of Sewage Treatment Plant (STP)

The calculations in Table 1 above indicate that sewage generation amounts to 14.4 KLD as per daily

population, originating from toilets, sinks, showers, pantriesJ water taps, and other sanitary facilitIes.

According to the consent to operate granted to the unit, sewage generation quantity is considered to

be 15 KLPDJ and the mode of discharge is designated for horticulture after treatment through Me
sewage treatment plant.

CurrentIYl the unit utilizes the treated sewage for gardening and greenbelt development on the

premises. Approximately 5.52 acres of land is allocated by the unit for horticulture and greenbelt

development, where the treated sewage is applied to meet water requirements. The layout of the
available greenbelt area near STP is attached as annexure 5

This report provides a detailed capacity assessment of each unit process, considering sewage

generation quantity, sewage quality, expected treated sewage quality, and actual tank size

measurements obtained during site visit.

STP adequacy report -M/s. Haryana Organics, A unit of Globus Spirits Limited, Haryana Page 4
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The following effluent parameters have been considered for STP adequacy calculations.

Table 2.2: Quality of treated and untreated sewage

Designing Parameter Expected Characteristic

of untreated sewage

CMg/lit)

7,0 – 7.5

200 - 400

100 - 300

400 - 800

25 -30

Expected Characteristic of

treated sewage (Mg/lit) as

per consent to operate
5.5 – 9.0

< 20

<10

<50

<10

pH

Total Suspended Solids

BOD

COD

Oil and grease

VI. Technical details of STP

The unit has installed 20 KLPD capacity sewage treatment plant based on the Moving Bed Biofilm

Reactor (VIBBR) technology, which is a widely used and effective method for sewage treatment,

offering several advantages over traditional treatment processes. MBBR technology is a biological

wastewater treatment process that utilizes suspended plastic biofilm carriers within a reactor to

create a large surface area for microbial growth. These carriers are kept in motion by the aeration

provided in the reactor, allowing for a dynamic biofilm formation and efficient treatment of sewage.

Microorganisms attach and grow on the surface of the plastic carriers (media) in the reactor. This

biofilm provides a high concentration of active biomass, enhancing treatment efficiency. The

simplicity of the process and modular design of MBBR units contribute to ease of operation,

maintenance, and scalability.

The following treatment has been installed to treat the sewage

1. Preliminary treatment: Screening,

2. Primary treatment: Septic tank and Equalization tank

3. Secondary Treatment: Aeration tank i.e. MBBR tank 1, MBBR tank 2 and Tube settler

4. Tertiary treatment: Sand filter and carbon filter, UV light and chlorination system

5. Sludge treatment: Sludge drying beds (SDB)

Disposal of treated effluent: The treated sewage, after undergoing the aforementioned treatment, is

sprinkled and utilized for gardening and horticulture development on the factory premises. The unit

has approximately 5.52 acres of land available for greenbelt and horticulture development, with part

of the land already developed as greenbelt. where the treated sewage is applied to meet water

requIrements

vi. Detailed process description of STP:

ml c;ii):i=n;:=nmfJirlimail Page 5
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As mentioned above the sewage treatment plant will treat the sewage amounting to 15 KLD i.e. 0.62

KL/hr. which is also considered for adequacy calculations.

i) Screen chamber:

Reduction of the suspended solids by screening mechanism is the objective of this unit. Coarse or rack

screen is installed to screen the large suspended matter including gunny bags, tea(.-ups/ packing
materialsl floating matter etc. Separate screen chamber is not available however the screen is installed

in effluent gutter attached to the equalization tank, the arrangement for the removal of solid material
stuck in the screen chamber is removed manually as per the requirements

The unit has provided the screen chamber in the inlet sewage gutter line attached to the equalization
tank

ii) Septic tank:

A septic tank is a key component in a sewage treatment plant (STP), Inside the septic tank, the heavier

solids settle to the bottom, forming a sludge layer, while lighter materials like oil and grease float to

the toP, creating a scum layer. This process is facilitated by the tank's desigD and the force of gravity.

The unit has provided septic tank attached to the equalization tank

iii) Equalization tank:

The equalization tank in STP plays a crucial role in managing variations in wastewater now by

balancing the incoming flow over time. It smooths out peak flows and reduces hydraulic surges that
can overwhelm downstream treatment processes. Sewage enters the equalization tank where it is

teMporarily stored. During storage, mixing mechanisms such as mechanical mixers or diffused

aeration ensure the uniform distribution of solids and dissolved contaminants within the tank

The adequate hydraulic retention time for an equalization tank in an STP is typically 4-8 hours. The

current volume of the equalization tank including septic tank is 30.03 KL, and the hydraulic retention
time is 48 hours, which exceeds the required duration and is more than sufficient for effective

operation.

iv) Aeration tank (MBBR Tank I & 2):

The Moving Bed Bio Reactor (MBBR) is an advanced process compared to Activated Sludge Process

CAS.P). It involves aerobic treatment where HDPE plastic media serves as biofilm. The MBBR tank

contains plastic biofilm carrier media that offer a large surface area for microbial growth. The active

biofilm provides a habitat for diverse microbial communities that degrade organic pollutants in
wastewater. These microorganisms metabolize organic matter, converting it into carbon dioxide,

water, and microbial biomass.
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Microbial activity in this unit reduces COD and BOD through aerobic treatment. Mixed Liquor

Suspended Solids (MLSS) are maintained by controlling parameters such as dissolved oxYgen (DO)/

pH, and temperature. MLSS levels are typically kept between 1500 to 2000 mg/l. The food to
microorganism ratio is maintained within the range of 0,2 to 0.25.

The adequate hydraulic retention time for an MBBR tank in an STP is recommended to be 12-14 hours.

At His STP, two MBBR tanks with a combined volume of 9.58 KL are provided, and the retention time

is set at 15 hours, which appears sufficient for effective treatment.

v) Tube settler:

A tube settler is a sedimentation unit designed to enhance the settling of suspended solids from

wastewater. It increases settling surface area within sedimentation tanks or clarifiers by using closely

spaced vertical tubes or channels. Wastewater flows through the tube settler unit, where now is

evenly distributed over inclined tubes, minimizing turbulence and promoting laminar now conditions
ideal for effective sedimentation. Suspended solids in the wastewater collide with the inclined tube

surfaces. Due to increased area and reduced settling distance, particles settle faster than in

conventional tanks. Settled particles slide down tubes under gravity and collect at tank bottoms as

sludge, periodically removed for further treatment or disposal.

The adequate hydraulic retention time for tube settlers is typically 2.0 - 3.5 hours. The current volume

of the existing tube settler tank is 1.08 KL, providing a retention time of 1.7 hours, which appears

inadequate for effective sludge settling. Therefore, increasing the volume of the tube settler is

necessary to achieve an adequate retention time.

vi) Chlorine contact tank/collection tank:

This is a tertiary treatment where microbial activity is controlled using sodium hYpochlorite' The

collection tank serves for chlorine dosing to disinfect the treated sewage and also functions as the feed

tank for the tertiary sand and carbon filters.

The unit has a collection tank with a volume of 1.08 KL, which meets the necessary requirements.

Chlorine dosing is performed within this tank.

vii) Pressure sand filter and activated carbon filter:

This is the second stage of tertiary treatment, where the treated sewage undergoes filtration through

a multimedia sand and carbon series. Tertiary sand filters are engineered to eliminate fine particles,

residual suspended solidsJ and some pathogens that may persist in treated wastewater after primary

and secondary treatment processes. Carbon filters utilize activated carbon as the filtering medium,

where organic compounds, residual disinfectants (such as chlorine), certain chemicals, and odors are

adsorbed onto the carbon surface. This process effectively reduces their concentration in the treated

effluent. Typically, the hydraulic retention time (HRT) for a tertiary sand filter ranges from 5 to 15

minutes.
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The unit has provided sand filters and carbon filters, each with a capacity of 0.14 KL and a hydraulic

retention time of 1 1 minutes, which is adequate.

viii) UV (Ultraviolet) disinfection systems:

The UV (Ultraviolet) disinfection system is an essential component in many Sewage Treatment Plants

(STPs) for effectively treating sewage before discharge. These systems utilize ultraviolet light to

deactivate or destroy microorganisms present in wastewater, with UV-C light (wavelengths between

200 and 280 nanometers) being particularly effective for disinfection purposes.

The unit has installed a UV disinfection system after the tertiary sand and carbon filtersJ and it was
operating properly during the visit

ix) Sludge Drying Beds: Sludge drying beds are simple and effective dewatering systems used in

wastewater treatment plants to reduce the moisture content of sludge generated during the treatment
process

The unit has provided two sludge drying beds of capacity 5.80 KL which is adequate for the sludge

drying

Table 3: Design details for STP units & their adequacy

# ! Unit Size/Use I Qty. Effective

Volume m3

Retention time and other

aspect

A. I Civil Components

1 1 Screen chamber 1 Screen is installed in the

sewage gutter line attached

to the equalization tank

2 1 Septic Tank 3.3 m X 3.5 m

X 2.6 m deep

30.3 The hydraulic retention

time is 48 Hrs which is

more than sufficient3 1 Equalization tank

1

4 F MBBR tank I & 2 F 1: 1.48 m X

(Aeration tank) i o.98 m X 3.3m

deep

2 6.79 Each

Total volume

9.58

The hydraulic retention

time provided is 15 hrs.

which is adequate for the

treatment.

2: 1.48 m X

0.98 m X 3.3m

deep
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# 1 Unit Size/Use 1 QU. Effective

Volume m3

Retention time and other

aspect

5 Tubes ettler 0.90 m X 0.98

m X 1.2 m

deep

1 1.06 The hydraulic retention

time is 1.7 hrs., which

seems to be inadequate for

the sludge settling. The

volume of the tube settler

need to be increase to

achieve adequate retention

tIme

6 1 Filter feed 1 0.90 m X 0.98

tank/Collection 1 m X 1.2 m

t,.k I deep

1 1.08 The tank capacity is
adequate for the treatment

9 1 Sludge drying beds 1 1.32 mX 1.2 m

X 2 m deep

2 5.80 Existing Sludge drying beds

are adequate

B. i Electro-Mechanical

1 1 Feed pump At
equalization

tank / to feed

sewage to the

MBBR tank

1+1 1 Discharge, 1.5 to 4.4 L/s each I Adequate.

Head: 11.5 m each

HP: 0.75

Make: KirIoskar

2 1 Sludge pump At tube

settler

attached to

the sludge
collection

bottom

1+1
Discharge, 1.5 to 4.4 L/s each I Adequate

Head: 11.5 m each

HP: 0.75 each

Make: Kirloskar

3 1 Air blower Attached to 1 1+1 1 Discharge: 120 M3/hr each

the MBBR HP: 5.0 each

tank and
Make: Kirloskar

Adequate
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# Unit Size/Use I Qty. Effective

Volume m3

Retention time and other

aspect

equalization

tank

41 MBBR media Inside the

aeration tank

for microbial

growth

1 Quantity: Approx. 3 Vl3 Adequate

5 1 Tube settler media To collect

settled sludge

at bottom of

clarifier

2 Quantity: Approx. 1.0 M3 Adequate,

6 1 Sand filter Dia. 0.35,

Height: 1.4 m

1 0.14 Adequate

7 1 Carbon filter Dia. 0.35,

Height: 1.4 m

I 0.14 Adequate

The technical details including the layout of the STP and capacities of the electro-mechanical

equipment’s is attached as annexure 6

vii. Observations and recommendations for sewage treatment

According to the table above, most treatment units in the STP have adequate capacitY to handle

sewage of 15 KLPD, except for the tube settler. AdditionalIY, the majoritY of electromechanical units

are capable of treating the sewage. However1 despite the current system's ability to manage 15 Kl-PD

sewage, consistently achieving the prescribed limits for treated sewage such as COD C50 mg/l), BOD

(10 mg/l) I and TSS (20-50 mg/l) as per the consent to operate is challendng. This difficultY maY be

due to the high organic load present in the incoming sewage. Annexure 7 includes third-partY anaIYsis

reports

To address this issue, the following process improvements are recommended:

To address this issue, the following process improvements are recommended:

> Complete retention time should be provided to the septic tank and equalization tank to allow

heavier solids to settle at the bottom.

> A new equalization tank with a retention time of 6-8 hours should be installed, and the

overflow from the existing equalization tank should be directed into this new tank

> Sewage feed pumps should be installed on the new equalization tank

TMg@IMgMt iii:W Page 10
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The STP should be operated continuously for at least 20 hours/day to maintain appropriate

flow and batch type operation should be avoided.

Replace the VIBBR media with new media to promote better growth of microbial culture.

Add isolated cultures to the aeration tank at regular intervals to maintain MLSS and the Food

to Microorganism (F/M) ratio.

Implement recirculation of activated sewage in aeration tanks.

Ensure adequate retention time for the tube settler, and adjust the inlet flow from the upward

side installing a baffle wall to maintain a proper laminar flow pattern and proper distribution

of water within the settler which helps settling solid particles in the conical bottom.

Continuously monitor and analyze the inlet and outlet of the STP.

These improvements are aimed at enhancing treatment efficiency, meeting regulatory standards, and

optimizing the performance of the STP in effectively treating wastewater. Depending on the

performance of the STP after the aforementioned modifications, advanced treatment technologies

may be installed as needed to achieve the required parameters.

viii. Staff & Environmental Laboratory

The distillery management already has an Environment Management Cell; however, it is

recommended to appoint a separate STP chemist with an environmental education background. It is

also suggested to analyze samples from every unit of the STP regularly to ensure smooth operation

and maintain records of analyses, as well as properly document flow meter readings in a logbook

bt!*+“IJ;
(Mr. Kapil Upadhye)

Scientific officer

Dept. of Environmental Sciences

(Dr. Deepali Nimbalkar)

Senior Scientist & Head

Dept. of Environmental Sciences
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Government of India

Ministry of Environment, Forest and Climate Change
(Impact Assessment Division)

To

The Executive Director
GLOBUS SPIRITS LIMITED

Globus Spirits Limited
F-0, Ground Floor,The Mira Corporate Suites,
Plot No. 1 & 2, lshwar Nagar, Mathura Road,
New Delhi.,Kheri,Uttar Pradesh-110065

Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA NotIfication 2006-regarding

Subject:

Sir/Madam,
This is in reference to your application for Environmental Clearance (EC)

in respect of project submitted to the Ministry vide proposal number
IA/HR/IND2/40861C)/2022 dated 10 Feb 2023. The particulars of the environmental
clearance granted to the project are as below.

EC23A022HR195384EC Identification No.1.

2.

3

4.

5.

J-1 101 1/714/2009-IA I1 (1)File No.

Expansion
A

Project Type
Category

5(g) DistilleriesProject/Activity including
Schedule No.

Expansion of Grain based distillery from
100 KLPD to 205 KLPD bv new
installation of 105 KLPD Grain based
Ethanol plant along with Co-generation
power plant from 3.0 MW to 4.6 MW at
Village Chulkana. Tehsit Samalkha,
District Panipat, Haryana by M/s Havana
Organics (A Division of Globus Spirits
Ltd .)

6. Name of Project

GLOBUS SPIRITS LIMITED7. Name of Company/Organization
8. Location of Project
9. TOR Date

Haryana
N/A

The project details along with terms and condItions are appended herewith from page
no 2 onwards.

£;i'g;;;iI
ScientisT E

IA - (Industrial Projects - 2 sector)
Date : 03/04/2023

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No - EC23A022HR195384 File No. - J-11011/714/2009-IA I1 (1) Date of Issue EC - 03/04/2023 Page 1 of 14
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This has reference to your online proposal no. IA/HR/IND2/408610/2022
dated 10th February, 2023 for environmental clearance to the above-mentioned
project .

2. : The Ministry of Environment, Forest and Climate Change has examined the
prQposal seeking environmental clearance for expansion of Grain based distillery
ham 100 KLPD to 205 KLPD by new installation of 105 KLPD Grain based Ethanol
plant alongwith Co-generation power plant from 3.0 MW to 4.6 MW at Village
Chulkana, Tehsil Samalkha, District Panipat, Haryana bY M/s. HarYana Organics (A
Division of Globus Spirits Limited).

3. A, pe, the MoEF&CC, Notification number S.O. 345(E), dated 17th
January, 2019, notification number S.O. 750(E), dated 17tF1 FebruarYr 2020r
S.O. 980 (E) dated 02nd March, 2021 & S.O. 2339(E), dated 16th June, 2021
a special provision in the EIA Notification, 2006 (Schedule 5 (g))r a special
provision in the EIA Notification, 2006-(Schedule 5(g)) "Expansion of sugar
manufacturing units or distilleries for production of ethanol, having Prior
Environment Clearance (EC) for existing unit, to be used completeIY for
Ethanol Blended Petrol (EBP) Programme onIY, as per self-certification in form
of an affidavit by the Project Proponent, shall be appraised as categorY ’B2'
projects " .

4. The details of products and capacitY as under:

Name of unit Name of the
product/ by

product
Existing

EN A/
RS/CL/IMFL
Additional

Ethanol only

Existing
Production

caDaci
100 KLPD

ENA/ RS/CL
( 12000

Cases/day)
&IMFL (10000

Cases/da)
3.0 MW

Additional
Production

Total
production

cap aci
205 KLPD

( E NA/ RS/CL

& IMFL and
Ethanol)

capaci
105 KLPD

Ethanol only
Distillery
(Grain

broken rice
maize, barley

& sorghum
based

Co-generation
power plantfor distille
DWGS Dryer

Power 1.6 MW 4.6 MW

DDGS

Carbon di
oxide

58 TPD

76 TPD

46 TPD

81 TPD

104 TPD

157 TPDFermentation
unit

5. Ministry has issued Environmental Clearance to the existing industrY fOF

exbansion of Grain/Molasses based distillery unit (25 KLPD) to Grain (100 KLPD)

or Grain (75 kLPD) and Molasses (25 KLPD) with Cogeneration Power Plant (3
MW) vide File No. J-11011/714/2009-IA II (1) dated 28th February, 2011.
Certified compliance report of existing EC has been obtained from Regional Office,

EC IdentificatIon No. - EC23A022HR195384 File No. - J-11011/714/2009-IA I1 (1) Date of Issue EC - 03/04/2023 Page 2 of 14
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MoEF(...'C/ Chandigarh vide File no. 4-954/2011/ENV/PART-II dated 10.08.2022.
Closure Report has been obtained by IRO, MOEFCC, Chandigarh Vide File no. 4-
954/2011-iRC) dated 20.01.2023. EAC was satisfied with the response.

6. Standard ToR and Public Hearing is not applicable as the project falls under
category B2 as per OM dated 16th June, 2021. It was informed that there is no

litigation is pending against the project.

7. Total plant area after expansion will be 6.878 ha (17 acres) which is under
possession of the company and converted to industrial use. No additional land is
required for the expansionr as the same will be done within the existing plant
premises. Out of the total plant area, 2.427 ha i.e., more than 33 % of total plant
area already been developed and the same will be maintained' The estimated cost
of :the proposed Expansion project is Rs. 98 Crores. Capital cost of EMP would be
Rs. 17.25 Crores and recurring cost for EMP would be Rs. 2.0 Crores per annum.
Industry proposes to allocate additional Rs. 1.0 Crore towards Extended EMP

(Social developmental activities). Total Employment after expansion will be 200
persons as direct.

8. There are no National Parks, Reserved Forests (RF) / Protected Forests (PF)I
Wildlife Sanctuaries, Biosphere Reserves, Tiger/ Elephant Reservesr Wildlife
Corridors etc. within 10 km radius. Water bodies: Samalkha Drain adjacent to
plant site in East direction, Samalkha Distributary is located at a distance of 0-5
km in WNW direction, Ganaur Distributary is located at a distance of 3.5 km in
W§W direction, Western Distributary is located at a distance of 5 km in WNW

direction/ Narayana Distributary is located at a distance of 7.0 km in WNW
direction & Rajpura Distributary is located at a distance of 8.5 km in SSW
direction. NOC has been obtained for Samalkha drain from Sub Divisional officer,
Samalkha W.S Sub Division, Panipat vide letter no. 16/NOC dated 27'O1-2023
stating that there is no problem of flood in flood season since 25 Years.

9. ' AAQ modelling study for point source emissions indicates that the maximum
incremental GLCs after the proposed project would be 0.656 pg/m3, 0.262 pg/m3/
0.729 pg/m3 and 0.84 pg/m3 with respect to PMlo, PM2.5, SO2 and NOx' The
resultant concentrations are within the National Ambient Air QualitY Standards
(NAAQS).

IO. Total fresh water requirement after expansion will be 952 CMD which will be
met from ground water. Combined application has been submitted to HWRA for
rehewal of existing NOC and for additiona\ abstraction of 400 KLPD groundwater
vide Application No. HWRA/IND/R/2022/197 dated 19'06.2022 & is under process-
Existing effluent generation is 548 CMD which is treated through Condensate
Polishing Unit /Effluent Treatment Plant of capacitY 600 CMD' Proposed effluent

EC Identification No. - EC23A022HR195384 File No. - J-11011/714/2009-IA I1 (1) Date of Issue EC - 03/CH/2023 Page 3 of 14
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generation (Process Condensate 436 CMD, CT blowdown 15 CMD, DM plant reject
& washing 55 CMD/ Boiler blow-down 13 CMD) will be 519 CMD will be treated
through additional Condensate Polishing Unit /Effluent Treatment Plant of capacItY
600 (.'MD. Raw stillage (1215 TPD) will be sent to decanter followed by MEE and
dryer to produce DDGS. Domestic waste water is being/will be treated in STP of
capacity 20 KLPD. The plant is being/will be based on Zero Effluent discharge
system and treated effluent/ water will not be discharged outside factorY
pr4rnises.

11. Total power requirement after expansion will be 4.6 MW which will be

sourced from 4.6 MW Co-generation power plant. 30TPH Biomass/Rice husk/Agro
waste fired boiler will be installed by replacing 10 TPH boiler. APCE ESP with a
stick height of 44.2 m & 42.67 m is installed with 25 TPH & 10 TPH Biomass/Rice
husk/Agro waste fired boiler for controlling the particulate emission within the
statutory limit of 50 mg/Nm3. APCE ESP with stack height of 50 m will be installed
with proposed 30TPH Biomass/Rice husk/Agro waste fired boiler for controlling the
particulate emissions within the statutory limit of 50 mg/Nm:3- IndustrY has
existing lx380 KVA DG set & one proposed lx750 KVA DG set will be used as
poWer backup during power failure and stack height (5'5 m) will be provided as

per CPCB norms to the proposed DG set.

12. Details of Process emissions generation and its management:

• APCE ESP with a stack height of 44.2 m & 42.67 m is installed with the
existing 25 TPH & 10 TPH Biomass/Rice husk/Agro waste fired boiler
respectively for controlling the particulate emissions within the statutorY
limit of 50 mg/Nm3. APCE ESP with a stack height of 50 m will be installed
for controlling the particulate emissions within the statutory limit of 50
mg/Nm3 for the proposed 30 TPH Biomass/Rice husk/Agro waste fired boiler
by replacing existing 10 TPH boiler.
Online Continuous Emission Monitoring System is being/will be installed with
the stack and data will be transmitted to CPCB/SPCB servers'
cc)2 (157 TPD) generated during the fermentation process is being/will be
collected and sold to authorized vendorg as per local demand.

•

I

•

i

13. Details of solid waste/Hazardous waste generation and its
management ;

, DDGS (Distilled Dried Grains Stillage) (104 TPD) is being/will be sold as
cattle feed.

, Boiler ash (57 TPD) generated from the boiler is being/will be supplied to
brick manufacturers in covered vehicles and given to farmers also.

EL Identification No. - EC23A022HR195384 File No. - J-1 1011#14/2009-IA I1 (1) Date of Issue EC - 03/04/2023 Page 4 of 14
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• Used oil & grease (0.5 Kilolitres per annum) is being/ will be sold to
authorized recyclers.

, ETP/CPU sludge (1.2 TPD) and STP Sludge (0.01 TPD) is being/will be used
as rnarlure.

14. As per Notification S.O 2339(E), dated 16th June, 2021, PP has submitted
self- certification in the form of notarized affidavit declaring that the proposed

expansion capacity of 105 KLPD will be used for manufacturing fuel ethanol onIY.

15. During deliberations, EAC discussed following issues:

• EAC suggested that the company will increase provisions of solar power
within plant and to the nearby areas from 10% to 15% of total power
consumption of the unit in form of solar lights/solar panels/solar gadgets
etc. as a part of socio economic developmental activities.
Existing distillery has 25 TPH & 10 TPH Biomass/Rice husk/Agro waste fired
boiler. The company will dismantle the existing 10 TPH boiler & install 30
TPH Biomass/Rice husk/Agro waste fired boiler. For this proposed 30 TPH

boiler/ 50 meters stack height & ESP as APCE will be installed & designed for
the statutory limit of 50 mg/Nm3 for controlling the particulate emissions.
EAC suggested to revise EMP details considering the modification/up
gradation in ESP along with allied utilities. Accordingly, PP has increased the
EMP Capital cost from Rs. 12.0 Crores to Rs. 17.25 Crores and EMP recurring
cost from Rs. 1.5 Crores per annum to Rs. 2.0 Crores per annum.
EAC suggested that existing greenbelt in 33c)/, of total project area, i.e.,
2.427 ha will be densified@2500 trees/ha & the same will be achieved within
December, 2023.

•

•

i

•

The committee was satisfied with the response provided bY PP on above
information .

16. The proposal was considered by the EAC meeting ID:
IA/IND2/13448/23/02/2023) held on 23'd February, 2023 in the MinistrY, wherein

the project proponent and the accredited Consultant nameIY M/s. J.M. EnviroNet
Pvt. Ltd. (NABET certificate no. NABET/EIA/2023/SA 0172 and validitY till 7th

August, 2023), presented the case. The Committee recommended the project fOF

grant of environmental clearance.

17. The EACr constituted under the provision of the EIA Notification, 2006 and
comprising of Experts Members/domain experts in various fields, have examined
the proposal submitted by the Project Proponent in desired form along with the
EMP report prepared and submitted by the Consultant accredited by the QCI/
NABET on behalf of the Project Proponent. The EAC noted that the Project

EC Identification No. - EC23A022HR195384 File No. _ J_11011/714/2009-IA I1 (1) Date of Issue EC - 03/04/2023 Page 5 of 14
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Proponent has given undertaking that the data and information given in the
application and enclosures are true to the best of his knowledge and belief and no
information has been suppressed in the report. If any part of data/information
submitted is found to be false/ misleading at any stage, the project will be

rejected and Environmental Clearance given, if any, will be revoked at the risk and
co$t of the project proponent.

18. The Committee noted that the EMP report is in compliance of the PFR. The
CoMmittee deliberated on the CER plan and found to be addressing the issues in
thd study area. The EAC has deliberated the proposal and has made due diligence
in 'the process as notified under the provisions of the EIA Notification, 2006/ as
amended from time to time and accordingly made the recommendations to the
proposal. The Experts Members of the EAC have found the proposal in order and

have recommended for grant of environmental clearance.

19. The environmental clearance granted to the project/activitY is strictIY under
the provisions of the EIA Notification 2006 and its amendments. It does not
taratamount/construe to approvals/consent/ permissions etc' required to be
obtained or standards/conditions to be followed under anY other Acts/ Rules/
Subordinate legislationsr etc./ as may be applicable to the project. The project
proponent shall obtain necessary permission as mandated under the Water
(Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and Control

of ,Pollution) Ac'tr 1981r as applicable from time to time, from the State Pollution
Control Board, prior to construction & operation of the project'

20. Based on the proposal submitted bY the project proponent and

recommendations of the EAC (Industry-2), MinistrY of Environment, Forest and
Climate Change hereby accords environmental clearance to the project for
expansion of Grain based distillery from 100 KLPD to 205 KLPD bY new installation
of 105 KLPD Grain based Ethanol plant along with Co-generation power plant from
3.0 MW to 4.6 MW at Village Chulkana, Tehsil Samalkha, District Panipat, HarYana

by! M/s. Haryana Organics (A Division of Globus Spirits Limited), under the

prdvisions of the EIA Notification, 2006, and the amendments therein/ subJect to
cofnpliance of the terms and conditions as under:-

A. Specific Condition:

(i). As per the Notification S.O. 2339(E), dated 16th Juner 20211 project falls in

category B2 and the proposed expansion capacity of 105 KLPD shall onIY be
used for fuel ethanol manufacturing as per self-certification in form of a

notarized affidavit by the Project Proponent. Provided that subsequentIY if it
is found that the ethanol, produced based on the EC granted as per this
dispensation, is not being used completeIY for EBP Programmer or if
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ethanol is not being produced, or if the said distillerY is not fulfilling the
requirements based on which the project has been appraised as categorY
B2 project, the EC shall stand cancelled.

(ii). The company shall comply with all the environmental protection measures
and safeguards proposed in the documents submitted to the MinistrY. All
the recommendations made in the EIA/EMP in respect of environmental
management, and risk mitigation measures relating to the project shall be
implemented as per proposed in Annexure-I.

(iii). EC granted for a project on the basis of the submitted documents shall
become invalid in case the actual land for the project site turns out to be
different from the land considered at the time of appraisal of project.
Conversion of land use ( C,LU) certificate shall be obtained before start of
construction activities.

(iV) . NOC from the Central Ground Water Authority (CGWA)/ Concerned Local
authority shall be obtained before start of the construction of plant and
drawing of the ground water for the project activities. State Pollution
Control Board / Pollution control Committees shall not issue the Consent to
Operate (CTO) under Air (Prevention and Control of Pollution) Act and

Water (Prevention and Control of Pollution) Act till the project proponent
shall obtain such permission. No ground water shall be used for the plant
operations .

(V) . Total fresh water requirement after expansion shall not exceed 952
m3/day/ which will be sourced from ground water. No grc?und water
recharge shall be permitted within the premises. IndustrY shall construct a
rain water storage pond of 60 days capacity and the accumulated water to
be used as fresh water thereby reducing fresh water consumption.

(„'). Spent Wash/stillage shall be sent to the decanter followed bY the Multiple
Effect Evaporator and dryer to form DDGS. DDGS to be used as cattle
feed. The MEE & Drier condensate, spent lees, WTP Rejects, Boiler &
Cooling tower blowdowns, washings etc., is shall be treated in the
'(---ondensate Polishing Unit' (CPU). STP shall be installed to treat domestic
wastewater. The plant shall be based on *Zero Liquid 'Discharge' SYstem and
no effluent/treated water shall be discharged outside factorY premises'

(vii). ESP with a stack height of 44.2 m is already installed with the existing 25
TPH Rice husk/Agro waste fired boiler for controlling the particulate
emissions within the statutory limit of 50 mg/Nm3. ESP (five fields) with a
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(viii).

(ix). CO2 (157 TPD) generated during the fermentation process will be collected
by utilizing CO2 scrubbers and shall be sold to authorized vendors.

(X>.

(xi). Training shall be imparted to all employees on safety and health aspects of
chemicals handling. Safety and visual reality training shall be provided to

employees.

(xii). The unit shall make the arrangement for protection of possible fire hazards
during manufacturing process in material handling. Fire fighting system
shall be as per the norms. PESO certificate shall be obtained.

(xiii). Process organic residue and spent carbon, if any, shall be sent to Cement
and other suitable industries for its incinerations. ETP sludge, process
inorganic & evaporation salt shall be disposed of to the TSDF.

(xiv). The company shall undertake waste minimization measures as below (a)
Metering and control of quantities of active ingredients to minimize waste;

stack height of 50 meters will be installed with the 30 TPH Biomass/Rice
husk/Agro waste fired boiler for controlling the particulate emissions within
the statutory limit of 50 mg/Nm3. Coal shall not be used as fuel. At no

time, the emission levels shall exceed the prescribed standards. In the
event of failure of any pollution control system installed by the unit, the
respective unit shall not be restarted until the control measures are
rectified to achieve the desired efficiency. Performance assessment of

pollution control devices/ systems will be conducted annually. As proposed
existing 10 TPH boiler shall be dismantled and disposed in an
environmentally sound manner.

Boiler ash (57 TPD) will be used for brick manufacturing and supplied to
brick manufacturers. PP shall use biomass like rice husk/agro waste as fuel
for the proposed boiler. PP shall meet 15c)/, of the total power requirement
from solar power by generating power inside plant
premises/adjacent/nearby areas. Approach to the project site to the
nearest highway will be maintained by the Industry.

PP shall allocate at least Rs. 50 Lakhs/annum for Occupational Health
Safety. Occupational Health Centre for surveillance of the worker’s health
shall be set up. The health data shall be used in deploying the duties of the
workers. All workers & employees shall be provided with required safety
kits/mask for personal protection.

EC Identification No. - EC23A022HR195384 File No. - J-11011/714/2009-IA it (1) Date of Issue EC - 03/a4/2023 Page 8 of 14
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(b) Reuse of by-products from the process as raw materials or as raw
material substitutes in other processes. (c) Use of automated filling to
minimize spillage. (d) Use of Close Feed system into batch reactors. (e)
Venting equipment through vapour recovery system. (f) Use of high
pressure hoses for equipment clearing to reduce wastewater generation.

(XV) . The green belt of at least 5-10 m width has been developed in 2.427
hectares i.e., 35.28 % of total project area with tree density @ 2500 trees
per hectares, mainly along the plant periphery and same will be
maintained. Selection of plant species shall be as per the CPCB guidelines
in consultation with the State Forest Department and native species shall
be developed. Records of tree canopy shall be monitored through remote
sensing map.

(XVi) . PP proposed to allocate Rs. 1.00 Crores towards Extended EMP (CEFt) which
shall be spent as submitted in CER plan (Annexure-II) for monitorable
activities like up-gradation of schools with provision of facilities e.g. Class
rooms, playground, Laboratory, Library, Computer class, toilets, potable

drinking water facilities, solar light/solar power support for uninterrupted
power supply, soil nutrient management etc. Further, all the proposed
activities under CER shall be completed before the commissioning of the
plant in consultation with District Administration.

(xvii). There shall be adequate space inside the plant premises earmarked for
parking of vehicles for raw materials and finished products and no parking
to be allowed outside on public places. Out of the total project area, 15%
shall be allotted solely for parking purposes with facilities like rest rooms
etc

(xviii). Storage of raw materials shall be either in silos or in covered areas to
prevent dust pollution and other fugitive emissions. All stockpiles should be
constructed over impervious soil and garland drains with catch pits to trap
runoff material shall be provided. Biomass shall be stored in covered sheds
and wind breaking walls/curtains shall be provided around biomass storage

area to prevent its suspension during high wind speed. All Internal roads
shall be paved. Industrial vacuum cleaner shall be provided to sweep the
internal roads. The Air Pollution Control System shall be interlocked with

process plant/machinery for shutdown in case of operational failure of Air
Pollution Control Equipment.

(xix). Continuous online (24x7) system for monitoring of stack emissions/effluent
quality shall be installed for flue gas emissions and the pollutants
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concentration, and the data shall be transmitted to the CPCB and SPCB
server. For online continuous monitoring of effluent, the unit shall install
web camera with night vision capability and flow meters in the
channel/drain carrying effluent within the premises.

(XX) . A separate Environmental Management Cell (having qualified person with
Environmental Science/Environmental Engineering/specialization in the
project area) equipped with full-fledged laboratory facilities shall be set up
to carry out the Environmental Management and Monitoring functions. EMC
head shall report directly to Head of Organization/ Director/CEO as per
company hierarchy .

(xxi).

i
PP shall sensitize and create awareness among the people working within
the project area as well as its surrounding area on the ban of Single Use
Plastic in order to ensure the compliance of Notification published by
MOEFCC on 12th August, 2021. A report along with photographs on the

measures taken shall also be included in the six-monthly compliance report
being submitted to concerned authority.

B. General Condition:

(i) No further expansion or modifications in the plant, other than mentioned in
the EIA Notification, 2006 and its amendments, shall be carried out without
prior approval of the Ministry of Environment, Forest and Climate
Change/SEIAA, as applicable. In case of deviations or alterations in the
project proposal from those submitted to this Ministry for clearance, a fresh
reference shall be made to the Ministry/SEIAA, as applicable, to assess theadequacy of conditions imposed and to add additional environmental
protection measures required, if any.

(ii) The energy source for lighting purpose shall be preferably LED based, or
advanced having preference in energy conservation and environmentbetterment.

(iii) The overall noise levels in and around the plant area shall be kept well
within the standards by providing noise control measures including acoustic
hoods, silencers, enclosures etc. on all sources of noise generation. The
ambient noise levels shall conform to the standards prescribed under the
Environment (Protection) Actr 1986 Rules/ 1989 viz. /5 dBA (day time) and
70 dBA (night time).

(iV) The company shall undertake all relevant measures for improving the socio-
economic conditions of the surrounding area. CER activities shall be
undertaken by involving local villages and administration and shall be
implemented. The company shall undertake eco-developmental measures
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including community welfare measures in the project area for the overall
improvement of the environment.

( V) The company shall earmark sufficient funds towards capital cost and
recurring cost per annum to implement the conditions stipulated by the
Ministry of Environment, Forest and Climate Change as well as the State

Government along with the implementation schedule for all the conditions
stipulated herein. The funds so earmarked for environment management/
pollution control measures shall not be diverted for any other purpose.

i

( vi), A coPY of the clearance letter shall be sent by the project proponent to
concerned Panchayat, Zilla Parishad/Municipal Corporation, Urban local
Body and the local NGO, if any, from whom suggestions/ representationsr if
any, were received while processing the proposal,

( vii? The project proponent shall also submit six monthly reports on the status of
compliance of the stipulated Environmental Clearance conditions including
results of monitored data (both in hard copies as well as by e-mail) to thi
respective Regional Office of MoEF&CC, the respective Zonal Office of CPCB
and SPCB. A copy of Environmental Clearance and six monthly compliance
status report shall be posted on the website of the company.

(viii) The environmental statement for each financial year ending 31st March in
Form-V as is mandated shall be submitted to the concerned State Pollution
Control Board as prescribed under the Environment (Protection) Rules,
1986, as amended subsequently, shall also be put on the website of the
company along with the status of compliance of environmental clearance
conditions and shall also be sent to the respective Regional Offices of
MoEF&CC by e-mail.

(iX) The project proponent shall inform the public that the project has been
accorded environmental clearance by the Ministry and copies of the
clearance letter are available with the SPCB/Committee and may also be
seen at Website of the Ministry and at https://parivesh.nic.in/. This shall be
advertised within seven days from the date of issue of the clearance letI.er.
at least in two local newspapers that are widely circulated in the region of
which one shall be in the vernacular language of the locality concerned and
a copy of the same shall be forwarded to the concerned Regional OfFice of
the Ministry.

(X) The project authorities shall inform the Regional Office as well as the
Ministry, the date of financial closure and final approval of the project by
the concerned authorities and the aate of start of the project.

(xi) This Environmental clearance is granted subject to final outcome of Hon'ble
Supreme Court of India, Hon’ble High Court, Hon’ble NGT and any other
Court of Law, if any, as may be applicable to this project.

21. The Ministry reserves the right to stipulate additional conditions, if found
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necessary at subsequent stages and the project proponent shall implement all the
said conditions in a time bound manner. The Ministry may revoke or suspend the
environmental clearance, if implementation of any of the above conditions is not
found satisfactory .

22. Concealing factual data or submission of false/fabricated data and

failure to comply with any of the conditions mentioned above mayresult in withdrawal of this clearance and attract action under the
prOvisions of Environment (Protection) Act, 1986.

23. Any appeal against this environmental clearance shall lie with the National
Green Tribunal, if preferred, within a period of 30 days as prescribed under
Section 16 of the National Green Tribunal Act, 2010.

24. The above conditions will be enforced, inter-alia under the provisions of the
Water (Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control
of Pollution) Act, 1981, the Environment (Protection) Act, 1986, the Hazardous
WQste (Management, Handling and Transboundary Movement) Rules, 2016 and
the Public Liability Insurance Act, 1991 read with subsequent amendments therein.

25. This issues with the approval of the competent authority.

(A. N. Singh)
Scientist-'E'

Copy to: -

IB

2.

3.

4.

5.

6.

7
8.

The Principal Secretary, Department of Environment, Government of
Haryana, SCO 1-2-3, Sector 17 (D), 2-d Floor, Chandigarh, Haryana
The Regional Officer, Ministry of Env., Forest and Climate Change,
Integrated Regional Office, Bays No.24-25, Sector 31-A, Dakshin Marg,
Chandigarh - 160030
The Member Secretary, Central Pollution Control Board Parivesh Bhavan,
CBD-cum-Office Complex, East Arjun Nagar, Delhi - 32
The Member Secretary, Haryana State Pollution Control Board, C-11, Sector-
6, Panchkula, Haryana - 134109.
The Member Secretary, Central Ground Water Authority, 18/11, Jamnagar
House, Mansingh Road, New Delhi – 11
Monitoring Cell, MoEF&CC, Indira Paryavaran Bhawan, Jor Bagh Road, Indira
Paryavaran Bhawan, Jor Bagh Road, New Delhi
District Collector, Kalaburagi, Haryana
Guard File /Monitoring File /Parivesh Portal / Record File

(A. N. Singh)
Scientist-'E'

E-mail: aditya.narayan@nic.in
Tel. No. 11-24642176
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Capital cost and recurring cost of EMP are gjven below:

S.
No.

1

2

3

Description

ESP + Stack+ up
gradation in existing

ESP, online
monitoring system

Condensate polishing
unit/ ETP and STP

Lab instrument.
Online Monitoring

System, Third party
monitoring, audit

Air Pollution
Management

Effluent
Treatment

Environment
Monitoring

Solid waste
Management

Ash Handling &
Management, Others

4

5
Greenbelt &

Plantation
Development

Plantation for
Greenbelt

Total

Details of extended EMP (CERI with proposed activities and budgetary
allocation:

Proposed
budget
in lst
Year

Rs. 10
Lakhs

(PHC in
Village-

Chulkana
Rs. 20
Lakhg
(Govt

school in
Village-

Kiwana
Rs. 7.5
Lakhs

Village-

Proposed Activities

Health facilities- Distribution of
medical instru ments, oxygen
cylinders to nearby health centre
and hospitals

EdLication - Infrastructure
Renovation of Govt schools &
clqssroom development, Provision
of ' digital education in school &

laptop distribution, sanitation
faQilities, safe drinking water etc.
Skill Development - Establishment
of Skill Development centre for
Youth & organising Trainin'

File No, - J-11011/714/2009-IA I1 (1) Date of Issue EC - 03/04/2023
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Annexure -I

Capital
Cost

Crores

Recurring
Cost/annum

Crores

8.6 0.55

5.5

0.5

0.8

0.10

2.4

0.25

17.25

0.45

0.10

2.0

Annexure - II

Proposed Total Expenditure
budget in (lakhs)

2nd Year

Rs. 10
Lakhs

(PHC in
Village-
Kiwa na

Rs. 10
Lakhg
(Govt

school in
Village-

Chulkana
Rs. 7.5
Lakhs

Village-

Rs. 20.0

Rs. 30.0 Lakhs

Rs. 15.0 Lakhs

Page 13 of 14
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programmes for youth/residents
stru ctu re

tru ction/ Renovation Solar
Installation schools

bhavan, rainwatert
system, development

of ! community halls & nearby
plantations etc

TOTAL

}a 3 .

Kiwana
Rs. 20
Lakhs

(Village'
Chulkana)

Chulkana
Rs. 15
Lakhs

(Village
Kiwana)

Rs. 35.0 Lakhs

Rs.IOO Lakhs

I

}
!
I

}

i
t
i

SignatureJDt\Verified
Digitally sigTedJ4r A N Singh
Scientist E J
Date: 4/3/202311 :43:59 PM

Date of Issue EC - 03/04/2023 Page 14 of 14EC Identification No. - EC23A022HR195384 File No. - J-1 1011/714/2009-IA II (1)

625



Annexure 2 - Consent to Operate Jay .

daRa1

===;; HARYANA STATE POLLUTION CONTROL

IiA1% S C 0 = 5 5 9 s: ::l9: n :cal jDl : :r={ $+ :: :o = 2 6 7 2 0 3 7
E-mail: hspcb@hry.nic.in

St
!!!II! I

L

No. HSPCB/Consent/ : 313106523PITCT039884947 Dated:20/09/2023

To.

M/s :HARYAN A ORGANICS A Unit of Globus Spirits Ltd
4 KM, Chulkana Road, Samalkha, Panipat

Subject: Grant of consent to operate to M/s HARYANA ORGANICS A Unit of Globus Spirits
Ltd

Please refer to your application no. 39884947 received on dated 2023-08-24 in

regional office Panipat. With reference to your above application for consent to operate,M/s
HARYAN A ORGANICS A Unit of Globus Spirits Ltd is here by granted consent as per
following specification/Terms and conditions.

Consent Under

Period of consent

Industry T' e

Catego
Investment(in Lakh:

BOTH

13/09/2023 - 30/09/2027
Distille:

RED

15967.691

i molasses / grain / ,east based

Total Land Area(Sq.meter
Total Builtup Area(Sq.
meter)

Quantity of effluent
1. Trade

2. Domestic

Number of outlets

72216.0

15000.0

554.0 KL/Da'

15.0 KL/Da'
0.0

Mode of discharge
1. Domestic

2. Trade

STP then use for Horticulture

ZLD/CPU/MEE
Domestic Effluent Parameters

1. BOD

2. COD
3. TSS

10 mg/l

50 m;

20 ml

5.59.0

’1

’1

4. PH (5.5-9.0)
5 . Faecal Coliform I 100MPN/100ml
(MPN/ 100 ml)
6. TOTAL NITROGEN 1 10
Trade Effluent Parameters

1. BOD 30 mg/l

100 mg/l2. TSS
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3. pH (5.5-9.0 5.59.0
t
ii
!

!i

!

4 . All Applicable
Standards as per EP
Acts/Rules/Norms

Number of stacks

Height of stack
1 . STACK
ATTACHED TO 10TPH BOILER

2 . STACK
ATTACHED TO 25TPH BOILER

3 . STACK
ATTACHED TO DG
SET (above roof level

Emission parameters
1. SPM

Product Details

1. IMFL

2. COUNTRY LIQUOR

3. RECTIFIED SPIRIT
ENA, ETHANOL
Capacity of boiler
1. BIOMASS FIRED
BOILER

2. BIOMASS FIRED
BOILER

Type of Furnace

1. NA

Type of Fuel
1. BIOMASS
2. Diesel

Raw Material Details

DISCARDED GRAIN.
NAKKU,BAJRA.MAIZ

RAW WATER
E

3

42.67 m

44.2 m

10.9 m

80 mg/m3

lac)oo Cases/da'

12000 Cases/da'

140 Kilo liters/Day

25 Ton/hr

10 Ton/hr

300 TON/DAY

2.4 KL/da'

296 Metric Tonnes/Day

135 Kilo Liters/Da

Regional Officer, Panipat

Hawana State Pollution Control Board
Terms and conditions

1. The applicants shall maintain good house keeping both within factory and in the premises.

All hose pipelines values, storage tanks etc. shall be leak proof. In plant allowable pollutants

levels, if specified by State Board should be met strictly.

2. The applicant/company shall comply with and carTy out directive/orders issued by the Board
in this consent order at all subsequent times without negligence of his /its part. The

applicant/company shall be liable for such legal action against him as per provision of the
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law/act in case of violation of any order/directives. Issued at any time and or non compliance
of the terms and conditions of his consent order

3 . The applicant shall make an application for grant of consent at least 90 days before the date
of expiry of this consent.

4. Necessary fee as prescribed for obtaining renewal consent shall be paid by the applicant

alongwith the consent application.
5 - if due to anY technological improvement or otherwise this Board is of opinion that all or any

of the conditions referred to above required variation (including the change of any control
equipment either in whole or in part) this Board shall after giving the applicant an opportunity
of being heard vary all or such condition and there upon the applicant shall be bound to comply
with the conditions so varied.

6' The industrY shall provide adequate arTangement for fighting the accidental leakages,

discharge of any pollutants gas/liquids from the vessels, mechanical equipment etc. which are

likely to cause environment pollution.
7. The industry shall comply noise pollution (Regulation and control) Rules, 2000.

8. The industry shall comply all the direction/Rules/Instructions as may be issued by the
b40EF/CPCB/HSPCB from time to time

9. The industry shall ensure that various characteristics of the effluents remain within the

tolerance limits as specified in EPA Standard and as amended from time to time and at no time

the concentration of any characteristics should exceed these limits for discharge.

10. The lndustrY would immediately submit the revised application to the Board in the event of
anY change in the raw material in process, mode of treatment/discharge of effluent. In case of

change of process at any stage during the consent period, the industry shall submit fresh
consent application alonWith the consent to operate fee, if found due. which may be on any
account and that shall be paid by the industry and the industry would immediately submit the
consent application to the Board in the event of any change during the year in the ra\\’ material!

quantitY, quality of the effluent, mode of discharge, treatment facilities etc.

11. The officer/official of the Board shall reserve the right to access for the inspection of the
inqustrY in connection with the various process and the treatment facilities. The consent to
operate is subject to review by the Board at any time.
12. Permissible limits for any pollutants mentioned in the consent to operate order should not

exceed the concentration permitted in the effluent by the Board.
13. The industry shall pay the balance fee, in case it is found due from the industry at any time
later on

14' if the industrY fails to adhere to any of the conditions of this consent to operate order. the

consent to operate so granted shall automatically lapse.

15. If the industry is closed temporarily at its own, they shall inform the Board and obtain
permission before restart of the unit.

16. The industry shall comply all the Directions/ Rules/Instructions issued from time to time by

the Board.

Specific Conditions :

I

i

i

;

I
!

}

}

i

1 ' The unit shall keep all the parameters within the prescribed limits and shall comply with all
the Norms and Rules as prescribed in the Acts. 2. That the unit will comply with all the

provisions of Hazardous Waste Rules and maintain agreement with Authorized recycler of the
Board for scientific disposal of Hazardous Waste. 3. That unit will use only biomass fuel as per
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direction of (.--AQM. 4. That the Unit will run APCM regularly and maintained log books

properly. 5. That the unit will provide inter locking arrangement of DG set with APCM and

shall have adequate D.G. set to ensure regular and effective running of pollution control
devices. 6. That the unit will not generate Trade effluent more than permission granted wlthout

prior permission from the board. 7. That the unit will not add anY air polluting process/

machinery and also not add any process which increases the water pollution load. 8. That the

unit will follow the directions issued from HSPCB, CPCB, NGT and CAQM. 9. That the unlt

will deposit the balance consent fee as per schedule, if any. 10. The unit will iun and maintain
its MEE and APCM regularly & effectively and will keep all the parameters within llmlt9 it

will dispose off its boiler ash in scientific method. 1 1. That the unit should obtain/renew the

NO(._- from HWM for extraction of ground water. 12. Unit will Hand over the waste oil of the
D.(J set only to the authorized recycler and will timely renew their agreement. 13. That the

CTO so granted shall become invalid in case of violation of anY of the above / anY law of the
land if the unit fails in complying of above said conditions. 14. That this CTO is issued in
suppression of earlier CTO issued vide no. HSPCB/Consent/ : 3131 06523PITCTE2060767
Dated: 13/07/2023. 15. That the unit will submit the compliance of conditions of CTO each

year
I

Regional Of$cet, Panipat

Har),ana State Pollntion Control Board.

i

;

I

i

I
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IP

it

E

i
!

i
I

Nu. I ISI'CI1/1'It/2024/ 266

Fu

Sub;

W lutein yuur uni1 wag in9pccUd on 14/al/ZJ24 tW the JaM Committed tX#BjgIng ff
CPC13. Nav l>cltli, Ii#lriul Adrnlni$traticJn, P8nipat #nd II$PCBf Paniplt in FCsm1 of CJ4'
No. 111/2024 pcndin& before IIon'bIa NCYI'. I>uring ingrwcdan sampling 81 %dms HijIf oflet nya
was done by itle Ico;;1 and the parum£tcr$ 88 mcMicrnci in tables blow h8+ turn fourxl CYXZ6ding thy
prcgcritnd $tundardg;-

I

i

i

!

i

!
i

!i
i
i
}

i
t
.i,

I

i
{

}

i
;
J

}

{r

IIu p©amdm has bcn found awcding ill '[DS, BOD, COD aId Tad PtxvtxPnn a
manGcxwd in atmvc table showing that the STP prwidcd by dx: writ is mt qnzted ngulaHy ard
effectively.
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1i1][]F1&i n PaBi n g 1b)bI13HE1:i :IjL== 1r=1F=aT := ):::)J::I:==== = ::&WIlyi
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Beside tbne foUo\\irB obwnnaons tns been bud during the time of inbpa=ion b\ the
jot ill CQHunlllec: -

' X Efnucut Nlanagement

1.

It.

IIi

i\'.

\'

\’!

\'!

)jq .
X'

195

" n 6 1

IDI

li

i n T : 6 s

1. 1

i & T I

+ - ,-.- ._ I

2N) ’ 400

$ 38 s:aT 3.86

3.t) BDt 9.0
S.IT ng 6]
RI uap1

6.59

16

6.03

==VW_

3.
An8bxis nsults of water samples collected from Drain

(

Parameters
Drain ;Wim

Dl:ain

Mple MtUSD)
7.8
30

mc
(BmpleoabDSD)

';.0
24

}{
ma

Tual lad Solid
Ms

Sulphate ss!.
Nil;fam

Irq
lisa
157

q73d
1780

a
11.0

13_0

34

+29

213
9263
+HO

The Unit should propnly operate & maintain the aeration bulk utd ctalin€=.

{noondar}} oFCPU and accordingly neat)- the problem al the ,wliest
Tbc Unit should pmFwly operate & maintain the CPU and enhance are wfonrwnc£ af cpt so

as to meet the desired water quality for reuse &IImp; lee}xte oRbe uared effluent \\{th in ate
process/cooling to\\n make UP water.

TIle Unit shodd pmpuly operare and maintain the STP and opGmin M M'ormax.,e or ib STP
so as to meet the prescritxd swtdanI.

Tbc UMl MUd provide Environmental Data display Umd at an alliance of the Cue and
regularly updale il

I:n=1 : r :iI ::IT !::: :1 :Pin:t:F1: 1:: :i =[: :1bI:::==== =::For Ihl•wn OR WdBaRnt

:1:: 1 : =t O :h= = 1: sT Rd i S1EIIII IrILIIILIIB e t he iT cluenI into akd Run and Mca ) hUmOR Count

JT:: :11== n c =( ) i II:if h = == ==11:1== : = 1 : i F:: [ h : : : & FLYIS :ITisit: a=daB
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#

/

; / „lUN„I'd/pRrti„lly tNUtCd cmucnt Into 111, drnin. ’rhOrQr,r,, SPCB should ensure strict periodical

f suwoilltulco uf thu indltqjl}/drnil\ and cnsilrc no industrIal wusle \voter discharge into the drain.
\111' Ihc tIllit should n\nintnin proper In8books rcBnrdinB rn tv spent-wash/thin slope generation,

Porn Ienter sludge Bonerutiol\, Boiler ash generation and disp08nl.

;30

rg;

#

B. AIr Pollution und Conlrol

i.

Ii.

iii.
i\1 .

Ve

IIte Unit should ensuro regulnr \utter sprinkling and also take other necessary me&sures in and

around the boiler to minimize the dust /ash dispersion in the nmbicnt environment.
The Unit should provide eluy Inddcr (spinrl /scnffold type) ladder at stack of 2STPI'l boiler

instead of nIartkey ladder to ensure saFe access to sompling port for emission monitoring as per
CPGB Emission Regulations Part-111.

The Unit should provide proper housekeeping ut the boiler section.

nIe conveyor belt at the boiler should be covered (hood cover) or enclosed so usto control the
fugitive emission during the lransportntion of fuel /rice husk. The Unit should provide &dcquate

measure so us to avoid any fugitive emission /dust ctnission to the nearby areas/land.
Tlrc Unit should pay the compensation to the aITccted land owner, which may be assessed bY the

I'ISPCB in consultation \vith ngdculture department.

C. Waste Man&gcmcnt

i. The Unit should maintain proper logbook record of Hazardous and other waste generated and

disposed by the industry as per the Hazardous & Other Waste
Rules, 201 6.

ii. The Unit should not store Hazardous waste for pcriod not exceeding 90 days.

In view of th&t above, you are hereby directed to show cause within 15 daYS, as to whY
closure and legal action against your unit may not be taken along with the imposition of the

Environmental Compensation for the damage caused to the environment uIs 33-A of Water Act, 1974 &
31_A of Air Act, 19il wld prosecution under section 43/'M for the violation section 24/25 of Water Act
1974 and Under Section 37 for violation of section 2 1 of Air Act, 1981.

In arse you fail to comply wiM the deficiencies mentioned above within the above
mentioned stipulated periodp it will be presumed that you have nothing to say in this regard and acc:cp!
the slatus above, which \vin \v&aunt action u/s 33-A of Water Act1 1974 & 31-A of Ai1 Act, 1981 and

pmsccution under section 43/44 for the violation section 24/25 of Water Act, 1974 and Under Section
37 for violation of section 21 of Air Act, 1981.

This may be treated as MOST URGENT.

DA/ Copy of Joint Inspection Rel)on

• E n d S t + BI1 0 • F1 S PIq:1:: ::C}or a t)() v e i 5 hrWMd ed to be Chd ml an pHS PCB n= Hula brin fomfmd on &

necessary action please.

Q,„,„J on gLoCkJU Regional Omar
Panipat Region
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IBEt .
Annexure 6 - STP technical details and Layout a

STP DETAIL
mTF-FvEDTH(mm)
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1480;
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yOO
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I

Repoft No &bLR No' 1 ETH PNl’n671 &TC60 l;;iii;a
lsblm
M/ s Haryana{Organics

(A Unit of GI+bus Spirits Ltd.)
S&malkha,

Panipat

2

3

4

5.

6.

l

Sr.
No.

2.

3,

4.

5.

6.

7.

8.

9.

10,

11

12.

13.

14,

;m+m
Vcri ned By i aSI);by
Netla Singh i Bilal -

mbbh-IIi:i;;;;mira=$i==i;;mmM;
O 2. RBsult8 IMd 8We related to the tested sami>188. Endorsement of the same IS nd+wr hfHrBd rnrknpbanntHl.T 3. Tha tod Hint quIt not be reproduced full or in part & can't be u90d 88 ptmt in the court of law
E 4 TIle test nIna +odd nOI be umd in any ©wddn8 awyAnHia miout tho wMton Bppaval af htxx8toly

Annexure 7 - Third Party Analysis Report

Eflvir©€k&elm Testing & Consultancy LLP
(Formerly known as Envirochem Testing Laboratory & Research Cel

(GOW. APPROVED LAB)
(An ISO 9001 : 2015, ISO 1400r : 20r 5, ISO 45001 , zara cent&ed Lab)

Plot No. 365, 1 st Floor, Sector-25, Part-II, HUDA, P8nip8t.132103, Hr.

M.: +91 90348 91129, 89501 75388, 86719 56782
Email : onvineherntegunglabegmaII.com Web. : www.eUn.egm

I

IEs’r REt)ORT

SAMPLE PAR’rlCULli-A

Type bf san,pt,

Point Ff Sar11p te Co11ectlon

Date 1’intc of $anple collection' received

Puff ie of analysis

Sump+ collected suppli,d by

Quan+y of Sa,npl,

Vlctl ll ol Salupiillg IS 3025 (P - 1) t 987

TEST–RI gmt i
STP InletP&r;FIM

pH

COD, hg/L

BOD #27'C IbF 3 Days, Dl&l'

Fc>laI +ubpcncicd Solids1 lilg/L.

Total +islsolved Solids, 1118/L

Total }hosNlor.„ „ P, n,g/l.

Totnl 4ardnes s (as C,ICO.,), m&/1

Total 4lkalinity (as Cdco1), ing/l

Electribl Conductivity, Nlt,hos/c,u

chlodq, („ CI), mg/l

FI.,d4 („, F), mg/l

Sulph+ (as SO,). „,&'1

NiuBk Nitrogen (as NC)3-N)I Ing/l

Potassi+m (as K). n)g/}

13 d'

Report Date 17.06,2024 Doc No. ETL/QF/7 ,8/01

Party’s ReF{NoiNil

Work Order No:7991

Period of Testing: [2.06.2024- 17.06.2024

WATER SAMPLE

STP Inlet

12.06.2024 (12:45 PM)

Monitoring purpose

By Lab Repl-esen lat ive (Mr. And)

5 Litre each

Protocol used

6.9 1 IS P

459
IS 3025 (P-58) 2023

IS 3025 (Pa)2023

IS 3025 (P. 1 7) 2022

IS 3025 (P. 16) 2023

IS 3025 (P-3 1 ) 202 1

IS 3025 (P.21) : 2009

IS 3025 (P-23) : 2023

IS 3025 (P- 14) : 1934

IS 3025 (P-32) : 1988

APH A Method

191

342

1924

15.8

545

29

2835

i33 1

0.29

158 IS 3025 (P-24) : 1922

IS 3025 (P-34) : 2023

iS 3025 (P-45) : 1993

2 1 .9

41.2

i
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J 37'

Report No & +LR No. i ETL'' I’NP/7672&TC60IS240000011S9F} Report I)Rte n06.2024
Issue to
Nl/s II&ryana Ohanics

( A Unit of Gk}b& Spirits Ltd.)
SarIruIklru,

J’&nipiit

I

2.

3.

4,

5,

6.

7

Sr .

No.

i" --liyi

i

2.

3

4.

S.

b.

7

8.

9.

10.

II- i FtuorNel ib F). mFl

12- i Sulphalckas SO+). nW'I

13' 1 NkrBtc§{rugcri (as NOrN). IIlgI

t4. ! PDas,i,„} {us K). mg/l

(„'tVb A C'} q

VerifIed By
Nclra Singh

N ! Samr>k,$ 81\11l;-

Q 2. Result& R8t6d

T 3. TIle test mInt
b 4. The tMt©p$1t

B;£}virochelll Testing & Consultancy LLP
(FormerIY known as Envirochem Testing Laboratory & Research Centre)

(GOVt APPROVED LAB) @%&

(An ISO moi : 2015, ISO 14001 : 2015, isa 45001 , 2018 e8aMl6d tab) .k \

Plot No. 165, 1 st Floor, Sector.25, Part-II, HUDA, Panlpat„1321 Q3, Hr. Bi%
M.: +91 90348 91 129. 89501 75388. 96719 $6782 TC-6015

plan : envirochemtestinglab@gmail.com Web. : www.eUro.com

SAMPLE PARTICULARS

I lype ufIsaII)pIc

!’Oil it o4SaJn})Ic ( 'aIIce lit)I)

Date & +'i„I, „f ,,mpI, ,.II,cti„1/ ,ecci„cd

If analysis

Method Ff Snlnpl ing

COL),

Sanlple Hllected/ supplied by

QuaIltill of SaIT)pie

IS 3025 (1) – 1) 1987

TEST mE CCTs
STP outlc=–mMTimPara aliBI;

BOD at }7- C: it)r ) ba),s. 1118/L.

: 'It)tRi S$pclldcd solids. Ing/l

fatal D@at\,ed Solids. m&/L

foul P4ospho,.us as p, n,&/L

fatal Hardness (us CaCOJ), mrI

fotd Al+ali„ity (b CaCO,), ,nga

Electrical COIldtlCt it’ity. IImbo s/c11,

ChIllrideR:is CI). liiu/ i

*'*+*+++!$.H={*+*£'’=k*'’
Reviewed Bv
Bilal

di8W80d oR enel IS days Isgu-a'of tast b8ldated to the tested 8anpIos, Endorsement of the sarru is neither hf8tr9d nor bnpbtrwttnl.
not be npnducod hIll er in Hrt & cartI be us&d a8 proof in tha mun of law

not ba u80d in any advertisIng &genIV/mwIia wIthout the wrttt8n apprw81 or hbOrBUy

i
i

E-l'LJ’QF/7 , 8/0 1Doc No.

Party’s Ref No:Nil
\York Order No: 7992

Period of Testing: t 2.06.2024. 1 7.06.2024

\VA’l'l'iR SAM PI, E

S’FP Outlet

12P06.2024 (0 1 :00 PM)

Mollitoring purpose

I+y lab Representative (Mr. AnuJ)

5 1.itrc cacll

Protocol used

7.23 5.5-9.0 IS 3025 (P-1 1) 1983

IS 3025 (P-58) 2023

IS 3025 (Pq4 }2023

IS 3025 (P.17) 2022

IS 3025 (P- 16) 2023

IS 3025 (P-3 1) 202 1

IS 3025 IP.21) , 2009

IS 3025 (P.23) 2023

IS 3025 (P.14) ' 1984

IS 3025 (P.32) : 198g

API'IA Method

IS 3025 (P-24) : 19Z

iS 3025 (P-34) : 2023

IS 3025 (Pl) ' Jw!

40. 1 SO

9.3 10

14 20

2100

5.0

1488

4.8

42 1

25.7

1 990

258

0.34

311

15.6

18.9

{vh
F,G'

' ' IJiiI'ir\
Dr' Rdj€!11fa/y
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Testing & ConsultancY
(Formerly known as Envirochem Testing LabotatoEY & Research CentPe)_

(GOVT. APPROVED LAB) gM}$
(A„ ISO 9001 , 20rs1 ISO I,tOOI , 2015, ISO 45001 : 2018 CBrU ged bbl 3, V I.

Plot No. 165, 1 st Floor, Sector-25, Part-11, HUDAs Panlpat-1321 03, Hn 'T :$F
M.: +91 90348 91 129, 89501 75388, 9671 9 56782

Email : envirochemte$tfnglab©gmait.com Web' : www-et11c'ccim

LiB'}:nvirochern

IAM
_.,#,UHhln,n++nw#'Tn

i& tjIJl{ No. ! [-1'L/ I)Ni,/7673&'r(:60 13240000011 OOF 'l Rcliort Date
17.(J6.2tl24 Doc No. E-11,/QF/7 , 8,”0 1

1 Issue to

b

} \t/s Haryi

Report N

lu OI'gallicb

Party’s Ref No:Nil

( A Ullit of blobus Sl)irits !'tIl.) \York Order No:7993

S:U11alkha

Pan lp£lt

I’cri(Id of 'I-est ing: 12.06.2024- i 7.06'2024

S A M P LE PA R'l' IC U LA RS

h'}/pc of silnlp tc
POIIII ot' Sil11)plc C'oiluctioil

I)atc & til11e of SaIl\plC ccT!!ect iIIII

Put'pose klf altul}-sis
Saul})Ie ctll lected/ huI)plied by

QuantIty

mm:ImF LIt
Acratioll I S'l'l))

I =.OO.ZU:4 tO t : iS PM )

Mon i{ol’l£ lg lrul'j30sc

: B\ Lab Representative (Mr: /\IIly ): 2 Lilre
of Salnplc

'rEST RES U L'l'S
Results'21ramctcrsii &o. Protocol used

:IEgg: mjil

,II.VSS, 1113/ L.')

1 779

1203

E' rl.'soP/w 1 1 . 20 14

2014£1'L/SOP1

a

crincd iB)
r\cha Si 4gh

+, + k # s, j, k R & t:ltd Rcjllrl't + + + + + R t 'k +

-XP\r

\

Rev ,\.J
Bil

abU 1 ;)== F==lott aj: : :ist# : : Eau;6 % :T: iT: ::: nJ :re::::He:: pn 8 i h or idmamr Mphmn We
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)35.I
Phone

Fax

E-mail

Web site

(020) 26902100 - 30 lines
(020) 26902244
admih@vsisugar.org.in

www.vslsugar.corrl

mad
®O 9001:2015

VASANTDADA SUGAR INSTITUTE
Manjari (Bk.) TaI. : Haveli1 Dist. : Pune - 412 307, Maharashtra, India'

V S 1 / E n v e S c i B / B b \ ) 2 0 2 :n 2 5
August 27, 2024

28 AUG 2074

To,

President ' Technical & Operation

M/s' HarYana OFganicsl A unit of Globus Spirits Limited

4 KMr Chulkana'Samalkha Road, Samalkha1

District Panipat, Haryana 132101

Subject: Visit report of technical visit for the compliance of 20 KLPD Sewage Treatment Plant

(STP) adequacy report

Dear Sir,

This letter refers to the visit of Mn Kapil UpadhYe to your site on August 16-17, 2024. This visit

was conducted in response to Your work order for a technical review of the compliance of Sewage

Treatment Plant (STP) adequacy report.

During the visit, the visiting person and the staff from your unit assessed the compliance with the

suggestions and recommendations provided in the adequacy report, including both fabrication

work and electromechanical components of the STP. It was found that the suggestions' and

recommendations outlined in the STP adequacy report have been successfully implemented by

your unIt

The detailed pointwise compliance report attached below.

Yours faith

N, €lkar)
Sr. Scientist &

Dept. of Environmental Sciences

jii;=mmtute and not on individual's name.
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Report on the compliance of the suggestions and recommendations

given in Adequacy Assessment Report of Sewage Treatment Plant

(STP)

Name of industry: M/s. Haryana Organics, A unit of Globus Spirits Limited

Industry type: Distillery unit

Capacity of plant: 140 KLPD

STP capacity: 20 KLPD

Allied units: NA

Address: 4 KM, Chulkana-Samalkha Road, Samalkha, District Panipat, Haryana 132101

Contact person: Mr. Amitabh Singh (President - Technical & Operation)

Contact no: 7496844480

E-mail: InpsirKWglobqS8£oup.iII

Interacting Officials

1. Mr. MP Singh (Vice President)

2. Mr. Akhil Kumar G.M. (HR & Admin.)

3. Mr. Navin Kumar Sharma (Production Head)

4. Mr. Nirmal Singh (Production Lead)

Visiting VSI representative:

1. Mr. Kapil Upadhye (Scientific Officer),

Department of Environmental Sciences, Vasantdada Sugar Institute

Site visit date: August 16- 17, 2024

Visit Report: M/s. Haryana Organics, A unit of Globus Spirits Limited 1/9
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Pointwise Compliance of the suggestions given in the adequacy report of the sewage

treatment plant of capacity 20 M3/Day

Suggestions as per adequacy report 1 Compliance
#

1 t d a proper retention

to the septic tank and equalization tank to 1 time of 48 hours by constructing an

allow heavier solids to settle at the bottom. I additional new equalization tank with a

capacity of 18.75 m3. A photograph of

the tank is attached as Annexure I.

t lew equalization

time of 6-8 hours should be installed, and the I tank with dimensions of 2.5 m x 2.5 m x

overflow from the existing equalization tank 1 3.o m and a volume of 18.75 m3, which

should be directed into this new tank. I provides an additional retention time of

22.5 hours. The dimensions, volume,

and photograph of the tank are

attached as Annexure I.

s IP has been

the new equalization tank. I relocated to the new equalization tank,
and the flow rate is maintained between

0.7 and 0.9 m3/hr. Photographs of the

setup and flow meter are attached as

Annexure 2.

e ie STP continuously

at least 20 hours/day to maintain i for at least 20 hours per day by

appropriate now and batch type operation i maintaining an inlet now between o.7

should be avoided I and o.9 m3/hr. According to the STP

inlet logbook, the average inlet flow is

0.8 m3/hr. The STP operation record

of the August month is attached as

Annexure 3.

c cetl the MBBR media

promote better growth of microbial culture. I in the aeration tank to promote better
growth of microbial culture.

Photographs of the new media
addition are attached as Annexure 4

2

3

4

5

Visit Report: M/s. Haryana Organics, A unit of Globus Spirits Limited 2/9
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Add isolated cultures to the aeration tank at 1 The unit is using isolated culture and

regular intervals to maintain MLSS and the 1 nutrients as needed to maintain the

Food to Microorganism (F/M) ratio. 1 MLSS in the aeration tank. A separate

logbook for daily chemical consumption

is maintained and it is attached as

Annexure 5.

e ing sludge

in aeration tanks. 1 recirculation by operating the sludge

recirculation pump for a minimum of 2

to 4 hours or as needed. Photographs of

the sludge recirculation pump is
attached as Annexure 5.

1 ed the existing tube

settler, and adjust the inlet flow from the 1 settler to increase retention time. After

.pw,,d side installing a baffle wall to ! the modification, the dimensions of the

maintain a proper laminar flow pattern and I tube settler are 1.6 m x 1.8 m x 1.4 m,

proper distribution of wate, within the I with avolumeof 4.03 m3 and a retention

settler which helps settling solid particles in I time of 4.8 hours. Additionally, the unit

the conica1 bottom ! has installed a baffle wall and adjusted

the inlet flow to maintain a laminar flow

pattern
The photographs of the modifications

are attached as annexure 6

c ly monitors the inlet

and outlet of the STP. I and outlet parameters through rewlar
sample analysis. Additionally, third-

party analyses are conducted on the STP

inlet, outlet, and aeration tank to ensure

the quality of sewage treatment. The

third party analysis reports are
attached as Annexure 7.

The unit has implemented all suggestions and recommendations from the adequacy report-

Additionally/ the unit has done the third-party analyses of the STP inlet and outlet, and the results

indicate that the parameters are within acceptable norms and comply with the limits specified in
the consent to operate.

6

7

8

9

Visit Report: M/s. Haryana Organics, A unit of Globus Spirits Limited 3/9

644



I q3 .
mM

ANNEXURE l: DETAILS OF NEW EQUALIZATION TANK AND PHOTOGRAPH
DIMENSIONS AND VOLUME OF THE TANK

NEW EQUALIZATION TANK

DinI: 2.5 ni X 2.5 in X 3.0 VI

Volume: 18.75 Cum

M/s. llal-ya11a Orgallics, A

unit of Globus Spirits Lilnircd

Unit: New Equalization 'l'ank
insLallcd at 20 KL,PD S'FP

PHOTOGR

Pt}}-:I.,X

Visit Report, M/s. Haryana Organics, A unit of Globus Spirits Limited 4/9
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ANNEXURE 2: RELOCATION OF SEWAGE FEED PUMP AND FLOW METER
FEED PUMP INSTALLED AT NEW EQUALIZATION TANKm

W''i.::'!::

FLOW METF SEWAGE

OUTLET FLOW METER

Visit Repo,t, M/s. H,„ya„a O,g,„ics, A ..it ofGlob„s Spirits Limited 5/9
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ANNEXURE 4 - NEW MBBR MEDIA ADDITION IN AERATION TANK

i;

i

I

i

}:}!!k:

I

!
i

ANNEXURE 5 - SLUDGE RECIRCULATION PUMP

Visit Report: M/s. Haryana Organics, A unit of Globus Spirits Limited 7/9
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ANNEXURE 7- PHOTOGRAPHS MODIFICATION IN TUB SETTLER

TUBE SETTLER: BEFORE MODIFICATION

!

i
I

i
i

i

i

I
i

I

;;}:+

$:

f5;

TUBE SETTLER: AFTER MODIFICATION

Visit Report: M/s. Haryana Organics, A unit of Globus Spirits Limited 8/9
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ANNEXURE 7- THIRD PARTY ANALYSIS REPORT

Envirochem Testing & Consultancy LLP
(Formerly known as Envirochem Testing Lab & Research Centre)

ICO\n. APPROVED LAB)

(An ISO 9001 : 2015, ISO 14001 , 2016, ISO 46001 : 2018 CertIfIed Lab) f;EISeaH

Plot No. 165, 18t Floor, Sector-25, Part-II, HUDA, Panlpat-132103, Hr. \Tg'M.: +91 90348 91129, 89501 75388, 96719 56782 Cf , A. I

ErnaU : envIrocheInte8tInghbOgmaII.com Web. : wwwattre.com ' "-"'’

I

TESI' REPO IIl’
Report No ETL/ PNP/ 53352 Report Date 20.08.2024
Is=til

Party’s Ref No: NilhI/s llnrynnn Organics

(A UnIt of Globus Spirits Ltd.) Work Order No: 39354
SnnrnlkIlh Punipul

Period of Test 08,20241 6.08

SAhIPLEPARI'ICU LARS

ETIJQFf7 .8/o I

Fype of sample

I)clint of Sample Collection

Date & I'imc of' sarnplc collection/ rcccivcd

I’url>nsc of analysis

\VAT ER SAMPLE

S-FI’ inlet & outlet

169 OH , 2U24

Monitoring purpose

: By 1,ab Representative (Mr. And)

5 Litre each

Sample col]cdu# supplied by

Quantity of Sample

IS 3025 (P – 1) 1987

TES ESUL:
STP Inlet gFP Outlet Standard LimilParameters

pI I

COD. mg/l

BOD al 27'C for 3 Dg}& mg/L

Foul Suspended Solids, mg/L

Toud Dissol\xd Solid& m&t

Phosphorous as P. mB/L

Foia1 IInKlness (as C&Coi). mg/l

I'ctal Alkalinil} (us arco;}. mpa

Chloride (as CI). In b/1

Fluoride ( as FL mg/l

Sulphate (m SO4). mg/l

NItrate Nitrogen (as NOrN), ing/l

KPotassium

IS 3025 (P.58) 2023

IS 3025 (PH)2023

IS 3025 ( P. IT) 2022

lb )025 (P.16) 2023

IS 3025 (P-3 1 1 202 1

IS 30H {P-21) : 2009

IS 3025 (P-23) . 2023

IS 3025 (P-14) : 1984

IS 302S (P-32) 1988

APtLA Method

IS 3025 (P-24) : 1922

IS 3025 (P-34) : 2923

£--
d&rifled By

Sou rav

IS 3023 (PgS) : 1993

++++++ air+End RCntt+++++++++
4 :

.boLtAut
rTSirIShN

IS
i–i=m,ud oft ;i;} 15 UaVS ,$SUB at test rot)on uN868 8WIMd. .
Q 2. Results bad eton ;8l81ad to IIu Und lampin, ErEkx8•tn•nt d Bn ann b nHUW h+ned na hW11nIB8d
f 3: the test repol dull not borepro(lund bIa a wta anI tw u•H UW#h©u CEntd In'g i. TriArea•rxxlUnotb©'u80d nB-yBdVBiMgeWy/muUw4t-,ut gB HaanqVWddbt-nnY
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CENTRAL POLLUTION CONTROL BOARD

Water Quality Management-II
INDUSTRY INSPECTION FORMAT (Distillery Grain Based)

A. General section Date of inspection: 04.07.2024

1. Name of the unit with complete
lostal address

Unit code

Spatial Co-ordinates (Latitude &
longitude) in Decimal format
onI

Industry Operational status

HARYANA ORGANICS, 4 KM STONE, CHULKANA ROAD,
SAMALKHA, PANIPAT
Y- 1458
Latitude: 29.217953
Longitude: 76.996752

4. Operational

Contact Person: Mr. Amitabh Singh (President Technical &
Operation)
Mobile No. 8527644277

Email: amitabh@qlobusqroup.in
&

Mr. Mahendra Pratap Singh (GM Distillery) -7496844480
mpsinqh@qjobusqroup.in

Standalone Distillery5,

6.

7.

Standalone/Integrated with
Sugar

Dual feed (Type of feedstock
used

Consent status

Only Grain Based: Maize/Rice

Air & Water Consent valid up to 30.09.2027, attached as annexure 1

B. Production process and infrastructure
8. Process Manufacturing of Grain based distillery (Maize/Rice)

a

Consented value. MT/da'

Actual consumption, MT/day
as per jogbook)

Estimated daijy consumDtion, MT/da'
Process (Line diagram)
Type of fermentation technolo(
Type of distillation technolo(
Integrated MEE with Distillation
Yes/No

Production
Consented value (KLPD:

Excise aDDroved (KLPD)

Actual Production (KLPD)
(as per logbook)

296 MT/da

198.80 MT/day (Total - 180908.6 Qtls for 91 days.)
Raw material data attached as annexure4
220 MT/da'

Process flow chart attached as annexure 5
Semi Continuous Fed Batch
MPR
Yes

14
140 KLPD ( 70 KL X 2
140 KLPD

Ethano1= 91.13KLD
Total production – 8292.555 KL
Attached as annexure -4
Ethano1- 100 KLDEstimated daijy Droduction (KLPD'

7DPage 1 of 55
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Alcohol Yield (Lit/MT)

r ater consumption

16

The above data is provided by the industry, no support document and log book provided.
e on of ZLD

NOC from CGWA/other authorized body

Details of borewell (Number:

Type of flow meter installed:
(mechanical/electromagnetic/digital etc,)

Common borewell with Sugar mill, if any?
Details

Reusing treated water from attached Sugar
Mill (if reused
Permitted withdrawal auantitv M3/Da'
Estimated daijy withdrawal quantjty M3/Da\

Actual withdrawal quantity M3/Day
as Der jogbook:

Recycle of CPU treated waste water

M3/Day

Specific fresh water consumDtion, KL/KL

Actual fresh water consumDtion KL/KL

Effluent Management (DDGS route:
Md;rieter instalbd on whole stillage

Actual whole stillaqe generation M3/Da\

Recycling of Thin slop after decanter for
)reparation (M3/Da'slurr

Actual whole stillage generation after
recycles (M3/Da'
Spent lees generation (M3/Da.

Fermenter washing (M3/Day)

Process condensate (M3/Da'
Floor washing (M3/Da
Coolinl

Boiler blow down (M3/Da,
DM plant reiect (M3/Da'

e r

tower blow down (M3/Da'

:M3/DaI

ZLD Scheme installed

Decantation Process
Number of decanters installed
Feed capacity of decanter, M3/hr

458.38 Liter/MT

Expired on18.06,2022. Unit had applied for renewal
Renewal application copy & Expired NOC attached
as annexure- 6A & 6 B respectivel
04

Yes, Electromagnetic, Readings are as under
B-1 : Flow 0.0 M3/hr, & Totalizer: 16898 M3

B-2 : Flow 17.64 M3/hr. & Totalizer: 18829 M3

B-3 : Flow 0.0 M:3/hr, & Totalizer: 90.0 M3

B-4: Flow: 6.73 M3/hr. & Totalizer: 21963 M3

No

Sugar mill not attached with the distillery

522 M3/da'

500 M3/da'

436.54 M3/day
Log book attached as annexure-7
For piE;c

NAFor non-process almo L
4.79 KL / KL

)lication-

leneration:

Grain Route
Yes

Disposal/Utilization
bolnt

Feed to decanter493
Liquificatlon92

Feed to MEE401

72

5
Use in process

(Feed to stillage feed
tank
UPW
CPU
CPU
CPU
Refeed to CPU

3
10

to

Whole stillage-Decantation- evaporation –,
Minqjer (DWGS) - DDGS Dryer . DDGS

e Actual
0
8

7DPage 2 of 55
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Inlet feed of decanter, M3/da'

-Thin.slop.. gene.ration„ Myda.
Wet cake generation, MT/da.
Mode of disposal of Thin sl01

Mode of disposal of wet cake,
MT/da
Flow meter installed inlet & outlet

ny \n { b&,''\'''•: .'-•H

Remarks
Multiple Effect Evaporator

MEE thin slop Feed TPD

Inlet Brix

MEE concentrated (Thick SIOD) TPD

Outlet of concentrated Thick slop Brix
Process condensate generation, TPD

Number of effects (mention Number of

standby bodies & degasser provided, if

TyDe of technolo!

Evaporation rate of MEE (%:

anv?

MEE Inlet Mass Flow meter Installed
Totalizer Reading

MEE Outlet Mass Flow meter Installed

Totalizer Reading

MEE process condensate Flow meter
installed
Totalizer Reading

CPU reject recycled
Mode of disDOsal of thick sIon, TPD

Mode of disposal of process condensate,
M3/da
Mass flowmeter with totalizer connected
with CPCB/SPCB server

TheRemarks
document and lol

®ingler for mixing of wet cake & Thick
slo
Thick slop feed to mingler, TPD

Solid contend in thick slo
Wet cake feed to mingler, TPD

DWGS production, TPD

66

Moisture content in DWGS
Mode of utilization of DWGS

Remarks

22.5
40.1.

L6
., :\ +,nO T ,- , ' _ '-= h •/ p CJ==

MEE feed to get the concentrated syru

Dryer, 46 MT/day

Yes

WcpesiUr
540
5.73 %
72
30 %

a6

960
5
128

35

720

03 effects

03 Finisher and 01 standby

Force recirculation and fallin.
85 %

film

Yes

Final: NAReading during visit –
Flow: 11000 LPH
Totalizer: 18637,38 M3

Yes

Reading during vIsit –
Flow: 0.0
Totalizer: 6.06967 M3

Yes

Final: NA

NAFinal
Reading durIng visit –
Flow: 14.153 M3/ hr
Totalizer: 177440.87 M3

Yes
Feed to DDGS
Feed to CPU

Yes

above data is provided by the industry, no support
book provided.

30 %
46
46
65-70%
Feed to DI ref

7DPage 3 of 55
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t
CPU Plant Installed
Type of CPU Technolo(
Conventional

DDGS DrYer
Dryer capacjty TPD

Type of Dryer

DWGS Feed to dryer TPD

Moisture content in DWGS feed to dryer, %
Final DDGS productIon TPD
Moisture content in DDGS %

DDGS weighing and bagging system
installed

Mode of disposal of DDGS
Remarks

Conventional boiler
Boiler capacit\
Type of Boiler
Name of Fuel used

Daily fuel consumption TPD

Steam production TPH

Steam Pressure & temperature
Estimated steam requirement TPD

Daijy ash generation TPD

Ash genera
Dispoe

Remarks

%'

Installed caDacit\

Feed to CPU (M3/da'
CPU outlet (M3/Da\
CPU Reiect (M3/Dai
UV plant installed
Use of CPU outlet/treated water

Mode of disDOsal of Reiect
Effluent Characteristics
Parameter

H
BOD (mg/1:

COD (ma/l)

TSS (ma/1:

TDS (ma/1:

TS (ma/1:

RO Based

76 ton/da'
Rotary tube bundle d

Design

T22
70
60

9-12

Yes

reF

Actual
110

30%

37
9-12

Bo d to Cattle Feed Processor,

Desjgn5 M
Actual

25 TPH & 10 TPH

Water tube
Bio Mass
300 TPD for both

Water tube
Bio Mass

105 MT/ day appx in
June

24 TPH 9.0 TPH

4900 C Both67 Ka/cm2
=3 PD
20.8 TPD

20%

Wo the industllrovided b'

Yes

Conventional followed by UV

Given below data provided by the industry,
neither support documents nor log book
lrovided.

Desjgn

600
600

HO

Actual
558

550

520

I
Yes

In Process/ Cooling Tower makeu
Recycle to MEE feed

CPU inlet CPU rejectCPU outlet

Annexure-9 D
5,11
1250
2750
145

1220
1365

No RO Treatment only UV treatment

7DPage 4 of 55
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Installed caDacit\

Feed to RO (M3/Da

RO outlet/permeate (M3/Da'
RO Reiect (M3/Da'
Use RO permeate water

W f dIsposal of RO Reject

Parameter

H

BOD (ma/1:

COD
TSS (ma/t:

/1m

TDS (ma/1:

TS (ma/1)1

a
Remarks: U V outlet log book attached as annexure-8

Effluent Characteristics
a

Equalization

Tank
Annexure-
9D

ETP outlet/
U V Treated
Annexure-
9E

8.11H
BOD

TSS (ma/1:

/1m

COD {ma/I'

5.11
1250
2750
145

25
65
25
1450

04

1220
1365

TDS (ma/1:

TS (mg/l)
Aeration Sample Test results
MLSS : 2518 mg/l & MLVSS : 1640 mg/l

ETP Sludge generation

Biological sludge generation MT/day
as per jogbook

Biological sludge generation MT/day
estimated

Sludge Management & disposal
Remarks

Air Pollution management

Boiler Capacit\
Stack details
Chimney Hejght
APCD installed

Design Actual

RO inlet RO outlet/
Permeate

No RO samDle

No RO samDle
No RO sample
No RO sample
No RO sample
No RO sample

RO reject

No RO sample
No RO sample
No RO sample
No RO sample
No RO sample
No RO sample

t e
1 e
t e

b 1 e

b 1 e
b 1 e

No RO sam
No RO sam
No RO sam
No RO sam
No RO sam
No RO sam

Norms as Norms as per
charter

Compliance
w,r,t. consentper

consent

Compjyjn

Compjyjn

Compjyjn

Compjyjn

Complyin

5.5.9,0
30
250
100

W1

Annexure- 9 F

No detail provided by the industry

No detail provided by the industry

No detail provided by the indust

25 TPH & 10 TPH

44 M & 42 M
ESP & Baa filter
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14

15

a

Type of CPU Technology

Actual steam requirement TPD

Estimated steam requirement TPD

Daijy ash generation TPD

Ash disposal

OCEMS installed
Remarks

Hazardous waste management

a, Authorization status

b, Copy of agreement with recyclers /TSDF

c. Hazardous waste generated

Remarks

M;ihRcloon
No. of lagoon
Each lagoon capacit'
Volume observed during visit

Estimated sludge generation, MT

Disposal of lagoon sludge

Remarks

Installed capacit\
Feed to STP (M3/DaI
STP outlet (M3/Da\
Mode of disposal of STP treated water
OCEMS installed

Effluent Characteristics
Parameter

H

BOD (mg/1:

COD (mq/I'

TSS (ma/1:

TDS (mg/l:
T S ( ma/1:

Remarks

792 TPD

792 TPD

20.8 TPD

No detail
Yes

the industrlrovided b

Valid UP to 30.09.2027, attached as annexure-3
Yes. attached as annexure- 12
Form -4 & 10 attached as annexure- 13 A & 13 B
resDectivel
Waste used oil

No

Yes

Actual
15 KL
ADDrox, 13.5
Approx. 12

Design

Horticulture
NO

STP outlet
(Annexure- 9 H

6.8
10
38
25
739
764

STP inlet
Annexure- 9 G

265
280
650
930
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17 Ground water Analysis Report: Year of Dug: 1994 Depth (m) – 100 m & 150 m
Ground water sample test result attached as annexure- 9 1

Quality of Groundwater is compared with Bureau of Indian Standard (BIS) drinking water -- specification
Second Revision) IS 10500: 2012,

a + novo o 3nnTTcm
Location + 1 ur Alkalinity I Hardness 1 1 1 1 1 1 4

(PC

Standard
values
Value

6,5-8,5

7,05

600

a5

600

729

D2 no 04

no10 D1 no
Quality of Groundwater is compared with Bureau of Indian Standard (BIS) drinking water – specification
Second Revision) IS 10500: 2012, (Heavy Metal

ParamRf%sanTr TL Fe CPb Mn Hg Ni Zn Sb Se V

Permissible
linits

Tested
Values

<0,
01

<0.0
1

<0.0 <0.
01

<0.01 <0.

01
<0.

01

<0.00
1

<0.0 <0.
01

<0.
01

<

0.
<0.0 <0

01

18 Recipient drain

Recipient drain characteristics : Drain No 6 ( Unit is running on ZLD basis, however sample is
collected
Parameter –p
Location +

Upstream
Annexure- 9 K

Downstream
Annexure- 9 L

Installation Status of

(1) OCEMS

pH BOD
[ma/1:

r6

COD

(mg/l)
300

TSS

(mg/1:
1640

TDS

[ma/1:

a8

Total Solid
[ma/l

a46.99

6.92 88 263 1560 1720 3280

19

Yes

(2) Web Camera Yes : NO

(3) Flow meter Yes NO

(4) Connected with CPCB/SPCB Server: Yes

Major observation & Key issues
Joint Inspection of Unit were carried out by IIT Team & representative of HSPCB Panipat RO•

member. During Inspection Grain Based Distillery unit having Capacity of 140.0 KLD (2 x 70 KL)
was found operational
Distillery Unit is having facility of producing Ethanol•

Unit has Grain storage godown with grain precleaning facIIIty•
Unit has obtained valid Excise clearance to run Distillery•

Unit has valid consent for Air, Water and Hazardous waste authorization•
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•

•

•

•

•

e

•

•

•

•

•

•

•

•

e

• During producing Ethanol unit has installed conventional effluent treatment system to treat waste
generated such as process condensate, spent lease, cooling tower blowdown etc followed by UV
treatment and then further RO treatment

• UV treated water is partially used in fermenter for dilution and in Cooling Tower makeup

o

As per Discharge norms: Complying (Operating on ZLD Mode)

Overall compliance status: Complying

e

• Industry should maintained proper MEE Feed, MEE concentrate, Process condensate and
ETP energy consumption log book and it should be provided.

• ETP adequacy and mass balance study is to be done by approved agency and report to be
submitted.

24

25

Overall Compliance Status: Complvin

Date of report submission

For fresh water requirement unit has 04 borewell in premises, NOC is expired on 16.06.20222, unit
had applied for renewal of permission
Unit is operating on ZLD basis and for treatment of Raw spent wash generated unit has adopted
following route:

Raw Spent Wash---------- Decantation---–----.-Integrated Multi Effect Evaporation- (IMEE)––-----
Steam Tube Bundle Dryer---------DDGS sold as cattle feed.

For treatment of IMEE Process Condensate, Spent Leese, Cooling Tower Blowdown etc, distillery
has installed conventional CPU of capacity 600 m3/day flowed by filters and then U V treatment
Plant, CPU was operational at the time of inspection
CPU final outlet treated water through UV is recycled for Cooling tower makeup and in process,
Flow meters are installed at UV Outlet, but due to some fault not working during inspection.

Unit has 05 No of Centrifuge Decanters to separate DWGS from spent wash and further fed to 02

no Steam Tube Bundle Dryer to produce DDGS which is sold as cattle feed.
Flow meters are installed at IMEE inlet, outlet & Condensate and connected with HSPCB/ CPGB
server. Reading during visit are as under
Raw Spent Wash Flow Meter: Flow: 19.63 m3/hr & Totalizer: 707430 99 m3

MEE Feed: Flow- Flow : 11000 LPH & Totalizer: 18637.38 m3

MEE Concentrate: Totalizer: 6.0697 m:3 (Reading during visit meter was reset daily in morning at
10 .00 am as told by industry personal)
MEE Condensate : Flow- 14.153 m:3/hr & Totalizer: 177440,872 m3

To meet out steam requirement for grain-based distillery unit has 02 tube Boilers
ETP generated sludge is used as manure in gardening,

Unit has installed CPU/ETP energy meter separately reading during visit was 217050 KWH
Industry had not provided MEE Feed, MEE concentrate, process condensate and ETP
energy consumption log book.
House keeping near to ETP area is poor it should be clean.
One Drain (Drain no -6), is flowing near to unit, drain sample was collected for analyses, however
Unit is operation on ZLD mode and no bye pass observed.

ETP lab equipment are kept in Electrical panel room, separate ETP lab is to maintained.

18.08.2024
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26
27

Inspection team details:

Sr. a

No. 1 1nspection team

a)r. Suresh Panwar

Designation

Advisor

Organisation Signature with date

IIT Delhi

2 Nitin Agrawal Research
Scholar

Sr, Const,

IIT Dehi

r IIT Delhi

Sr.
No
1

e
officials

r

Organisation Signature with date

HSPCB RO
Panipat
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28. Photographs

Pic-1 : Grain Storage Shed and Silos Pic-2: Fermentation Section

Distiltation UnitaPic-3 I ant

r: + ?

Pic-5: IMFL Bot-tlinq SeaM I I

AW

Plc AmRt liM mEm:@

t

- T

J&g&kid:
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Pic-9: Borewell flow meter- 3 Pic-10: Raw SDent wash flow meter

a

pid:l1 : aERo;=me rra;ftow meia r

P
1,

qP;0
r&:'

&q- 24ir'i;i
K'ag

Pic-13: Effluent collection tank Pic-14: Aeration tank

:ii:
k'
Pic-15: MEE Feed samDlina (Thin Slol I

+l? ' E.

J'IiI,C';?:.:I

q==

7DPage 11 of 55

661



;£ b .

Pic-17: Decanter Pic-18: Dryer

' }. £.;

T / H I i } [ ;! : 1 1 : : J ri

Pic-19: Water Softeninlunit for Bottling plc-20®IBBHQi}@IE

[=’'':/**y
Pic-22: CPU /ETP energy meterPic-21 : OCEMS

IS
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Pic-25: ETP Lab EauiDment Pic-26: Drain View

Pic-27: Drain samplinl BB@
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Form-1:

FORMI I

(See ,„i, 7 ,f th, E (+) R„1„, 1986)

Notice of intmaon to ha+e sample analyzed
To.

fntl4th,
4

Take dns notice that it is intended to have anal,

W./2

the samples of

+hich has been taken

sample)

bJ \}h

U/@AL/zh'

day of C#: (??. ??M . . ..20 from M/S

(Name aBd desiwation of the person who takes

today, the

ITy.q(g k/r) .

t*f"*
6Dr

gov thEy,' m..
LoTions of the place where the samI+e were

I

/ 8

g.
J,)

tIledE

3

4.

“"'' LUV
-'-A+M bha Grp/7,a Pnv+J

fLOra kala gr-? o,,rgbI
5 apa ( ©p

the unit)

@;i

(Duplicate samples were
l
L

(SEAL) Signature:
- VIVEK KUMAR

]N1 111a11[pI e : 1(1 111+1rILrII IIE X 1F11btU JWH a TOuRW

_ Indian InstItute of TeamMy Deli;
DesigIM#cnf9u. New oeit+11001 i. INDU

DATE

'"@?
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Annexure-1 : Excise License Renewal Permission

Frt3n\

I't t

F.xc t\c and Taxat 11111 t:llnlr; sit qIIInrr

I lit yan it. t1,tItt }tktlt41

My. I:Hi'. a",I T.”'tl”'t t:II'ntH+\\Int tri II{x' t'ci'

b\cIao No lltlb /X II
I'inthkuta, iI+rIccI tq-a3 ' >IIty

lten„,.„1 or lii,tlllury I.Ircn\c in rltrln !>'2 uf bt/s ll3rYana OTGanIcs !A
unIt of (;Iiillns SpIrIts 1.1d.), S,Ilnrlktln

Your ulIIcc Memo No. 2 t 211/F:x, d,lied 30 O 1.2024

Sub jocI:

ticfcrctI CCT

bt CItI o:

I'llc DIstIllery Iucn\c in fltrnl ly2 hcIl1 by N/, IIdrYan„ Ofjpnlcs fA una of

Globus Spin\> Ud.). Salnalk iIa district Ihnlpdt lb Itt•rubY renewed hF the pctled ffom
01.04.2024 to 31.03.2Q2S, sublect tn outcome of breach cases. Further. You are ai to

di,ected to cns„r. that any NOC URJcrtdkinE/appr')v-I tirlcludlnB Fire Noel as rcquircd
under relevant tIle Acts and Rules shatt be obtained before issuing the coPY of 11ccnsc You

are hlnhcr dirt! t:ted to recover the diKe{cnti31 IIcense fcc' if anY' fof D•2 license fce 11

cnhanccd in the Excise Policy tot the Year 2024'2S

The 1).2 license duly rene,vcd is sent herewith. it may be delivered to the
license under proper receIpt

c,11,a,,rhsc l-cum

IL Fa.cise and T&xation Commissionerp
for Excise & Taxation CommissioneD

Haryan3. Panchkula.Z
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Annexure-2: Air & Water Consent

=& H ARYAN A STATE POI.LUTION CONTROL

1'.-111ail: h\pell a tlr} .nic.in

\It. IISl’<'1+f<'tlltqctrt : 3131 tH,$231)1'1 t I (i.1988494- 1) at ctI:211/tIlj;21123

! (>

M. ', : liAR\’ ANA OR(j ANI(-S A t :nII ot-(iII IbU'. SpirIts Ltd
4 K NI. (;}lulkaIril RoiId. Salt\ulk ha, l’anlj1 iit

Subject ' (;rant t)f Ct>11\cIlt t(I t)perate to M/s I I ARYAN'\ OR(iA NICS A UnIt of tilt)bus S’pIFltS
1,td

Please refer to your appl italic)II no. 39884947 received tIn dated 2013'ti8-II in
rl,gl,,nal ,lt'ncc }’anipat. With reference to your above application for Ct)nsent to operate. M b

Il ART ANA OR(iAN!(’S A Ljnit of (ilt)btIS SpIrIts I'Ld is here by grallted consent as pa
following spec illcation'’Fcrlns and conditIons.

}}{ r 1-fI( t}nscnt l-ndcr

3tl.;09,'2U!Period of c(InstII

Industr\ f\
R f". f)('at

IT. 09 }in Lakh

'I ,Itn! L.aIIa /\rcaf Sq .' 72316 it

IBeaU __' ___I__ . __ _______
Tot,Ii 13ulllup r\real Sq.{ I SIX)(i II

JIUrL__u__ _ _ L.
_Quuntit) c)f cpulg. .

i 1: [hmenL_ __ I HP th'qp#!br HoRNY} : 1 r:Ide : ZI-{} CPL! \'ll:t'-

DI)llrc\tic I':!'flllclrt l’aralnctcr\

i iba$_:: .„__! lu TM
: ?:{}JL'__. !!L)_ Ir@___
il 'I-CC : III lull' I

' X ItXinrl --1
--––-–i

’l'radc }:fnucllt Parulnclt’r\

iI . Q{}{? _,, ___., . })it mg.',1 __

?. !-:SS _ __ _ i I.ItO mX. I
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ics .

.} JAI}LYN} , .„___„„.„_!jJ{

4 . All App II cubIc
Standilrc t:\ us per IiI)

: Acts Ru ics NorRIS !

I )a

umbq;r of stacks i 3

I if i.g+t Ji!!ack ________.,__„„„„,„..__ ,_.

I . S I' A (' Ki 42 aT nl
A’I -I- A(' 111: 1) ~r(„) ) o
-[ f)}I IIt)it,tIR i

S '-[ A (' K ; ++.? in
,\ II At IILI) T ci 25 '

bl 1'11 B011.1:R },
: 3 S T A (' K ! !0.9 in
!:'\TTAC}IED TO DG
- SET .obe I.Hqg Is}x+Ji

Enrissit\n lrarnntctcr\ ' .

} } \)eII _. _ _ .„._.„ } 80 w:{1)3* _

l’rlltlllct I)ctails

! I NII' I. . ItN>tIll ('3scs' LIUy

, Zr $'g b'.\ 1- R y_!.I_Q ,_I)}{_: L:UC It!'C'qIan___ __._
3 Rl.( 1 1 FILL) SPIRiT.i 140 KIlt) IIter,„ I)ny
t- \.\. I TII ANO i.. :[

. (.'ap_asit) I)fbi)itlr_ _ _ ,__ __ __
; } IiIO MASS FIR Itt) : :$ 1-tItl hI

bQlkER _ . _ _ _.„ i _. , __.__~

: BioMASS t'IRI iD ! IfI Ton br

}}}(')!LEB__ ,, _ _. . ! _ , . . .
iTu?&;it;iii.„ .. . _ .. _ ._ .

[L_VJ_„_„, „. __ _. „ ! „_. ____

, I }pc 1I F url_ _

i }}It ) Xi ,\SS

:. L)icsc!

Raw \latcriul I)ctail\
;S(- .-\;i 1)1' 1) (iR ,\IN.{ 2% Mclric Tonncb’'U,y
NAKKt_'.BAJR.'\.\IAI/

i ,k
! RAW \\ ATt:R

3 fX I TON -’t) Al

14 b+JaW_„ ._

; } 35 KIIO LacE Du}_

Regional OIFtcr. Panipat
Halvana State Poltution C11nnol Boattl

I crlrls and ctlnditions

1 1-11c applicu11is shall nlalntaill goal h.,use kecplng both wttl11n factory a11tJ 111 tIle I)fcmls''-

At1 h\,se plpc}incb values. skvagc tanks etc- shall be leak pFtx)I’' in pl8nl allowable p'lllutant-

le\,cIs. it' ',}+ecltlcd by State l}t13rd should N nrel strIctl>

: I'lle 3ppllcant,colipan}. sI13 l1 comply with alld carry out directIve'ord':K 1'sucd by the B'lafd
in this consen1 order at all subsequent times wtthouI negllgence of his 115 pan The

appllca11b,company shall be liable fo, ,uch legal action ”g31nst hIm as Nr provISIon of the
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Ke.

la\\- act III case t)t' \'iolatitltr Iii' any ttrttcr,ciirectlvcs. !ssuetl iIt any tinre and tlr 111111 ctrinpli8ncc
t>f the terItls and ctindittt')II.\ ttt' tlib coll\cilt lit tIer

I I'he applicant stlall lr}itkc itII uppticatittn ItIj- grillrt III' consent at least 90 cIty\ before IIte date

tIf e\Irlr) of- this coilbelt i

4 , Necessary fee as prescribed it)r tthtalntng rene\\’iII ct)ns;ent shall be paid by the alrpltcrant
alt>nFu’tth thc con'icilt ilpplic3tiol\

i if tItle lit all) !ccllljqjjciplcal llnl'rtl\clllcnl ttl LItt1,’IX\ lbc thIs 13ctard is t)t'tlplnltilt that all tlr anY

tIt- the cotldillon\ ref-erred tl) abt)\ c rcquircc! \ ilrlatjtlll ( inclUdIng tltc change of at):, ct.intro;

'lf bclllg trc2trd \’tlr) all (Ir qtlclr cilnd;lit+n ;IIII! tllcrc tIl It}II the uplrl ICiItII \IIiIII tw btttllld ttl „11111 III)
\\ ItIl the c\)rlditii ills \II vartccl

a fIle illdllstry sllall provide tIde,jouIe arralrgcnlenl tor tightilrg the accIdental leak IIKes.

disc;tIal-gc of ally r>IIII IIt ants ga&/liquids from the vessels. IncchanicaI equiptnclrl etc, which dIe
likely to cause envIronment ptlllution

' rbc industry bItall calIIpl)' lrui5c pultu}lull (Regulation and ctJntrul) Rules. 20tX)

X 1-tIC lntlil'itr)' shall comply all the directIon/Rules,'Instructions ns may be issued h\' the
\1<)111-- C'l)C'tJ,'I iSI)('ll t'rtinr tilt IC ttl tltirc

'i T}rc in(Ills II) str£llt en-litre that \ alti)lis ch{lritctcrlbtlcs of’ the ellluent5 rclnaill u'ilhln thc

tt)!crillrce tilnils ab specillcd iII EPA Standard und as amended from time It> tIme and al IItt t Imc

tIle concentration of any charncteristics should exceed these Iinrits for dI\charge

I €J. I-tIC indus;ti)’ would imnledlatcly subnlit the revised applicatIon to tho Boat II in thc cvcnt of

an> change in the raw Hratertal iII process, rntxlc ol' treatment.'discharge of cfflucnl. III citse ot

change of process at any stage during the consent period, the industry shall subnltt fresh

ct)nsc’IIt appltcatl<In along\vith thc c,in sent it) operate fee, it' f(rtlnt! tItle. wIllett !tray be on an>
,lcctlunt antI !1laI bIlall be paId b\ tlrc ilrdu\tr\ alrct lhc industry wltuld imlrlt•tIintel> \11511 IIt tIle

ctlll>CIlt appllcittJtlll to tIle Bc)ard iII IIte c\ cnt III’ illl) ch tInge eltuing fIle year in the raw’ lrliltcrlill.

quantlt} . quaJlt)' of' the ef11uc IIt. itrtltic 131 di\cl131'ge. treatment tbcilltlcs etc

Fbu ilt'tlcer'offIcIal of the B(xtl'd \hall reserve ltte rIght to access for the Ill'iI\'ct tc in Ill- Ihc
llldttstl} III ctlt}ncction with the various lrrucL•ss and the treatment facIIItIes. 'I hc cIIn\cnt ttl

Ltfloralc is subject to revIew bY lhc Board at any tlmc

2 f>cnnissible linrits for ally pollutants mentlolled in the coil\cilt to operate order st torrId not
exceed the conccIItrutjtll) pcnnlltcd in the cl:nucllt hy tIle Btturtl

3 !'hc Incltlstrv sllitll pil\' the balance fee. in case it is found due !tom the lndustr} .It an) tIme
later I)II
4 It' the indubtry faIls to itdllcre ttl an\ of the ctltrdtttons of this consent to operate order. the

consent Ici tIjlcrate st) gralrletl shall auttllnrttcall} lap\c.

IS. lt'thc tltdustr\ is cItI'led tcntpt3rari !\ iII It\ ou ll. they shall Intlinn the Board and obtaIn
lrcnlll\bIt)I) belllre rc\tart trI- the 111111

16. '1-he lndtlstl} slrall tamI>I\ all the DIrections Rules/InstructIons issued fTonl lilne to time b}
the lit)ard

Specific ('onditions :

i . The unit shall keep all the p3rdtneten withIn the prcscritxd limits and shall a)mpI) WIth all

tIle NorRIs alrd Rules as prescribed III lbc Acts. 3. 1-hat the unit \viII comply WIth dll the

prlr\' t\toll\ of Ha/ar(111115 \\'a\Ie Rules and mainti11n agrcernenl WIth Authlrn7cd ruycler of the

l+uilrd ttIr scIentific dIspII 3,al tIf ltd/ardtrus \\'u stc 3 That unIt \\ IIt use ttnly bIt'rnir\\ fuel 'IS BI
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)(1 ,

dlrcc rion 11l- C/\QM . +. -1 hat the L;IIi: \VII: roll .'\PC' Xl regularly and maIntained log t\h)k'

properjy, 5. TIlat the tlnit \viII pr(I\ idc llltcr lockillg ilnallgcincnt of DG set WIth APCM nott

shalt have adequate I).o. set tIl ensure rcgu Ial und ctI't:clive ruIllllng of pollution ctlniro!

devices. 6, 'Fhnt lhc unit \\'iII not generate "Frildc cfnucnt nI->re !han pcnni>sion granted wlthuut

prlor pentribs It>n RuIn tIle board. 7, I-hill the unit \VII! not add anY ait pollutIng p!’'lcess'

!nac}tinery and also not add any process which increases the watcf pollution load' 8' That tIle

unlt \\,111 follow the direc€ionb lssucd from HSI' C-B+ CPCB. NG'[- and CAQM. 9. 11131 the unit

\\.lll deposit tllc bala111;e consent tbc a. per schedule. if any. I o. The unit will Iun and maintaIn

1l5 Ml iI. and AP(,'M regularly & eft'cctlvely iIltd \viII keep all the paPameters withlt1 !tlnlt' it

„Ill disposc off its boiler ash in scicntillc lrrcttrod. 1 t . 'fIInt the u1 Iit should obtain”{encw thc

NO( ' fron1 IIWR A tI)r cxtractit)n t,f g111ulld u iltcr. 12. t;nit will I !alld tlVCF the waste oil ot the

I).(} \et 011l\' III tIle allthorizcd rccycicr atld u'iII tinreIY renew theif a8reernent' 13' That the

( '’1 ( ) so granted stlat I bccolne Invalid in case of violatio ll 'lf tInY of the above '’ U11> law t’f tllc

la11d I t' tIle 111111 !hlll$ 111 cc+111pl\'ing ,if ab,1\'e .,aId conditIon\. la. -I'll ill thIS C"!'( ) IS IS-tWa 111

,tlllprt,’\\!tIn t\f' carllcr C"l’O Issued \lctc lu) tlSl’t'B'C''otl\cIlt' ll 31 t165:31'!-1-("1'1-:t-16tJl6 '

1)lttccl: 1 3 (iT :(I:3, IS. ' I-hat the unIt \\’III \tthnltt thc c'.nlpliancc ol' ct)ndlt3'’115 '’I ('!i>cil'„'l1
veill

Rcxirtrrul t)fflctr, Punijwl

IIar)'tIna Slate Pollutitln ('tlnlrfrl B11urrl
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Annexure-3: Hazardous Waste Authorization

hu--un,+
Application no. . 6990998

Industry td' }4PJT 1 382354

Date 20/10/2023

Haryana State Pollution Control Board
SCO-553 Sec.251 HUDA, Panipat Ph. 0180.2672037 Email:.

hspcbropr@gmail.com

No. :HWN{/Pl’1'/2023/6990998 DT: 20/10/2023

To

M/s HARYANA ORGANICS A Unit of Globus Spirits Ltd

4 KM, Chulkana Road. Samalkha, Panip al

I Panipat ._'__ . .,. PW .. __ ,; _wvrwtg

+b HvH=)Ul:?Ti1% under Hazardous and Other Was@Management & Transhoundry

1 Reference of appiicatiorr:6990998 daled: 21)/ IO/2023
Dr Bhaskar Ro
authorization
Chulkana

LGANICS A ’ an
Ian, storage IM

\ X&i$;&_3'i X i’L
tail£,o[Au}hQdzati

of i

hcdutes I
iLl.ri5L'nTiTiiiiii;ii;iJigm

or utilisation or co-

Industrial o)i
mineral/synthetic oil In

Jser£/:;Er?ty£; Fms or other appliCations’

: F 1[]F1! e au t h o n za t i o n s t I & I I & ; a 1 i d fo I :

TIle authorization is subject to th

T r >1 T n h f f 1 +r\ Regional OfFicer Panipat

For HarI’ana State Pollution Control Board

Conditions of Authoriation

' I. . Tho authorised person shall comply with the provisions of the Environment (Protection) Act, 1986,and the rules made there under.

+3' Thc authorization or its renewal shall be produced fLr inspection at the request of an officer
apthorised by the State Pollution Control 'Board. ' '

aI& d1

' 3, -,jh€.persor! authorised sh8ll not rent, lend, sell, transfer or otherwise transport the hazardous and
.’other waste?except what is permitted through this authorization
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Application nv. .'6990998

industry id: 14PITI 382554

Date: 20/ 10/2023

thorised chan
ge is

cqulp
&p&llcation by th person authorised shail rlstltute a

!orls.e person sha
authorization is

IS SU
leak ages, fire etc ;ibl£ iH and also carry III in thlntervdi of time

conditions as mentioned in the
of this authorization

Procedure (ERP) for which this
gpillages,

at regular

An appllcattc)n for the renewal of an authorization shall be made as laid down under these Rules

JJrye lt:: ica::)i:::n8hf:£gTsn:Vi:::raTF;iuTiEfFI: IIZIU::;gdfrEJ?:JYISiRcTf Environment ’

Annual ntutn shall be filed bY June'30 ,tb-'foRthq period„en$uring 3 1 st March of the year
LJ:::J ===gk

BHUPINDER SINGHaIH===
de£i'on;f'eiH% iFFTIBja!

For,liatyan&State Pollution Control Board

7

8

9

@

q :„%
HARYANA STATE

::?:?TFd:
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Annexure-4: Raw Material & Production Data

I

+ i

Globus Soil !!\

a

This is to certiY that we have used the fOllOWIng quantity of raw material
dIscarded grain and produced the following quanity of spIrit for the month of

April, F.,lay and June, 2024

TO WHOM iT MAy coNceRN

Raw F.'’laterial Used in QU

ril. m 76455.91
M 2024 60805 45
iiiiF -:ibM 43647 24

Production of spirit in BL
lril. 2024 3505524

Day, 2024 2896242
June 2024 1890789

dent (Works)

HARYANA ORGAIKS

4 t fK113qt ;E::1:E)a :::I=1::a
S'mdkhB-r3210r

Globus SpirIts LimIted
(Corporate IdentIty Number L 74899DL t 993PI C05? 1 771

RegIstered & Corporate OffIce
F'O Ground F}oor The MIra Corporate SUItes Plot No 1 & 2 lshwa' Nagar Mattlara Rwa New Deln’ :lCXBS Te 'Of ' ba:'='

Works(1): VIllage Shyampur Tang! Behror 30170t Dutt Atwaf {R31asthan! Tel '91'oecx)3592097
Works(2): H8ryan8 OrgarIKHS (A UnIt if Gtcius sp,fItS L,maH) 4 KM Chu&ann Road Samalhha 132101 Otsn Partcat Haqanat leota- '" ' :- - '

Work-s(3): AssOct8h D6tIHenes tA UnIt of GtoBus SpIrIts LtmRedl Hlsar Bye Pass Natx)naI H9hway HUr !2S044 .Haqan8? ve 'Q’ ?S-u= -Works(4). Mlla9e Dhandua Teh SIt J8ndatta HalpuT ©4505 D'stI Vbtshah IB'ha'i Te' '91 gg’ ?43?4Z£
Works(5) Plot No B-7-Panagarh IndustrIal Park Pan3garh 713420 Dtsn Burdwan rWea Bengal' Tel 'gl 98(X329- -

Works(6) vlnage OIda Bha 8ahar89ofa Tehslt Chats}\lb Pos I nor sol Dlsn East Slnqht>hum Jharhhand Mai '91 Q- ' -qaa ' - -

F-MaIl CorpoH}ce@9k>buSgrouP :a V\bb ww glObUssPeras COm

Td
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Annexure- 5: Process Flow Chart
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Annexure-6 A : Application for Ground Water Extraction NOC renewal

pa-
Ga.. . , Hfnt’ ’If of ++ary aaa

NafTa iTa a, dtI jf yOu>Y?CaB AgthQl“ItV

Appii,,,IIons for itsup .'1 % , t' t,tam to txtrad CIOtaId W9t+t

Apdi,'ali,,1\ for P€tnli SbiG,, tO t hIt dt GrO\160 Water faT tndu6 BW LISa

Appiica£ian N$ HWftA/tRI}; i?!20?aJig?
GeIIbra i InIot fnati tilt

Apldt€adaIr Type Category I Type of APPii'"''-'’
{i} Haal$ cg A++t3&CatH

II) Proof Type

ITS Float ItO

td t'roof not tIll lent

{ti} Ow§ Ign aliOn of AFptrr' ' It;t

it++} ttawtw uf +tt€JrJ#tr)

{}v) }t8©i&{rwt tod number al trtabstrY

iv) itstH& ian D#taitq of the tf lau$tti8i ual
+!rltir slt hi Unit AtIdl Wh’

p AfRV£ Sh f-}{AWt_A

DavIDg L ,Cel \be
ItNCB PiX a{WIKI:n=

bOWrti€ 1aa
Al; TFtfalls I._ II Si+3W\ t €Y€V

}www AN A i'.+<a4nlCg A uNa Of Gt'CX3U$ SPtRllS i in

eXt 4

KARy r.,HA GH '3ANIC'S A aNn Of UCXJU$ !J'tRt IS i ID 4

KM C++\ it,KARA SAlaAM K l+A PANtl'AT

ttltf7D Ils I

I)A}vIPA {

$anal;-
$AktAbRlqA

ChUIUrN

[Jail ICt

left id

BRIhk

Vi3tag6NC

R.o§tat1

{yo cuff # spa\denG+ At}£Jl qPa

CtHtrFla{+ POSt,tt Altar u '+ b

&taIt,.

lwtyAm OrxU&K.S A WII a bLCXjuS sent I SLID a
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BHA)a)&b /S

W,Ie'nOW

MobIle Nurnbef

E.Hall tH tndu81r y
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iIwItistry tall undu'

tq WM+( IntotH ' ve
ForD$86 LIl Abstract'’" 1

Of GURU#+tqr utaIt:Ill't; ' !i ':

Cart§+nt to Op8Tatu

Data I}{ a{+ntHbPri€ell tonI

1) Sql riFt ton

Rev#raIF

Carp)

CH 7+of tJ•JF lf+}tt5tttd IIse

8 ItlrIta l•:( toUr)

2'!ftBf2Q$ B

;3HalfTO tb

jyN} LMa un d+taRs of tIn +albltrUfHOPHet' '"'f dStl 141 unIt P1 Bmise8
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Annexure-GB : Ground Water Extraction NOC ( Expired copy)
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Annexure- 7: Fresh Water Consumption Log Book
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Annexure-8 : Treated Effluent Log Book ( UV Outlet)
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Annexure-9 A: Raw Spent Wash Sample test results

Chemlal & Biological)
& CIImate Change (MagF&CC. GOD, under the E (P) Act 1986201 30

GRC INDIA TRAINING & ANALYTICAL LABORATORY
(A uni! of Grass Roo is Rascal-(h & Creation india ( p) Ltd.I

ISO 9001;2015P ISO 1'tOOl:3015 & ISO 45001:2018 Certfned
NABL AccredIted t2boratQIV ITC 7s01
Recognized by MinIstry of EnvIronment, Forest
Head once F'37Sf S+Ctor'63, Nolda. Gautam Budh Naaar. u.p
Phone Nu 0120 - 40++630, 4044660; Fax: 0120 - 240bS19. 0120

Website: biD$J/www,8r£radta£alu E.mail : bagnt

save uiooe*@
GRCJ&

Test Report
Report Code: W20240715-594
Issued To; Indian Institute of Technology (IIT)

}{auz Khasl New Delhi. 110016

Sample Description: N-124(A) (Water Sample)

Issue Date: 15.07.2024
Sample Received on: 05,07.2024
Analysls Duration: 05.07.2024 to 15.07.2024

RESULTS
(Water Quality Analysis)£AMELW£2H4115

ORDate of Sampling

Sample Collected by

Sample Quantity

Sample Packing

04.07.2024

IIT'Delhi Representative
1 Liter

Sealed Plastic Bottle

PH Value @ 25 OC

Units Results Test Method

3.58 IS 3025 11): 2022

Demand (BOO) for 3
days at 270C

U ( a 1 1(BH•)x y g e n = rX
IS 3025 : Part-15)- 20::

6. mmmnRB-iT
an===n=

Note: T
IS 3025 (Part-17): 2023

IS 3025 {Part-16), 2023mM
n End of Report "

Name & Signa Name & Signa

Narin
Sr. Che}nist

Id Signatory

A

Sr. QuaIIty
GRC .UB/Qr<339 ––––' '---–––-–n=;i

Note: I The nub war't'd 'dr r,&p' lou,, und emeU ,,d in,a #KWH, Hd db Mi nave an ?fa&

Page 1 of 1

3t & Analyst

M
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Annexure-9 B MEE Feed Sample Test Result

#Qa GRC INDIA TRAINING & ANALYTICAL LABORATORY/Wg
I!IF ; { 81; 1C=F 1 i ? i Is: :i :li ;! : : is F1:1s1:i1rl:=oT:::{•;cIT: :it ! : : /: :LUi on ! ! I did ( P ) Ltc th )

+ { X-: + t N ABt AccredIted Laboratory rTC 7501. ChemIcal & BloloBiul)
\~ - +- ' RecoBnlzed bY MInIstry of Envlronrnenl Forest & Climate Change (Uo8F&CC, COI), under the E (P) Act 1986

(RC Az ::::cong r;7:'D:::FUIP- ::?£F4To-l;oJ.3£Lb7s

Website: !BtW'//XXhX& Jad£k£2r& E'mail : hb@&£trad13x91n; lnla©xrx.rnara£na}

TeSt Report
Report Code: W202'10715-595

Issued To: IndIan Institute of Technology (IIT)Hauz !<has, New Delhi. 110016

Sample DescriptIon: N-124(B) (Water Sample)

Issue Date: 15.07.2024
Sample Received on: 05.07.2024

Analysts DuratIon: 05.07.2024 to 15.07.2024

RESULTS

(Water Quality Analysis) ®£AMELINGDaAiU

Date ofSarnpling

Salnple Collected by
Sample Quantity

Sample Packing

04.07.2024

IIT-Delhi Representative
1 liter
Sealed Plastic Bottle

S. No.

pH Value @ 25 aC

Parameters Units Results Test Mearod

2
OD) for 3

3. :OD

IS 3025 (Part,11). 2022

MI 2023

iqM
IS 3BnaTl22
IS 3025 (Part-17): 2023

TotaE Dissolved Solids (TDS)

Note: T+
End of Report

IS 3025 (Part-16). 2023

Name & Si
F,

Sr. Qual

Name & Si emlst

CRf:'LAB/QF4n b .W - Innc r ,tr '. 07 a18
Note: ! The leUR+ .IUKeted onIY r+let to the aBd bangles and IIsted pvantvqe1 tdM h wt reaaru aq put,a

: Thu nnlfkate gull rut be rrpaUecN whl>+IT or Ohpart Blunt pr,or vrMl\ anger# of the CRc ind,d ihaqn
3 Tho 'wOn'He ShaH mt tv and in aW An tIgH regan or as a U+ue in the wort al tJn v.tha W +r€trn cowen( olUu CRC Indo blu,rUar1
+ The U18t## uvf+ed Stl&+1 tH aegmwl qh-r IIt day+ hon in adu of Bnu+ et the n+.D, t beben Vet,Md athe,war ard &,lnpIe b, bauv,at WB n,1 br +SHeTH eur , san

Page 1 of 1

7DPage 37 of 55

687



le( '

Annexure-9 C: MEE Concentrate (Thick Slop) Sample Test Result

1(i;egM
*.W’
aRCaa

GRC INDIA TRAINING & ANALVT(CAL LABORA'i'oRY
( A unit oi Grass Roots Research & Cr('atj€jn IIldid
ISO 9001:2015, ISO 14001 :2015 & 150 +500 1:2018 Certified

N ADL Accredited Laboratory fTCRea)Inked by MInIstry of
Head Office F'375. Soctor'63. Nolda. Gautam Budh Naaar. u.p

Phone No.: 0120 4044630, 4044660, ra„ 0120 -

WebsIte: hR&t,//wwwark&Mn, E.maII , Uk@KkMu.ign

(P)

& Btologica
Forest & Climate Change (MoEF&CC, COI), under the E (P) Act, 1986

201 30

Test RepQrt
Report Code: W20240715-599
.Issued To: Indian Institute of Technology (IIT)

Hauz Khas, New Delhi- 110016

Sample DescriptIon: N-124(F) (Water Sample)

Issue Date: 15.07.2024
Sample ReceIved on: 05.07.2024

Analysis Duration: 05.07.2024 to 15.07.2024

RESULTS

(Water Quality Analysis)
MMEUN£DmAll£

Date ofSamplirB

Sample Collected by

Sample Quantity
Sample Pac lang

(R04.07.2024
[ IT-Delhi Representative

1 Liter
Sealed Plastic BoNe

Units ,esults Test Meth(xI

3.49 IS 3025 (Part.11): 2022

2 Wr m;&limrs at 2

3.

965

308600.0

36850.0

4 Total Solids (TS)

Total Suspended Solids (TSS)

3( tF6rIasI
IS iiSa2an- 157-2:a

Total Dissolved SoIIds (TDS)

IS 3025 (Part-17): 2023

Note: lIIecustDtner hod

End of Report H

IS 3025 (P==m

Name & Sil

Name & Signature
Ajay K

Sr. QuaIIcq@!miiI
Note: ! !! nWa lmn4a enV nln to tk %W =Bpm a IU# #annoePg and dtI ,nt +,darK ,„y 9„aUt
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Annexure-9 D : MEE Condensate Sample Test Result ( CPU inlet)

1!!{ to I IM

W}'
GkCX&

GRC INDiA TRAINING & ANALYTICAL LABORATORY
(A unit of Grass Roots Reseal'cl1 & Lreaticin India (P) Ltd.)
ISO 9001:2015. ISO 14001:2015 & ISO 45001:2018 CertIfIed

NABL Accredited Laboratory (TC 7501. Chantal & BiologIcal)
RecognIzed by MInIstry of EnvIronment. Forest & CIImate Change (Mo£F&CC, COt), under the E (P) Act, 1986Head once: F'375. Sector-63. Nolda. Gautam Budh Nagar, U.P - 201 301
Phone No.: 0120 - 4044630, +O+1660; Fax: 0120 - 2406519, 0 120 . +044675
WebsIte: bnp$;//www8i££rraHxqnb E'mall : lib@xrt'£ndacom; lnf9©8r£-!nd!&£aal

TeS; Report
Report Code: W20240715-598
issued To: Indian lnsdtuce oFTechnoIogy (IIT)Hauz Khas, New Delhi- 110016

Sample Description: N-124(E) (Water Sample)

Issue Date: 15.07.2024
Sample Received on: 05.07.2024
Analysis Duration: 05.07.2024 to 15.07.2024

RESULTS
(Water Quality Analysis)

CR)
SAMPLING PFXAl15

Date of Sampling

Sample Collected bySample QuantIty

Sample Packing

04.07.2024

I IT'Delhi Representative

1 Liter
Sealed Plastic Bottle

S. No.

pH Value @ 25 'C

Demand ( BaD) For 3
at

Chemical a

Total Solids (TS)

Total Suspended Solids

'otal Dissolved Solids (TDS)

Parameters UnIts Results Test Method

IS 3025 €Part-11): 2022

IS 2023

2

1365.0

145.0

1220.0

imm-bE
IS 3025 (Part.17): 2023

B02S {Part.16): 2023

Nae: TIle customer had only ask8d fw the otxive test and the sample has teen consumed durIng the cant
" End of Report "

b

'{;,Name & SI,

1: j :y KI= =E1 $

Sr. Quality

Name & SIgnal Chemista

Nari b FSirQhSr. Chetnist

Note: i Tb l•sett% loOK+ W nIttY ICU to the Und SWnp++S dna IIKed piFapnnerS irQ de nat e WOrSt 1r.I r \aIR
Z This arttfk ate shall NX tn nprcHutni wUIF or in put WRk#ui pry)r wrItten a#tun! of the CRC nda bmf atIIT

3 Tha cerU4cate shall not be used ;n any +dveruont quay qr ney+j+me in the cout td Law wltba+' D, nr +r Hen conerru cf He CRC Iran .anraa,r)
4 Th+ 8artKrles nnvrvod shall in dm& eyed aAer IO day• iran tv &U ,d Inkn , fl the rrput1 uneqi Ohrnac: mHrHtsr! in oneie tor yu>rugbli BennIng +ti a+ Golf = prr, dU - en

Page 1 of 1
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Annexure-9 E: UV Treated Final Outlet Sample Test Result

GRC: INDiA TIL\INING & ANAI.YTICAI, LABORA’roRy®f
+ 4 e:go ? ? It;: 9: :1Ii ; ! : : L rat:: oT : :): : E \ rs::: H! :: i\J:£ Jrf ( in India ( P ) Edt dR )' * ,-RT:* 4 ’ NABL Acctedited laboratory (TC 7501 . Chemical & Biolozica11

RecognIzed by Ministry of EnvIronment, Forest & Cllmat;

1(brhH11]F:J(bIIFHHH11 v5h!!!i:I :F:: : :c):ITI ;I=;£ inF in : BE !To iT r = 7 s

Website: baBS;//vn&w„xrt'radia£\lab £.maII : tabaw !£aum£n..IM©g££,uMid.com

aBE' +.

CharIIe (MoEF acc, COI), under the E [P) ACt, 1986
201 30]

TeSt RepQrt
Report Code: W20240715-600
Issued To: indian Institu Ee of Technology (IIT)

Hauz Khas, New Delhi. 110016

Sample DescrIption: N-124(C) (Water Sample)

RESULTS

(Water Quality Analysis)

04.07.2024

IIT'Delhi Representative: 1 Liter
: Sealed Plastic Bottle

Issue Date: 15.07.2024
Sample Received on: 05.07.2024

Analysis Duration: 05.07.2024 to 15.07.2024

SAMPLING DFrAliJ ®Date of Sampling
Sample Collecud by

Sample Quantity

Sample Packing

S. No. Parameters Units Results

IS 3025 {Part.11): 2022

Test Method

@;;S;; IS 'S {',art44)' 2023
at 2

3. -nl
4. Total Solids (T:i 1475.0 IS 3025mTaj
5. Total Suspeni&B=m
6. o

IS 3025 tPaa-17): 2023

N.unlea„uaM=BMhm®l;Iii
1450.0

IS 302ia

" End of Report "

L„'Name & Signa A lnatory

AJay
bOB

Sr. Quality N Anajyster

Name & Si mist

Sr. mistGRt'W/Qr4n - IT;
Note: 1 The fu,Its #ukaea oW ,rUn th in,d mp&8 #d tHU Mmeen 4,d do mAne #.y pun
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Annexure-9 F: Aeration Tank Sample Test Result

g:#M\W
GRCX£

GRC INDIA TRAINiNG & ANALYTIeAL LABORATORY
{A unit of Grass Roots Research & CreatIon India (P) Ltd.)
ISO 9001 :2015, ISO 140DI:2015 & ISO 45001:2018 CertIfiedNABL AccredIted laboratory (TC 7501. ChemIcal & BIological)

RecognIzed by MInIstry of environment, Forest & Climate Change (MoIR&CC, COI), under the E (P) Acl 198
Head once F'37S. Sector.63. Nolda. Gautam Bt:dh Na8ar, U.P - 201 301
Phone No.: 0120 - 'tO44630. 40+4660: Fax, 0120 - 24065 19. 0120 . 40+4675
Website: hiIBs.J/ w\£w8££'riuh.caIn E-mail : !&h©xrk'tnbiHxo£hM@xikrndu',91it

Report Code: W20240715-596
Issued To: Indian Institute of Technology (IIT)Hauz Khas. New Delhi- 110016

Sample Description: N.124(C) (Water Sample)

Test Report
Issue Date: 15.07.2824

Sample Received on: 05.07.2024

AnalysIs Duration: 05,07.2024 to 15.07.2024

= n=nUnn+=UW -W-–+==

RESULTS

(Water QuaIIty Analysis) ®£AMeLiNQQHtAilS

Date of Sampling
Sample Collected by

Sample Quantity

Sample Packing

04.07.2024

IIT-Delhi Representative
: 1 Liter

Sealed Plastic Bottle

Fixed Residue. Mixed Liquor
mg/l 251 iS 3025 (Part.18): 2022ids (MLSS)

Mi2. Volatile or 18): 2022

Nobel TMaRul}Tii:a-1,Tm

S. No. Parameters Units Results Test Method

" End of Report "

Name & Signatu SeFf S. Chemist

nIst
-t

Id SignatoryName &Sigl

Sr, ITte

' " ++ T bee ;i;no
kv aC

Narii

Sr. cH,

Note: 1 The ruuks tha+ XFa aNy nln to uv tebId nmr WIN land par+wHen am dora enJor8,e ar7 pnduct
2 Thu cwtttkate slvU not be teN\Jduad BUry wh- p=t +,tba pfI,n,I +r,tte6 cease,it or a+ bat tIvIn bborrta,7
3 ThI+ c•rttarate dud rut be u=d Iq w&eVHUng new or as•vt£lena trl th• own d Law WIthaM! ;)nor wnae:. C##URI d the CRC Irun aINHrr3ry

+ The ample+ r++Iv•d naH twdIHunrvH sMr iO daN Inn tb dee ol nn •Iib aIIOn nUs HecIf,ed eth•n•,n arId I,a.nB lu hmos+.a HUns wi in +urvl+ ar 7 un
Page 1 of 1
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Annexure-9 G: STP Inlet Sample Test Result

1a \8 t &E

bet{/
aRCaA

GRC INDIA TRAINiNG & ANAf.YTICAL l'ABORA’f(iRY
(A unit of Grass Roots Ruse,Irc it & Creation India (P) t.td.)
ISO 9001:2015, ISO 14001:2015 & ISO 45001:2018 Certified
N ABI. AccredIted Laboratory (TC 7501. Chernlcal & Biological)
Recognized by MInIstry of £nvironment. Forest & CIImate Change (MoU&CC. GOt), under tho E (P) Act. 1986
Head OHm F-375. Sector'63. Nolda, Gautam Budh Ndgar, ti.P - 201 301
Phone Na: 0120 - 40++630. +044660: Fax 0120 - 2406519. 0120 - 4044675
WebsIte: bRas./Jwww4ikttidH,£9nb E'mall : lab axa IndIa,corn lnfa@Br£ India.com

Test Rep9rt
Report Code: W202'&0715'601
Issued To: indian Institute of Technology (IIT)

Hauz I<has, New Delhi. 110016

Sample DescrIption: N-124(H) (Water Sample)

Issue Date: 15.Q7.2024
Sample Received on: 05.07.2024
Analysis Duration: 05,07.2024 to 15.07.2024

RESULTS
(Water Quality Analysis) 6)£AMELIN£UE[Al15

Date of Sampling

Sample Collected by
Sample Quantity

Sample Packing

04.07.2024

IIT-Delhi Representative

: 1 Liter
Sealed Plastic Bottle

S. No. Parameters Units Results Test Method

IS 3025 (Part-11): 2022pH Value @ 25 aC1. 6.S

20232 Demand (BOD) for 3 mFl IS WeJ
3 qPMTo iGF IS 3

-mart-15):xs2noTotal Solids (TS) In

S. Total Suspended SdRam)- IS 3025 (Part-17). 2023

6. IS 3025 (Part-16)- 2023mg/laRiD if 650.0

xINote: The t hod

'• End of Report n

Name & Signatu Au ktory

Ajay lr qB

Sr. Quality Manajer W +

Name & Si; enlist

aRC.UB/Qf4n n m – kun aBe a2e7:ore

Note: 1 TIe ten III 16dr3ted only reV b the nIN nmp+ ,fw: laaoa p+ramerr?+ anI o+ ra enlol be a vr woduct
2 Ttto cvbfk3u Stall ncH be utK8dbRad +batty or in.Hrt +t:kBIt ofu WIllin ceaserbI cache uRl- tHu UDonurr
3 Thu c+rrrfn8te shalt Int be used in my &dyerto+qaeda or at wlana in the court c/ Ln w'thchl pau +releft come# of the uK lead uj#yatH
+ VIv &8rnplnv neC+Iv+d shUI be deane)+ +a+r +0 daly-I n&m, lb+ ++ nI we ul thT ,StA,ib bnbcA+ +b3fqqJ etherVUe +IN un€n Rx bqHtpOI QFg£4q wqd bP JpglvuH+ me' + an
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Annexure-9 H : STP Outlet Sample Test Result

!!{ \$h€\Xy
GRCa£

GRC INDIA TRAINING & ANALYTICAL LABORATORY
(A unit of Grass Roots Research & Creation India fp) Ltd.)

ISO 9001 :201 Sp ISO 14001:2015 & ISO 45001,2018 C8rdned
NA8L Accredited lxboratory rTC 7501. ChemIcal & Biol02if,.all
Recognized bY MinistTy of EnvIronment. ForeSt & CIImate
Head Ofnc8: P'37S' Sector'63. Nolda. G3ut2m 8udh Na2ar. U.P 201 301
Phone No': 0120 - +o++630p 4044660; Fax: 0120 - 24065 19 0120
WebsIte: hap$://w\tw.€K'I&an£9m. E-mail

Ti

Change (MoU&CC, eDI), under the E (P) Act 1986

le£LRQg£!
Report Code: W2024{)715.602
Issued To: Indian Institute of Technology (IIT)

Hauz I<has. New Delhi. 110016

Sample DescriptIon: N-124(D (Water Sample)

Issue Date: 15.07.2024
Sample Received on: 05.07.2024
Analysis Duration: 05.07.2024 to 15.07.2024

RESULTS

(Water Quality Analysis)
£AMELIN£DaAl15

Date ofSrmpling
Sample Collected by
Sample Quantity

Sample Packing

(R)04.07.2024

tIT-Delhi Representative

1 Liter
Sealed Plastic Bottle

S. No.

pH Value @ 25 aC

Parameters Units Results TeSt Method

Demand [Mr }'
en

6.8 IS 3025 (Part-11): 2022

„g/l \II IS 2023Part

764.0

25.0

(P. V

IS 3025 {PaR-lS-)T2-ni

Total Su5pe-i
6.

Total Dissolved Solids (fBS

IS 3025 ( ParFim

Note: TmdMXanTi-ii IS 3025 (Part-16), 2023

n End of Report n

Name & Signa lemist

Na

Sr.
g@,:--'-Ajay

Name & SIgnal

rt AnalystSr. Quality

Note: i The ren,b ndk4ma only na, to au utd napes aM ud Bran,+m nd & nn en&nao Inem
Z 7hh aqr6cRt stat not be rep,r,adBauO wHIT w in.pmI mtbut pru y,q:m lunn a1 n = R ' ; a bi HIlIH
3 Thu ntttfatz A8 8 qx I# und tn •ny &hrtInn nao or a when,v „ t rta coun rd I a+ wP.tnt Btw al }wn of Uv (nC He ao,+.a ,
4 The One+++ r'nV'a shs4 bv d•br to)+d aA et la av8 Inem the dBIr D+ n++ $1 Ue , . ku, i bBnb, v+\.in atunnr and u©pe kH onu£4, Bst,x +u1 ae Hm984 neT ? &n
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Annexure-9 1 : Ground Water Sample Test Result

ChemistName & Si

lgbSr. C+emist

4Jq

Note: 1 TU faults INJicated uW reel to the tested nn,1,a +N itatod p+ramarn ani Jn n,t nMtu env PR.dw
? II'K altIIItate MtR not tu r?p+utVcrd wh(HIv or a-ml w,IIIad pr8+r +, tHe ,mSaed ,#thr ,,R+ ',XI„ .Jtn,4vV
J I bl\ telt.I-&+t£• bMI aat be used :n mY #twtt4mrq mau Has cv'aerue in ItV cnet .d ian vat,bt n HOt +r IIrr roo+nI at Itv bRC INN Uae 4wl
I i be qlwpk+ ’fte.wd Jb iI b' deB'uWd amet 30 d+t+ ft atv 11+ adIe ol au+ o' .b• regal br+b+ q,n liNeD or Ivf u'sc ir\) bun+he Inf brMrrat urnn£ +•.I = +eraSHed +Ref : an\

Page 1 of 2

GRC iNDiA ’FRA IN ING & ANALYTIC/\ I, L/\ gO RA’fO Ry®£
( i kL:rE1H; F::# fs E: :i : li : L : I L 1(1£t \ : : oT: il: Iji IIce ii : jIll nIl ) d it IIP ) Irt ( it )

L :)~ - $ NASL Acctedited t2boratory (Tt 7501. Chemical & Blolotical)

Web'IIe; hIt8£ZZxEwamaHl&will £'rnaU ; kb©Irkrrvtuw nII INo©irt; ind&ram

(JId &£z :i:7: }li :: : b/ ; IT :::I):! E3T ;i: :d:rE::Fa:: == t f=!c!;:r3 STaB F & ccc 01 ) Funder theE ( p ) Aa 1986/'-u' Phone No': 0120 +0+4630. 40++660; Fax: 0120 - 2+06519. 0120 . +044675

le£LRewLt
Report Code: W202'10715.597
Issued To: Indian Institute of Technology (IIT)

Hauz i<has, New Delhi- 110016

Sample DescriptIon: N-124(D) (Water Snrtrple)
RESULTS

(Water Quality Analysis)

04.07.2024

1 IT-Delhi Representative

1 Liter
Sealed Plastic Bottle

SAMPLING DETAILS

Date of SampIIng

Sample Collected by

Sample Quantity

Sample Packing & Marking

S. No. Paranreters Units
Color

a Mam
3. Tot;FiIEllir\$ (as C;$
4 'I'ota !

S. Chemical

Total DTs;mfiaaTfTT$6.

7 Chlondes (a-;tIT

a Fluoride (as F)

9 Nitrate (as N03)

Sulphate ( i-Sm10.

11. ArsenIC (as As)

12. Cadmium (MiT
13. ToiR;in

Copper (as Cu)14.

IS. K>n (as Fe)

16. L.ead (as Pb)

17, (as Mn)

18 laMercury (

19 mW
20. TiFF;iTf
21 mi;IN
22. Cobalt (as Co)

23. SelenIum (as SC)-

24. V;iMum [M

rn
m

mg/l

mg/l

mg/l

rn#1

mg/l

mg/:

mg/l

mg/l

„.g/l

mg/l

Not£: n;;Rc ui in

Issue Date: 15.07.2024
Sample Received on: 05.07.2024

Analysis Duration: 05.07.2024 to 15.07.2024

@)

Results Test Method

IS 3023 (Pail,if n;a

3025 1 1): 2022

no1025 .21):, 2

3BTp== m2
IS 3025- (Pli317.0

225.0 t
4500F(D), APHA 24ii:n=m0.89
IS 3025 (Part-34/Sec.1): 2023

122.0 IS 3025 a

3120 8, APHA 24th Ed„ 2023 pCP-OES. VGA)<0.01

3120 B. APHA 24t<o.at

3120 B, APHA 24th Ed,. 2023 (ICP-OES)<o.o i

3120 B. APHA 24th Ed., 2023 (ICP-DESI<0.01

3120 B.APHA 24th Ed. it): i(IiP-m

3120 B, APHA 2'+th Ed„ 2023 [ICP-dES)

2023 (ICP.0-Eg iAPHA 24th
APHAmt !mMnsTr6H<olo i

<On 2423 (ICP.DES)

b (ICR.O£S)mm)Tan<0.01

3120 B, APHA 24th Ed., 2023 (ICP.0ES]<0.01

3120 B. APHA 2 Ed., 2023 (iCP-OES. VGA)

3120 B. ARHA 24th<0.01 123 (iCP-OES)

Sr. Quality
Dr & qc
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Annexure -9 J : Spent Leese Sample Rest Result

U.P - 201 30

GRC INDIA TRAINING & ANALYTICAL LABORATORY
(A ullit of Grass Roots Research & CreatIon India (p) Ltd. IiSO 9001:2015. ISO 1+001:2015 & ISO +5001:2018 Certified
NABL Acaedlted laboratory (TC 7SOI' Chemical & BioloHcall

RecognIzed bY Minlstty of EnvtFonment. Forest & Cllrnatc Change fMoEF&CC. COII. under the E rPI Act. 1 qaA
Head once: F'37S. Seclor-63, Nolda. G3utam Bbldh
Phone No.: 0120 4044630. 4044660; Fax: 0120 - 2406519. 0120

Website: hap£//www.gr£"IndIa.four E'mall : lxb#xrtrnrtamin. info@xnriau,£uln

GRCX&

TeSt Report
Report Code: W20240715.603
Issued To: Indian Institute of Technology (IIT)Hauz I<has, New Delhi- 110016

Sample DescrIption: N+124(J) (Water Sample)

Issue Date: 15.07.2024
Sample Received on: 05.07.2024

Analysis Duration: 05.07.2024 to 1 S.07.2024

RESULTS

(Water Quality Analysis) (#£AMELiNGDHaiH

Date ofSamplirW
Sample Collected by

Sample QuantIty

Sample Packing

04.07.2024

IIT-Delhi Representative
1 Liter
Sealed Plastic Bottle

S. No.

pH Value @ 25 'C

Parameters UnIts Results Test Method

Demand (BOD) for 3

IS 3025 (Par:liT:m
IS : Part -43

(ff lslmm-ni
Total Suspended Solids (TSS) IS 3025 (Part,17}, 2023

Total Dissolved Solid; m IS 3025 (Part-16)- 2a23

Notu nle customer had onO askul M the above asI and the sample has been coal;18& du nnj;==" End of Report ••

Name & Signa Sn Chemist

NaJW;iF\h
Sr. ChEmist

Name & Signature

Ajay
Sr. Quality Mana

URC.LAB/gran – – Ra ,a;

Note: 1 Ft,r lenIn 'Mraed only reb to tty mIra unlpbs ard Inca par3ha etS and do not r,Urn any &nadKt

: Thu at!'Fk4t£ Stall noI be etlBtdUcvl wWt) Of #l'Pwtw4tuUt prIor wrRt£8 conn&t of an CRC !edu abu.aau
3 thu w&ncaa snH noI b und m W &dyentsB nHa or U evUUW IS Itu nut of uw WIthout ,lr'or WIlt ten oraem of the aRC Mu Un,aHl
+ The slmPkqlvtxtvd sI\all in deVaPpd +IIer lo do 6o•- the naII DI aeBC of nc 1++Hi ,bel&esq q+HClrPH attIC. n be 4l41 He.+b+E fu, u,uh,x\a wu a vel ae aesuvv,N ArT ,nn

Page 1 of 1

llyst
Q: 07. fa
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Annexure-9 K: Drain Up Stream Sample Test Result

GRC iNDIA TRAINING & ANALYTICAL LABORA’I'OKy®g
: b { \1(11S o P ? II:: : i :It :L : : L 1(1;111;; IT: oT ::£:!\:£ IIli Jiii : == Ion IndIa ( P ) if tap )
1. 1 - iV: $ f NABL Acctedited Laboratory (TC 7501' ChemIcal & BiologIcal)

~“t &’ RecognIZed by MlnlstTy of Environment, Forest & Climate Change f MoEF&CC. COII. under the E f PI Act. I qiah

IEbrHJIIIB:hIC \/5g1c21111:1F : : : : :)jIIT:ai ;:i;aIE fiT ; gEI IS : r;olloJ3£h 75
WebsIte: hKB8.//WWW'BK.'ulill&cIInt E'mail : ixbBgr£ uldw,ll. alto@u t -ind Id,turn

Te$t RepOrt
Report Code: W202'+0715.604

Issued To: Indian Institute of Technology ( IIT)Hauz Khas, New Delhi- 110016

Sample DescriptIon: N-124(K) (Water Sample)

Issue Date: 15.07.2024
Sample Received on: 05.07.2024
Analysis Duration: 05.07.2024 to 15.07.2024

RESULTS

(Water Quality Analysis)

CR)£aMELINQDaAllS

Date of Sampling

Sample Collected by
Sample QuantIty

Sample Packing

04.07.2024

IIT'Delhi Representative
1 Liter
Sealed Plastic Bottle

S. No.

pH Value @ 25 OC

Parameters Units Results

IS 3025 (Part-11): 2022

Test Method

OD) for 3

Chemical O ,ygen E 1025 {p

t-15[mma;TiT
Total Suspendomim)- IS 3025 (Part-17): 2023

Total Dissolved Solids (TDS) 1810.0 IS 3025 (Part-16): 2023

'' End of Report n

Name & Signau Signatory

Aja
Sr. Q ality Marugdr & Govt. Analyst

Name & Sil ISt

GRC -LAB/QF 439 - –-now IM;i
Note: 1 rtu orsuIts lfdkaud eav pen to tIe test,d nrr,#b+ aN IteM lwaMm am dom m,N ,q go,+at

2 Tbnottlf€ak shatl wt b• upmduM ++HIV or in earl w+ttrout pru w.no due bRC indu lam,do I
3 Thu nntBcate dull mR be used in a&Y adv+nn+q8 mau n + rvdwtt in Itu eu,rt of Uw w rUn,t emIr r4tr& con8eK eIBe CRC I edu nbBfUon
+ Tt+e nm9H rHeNm StraIt Ie dnI#Bn# aBer in dye keen IMamed IUBe or ne n,en++ union ,g,..N\ed BeN,. WS ,r ,no nn,He in b,oh.Sed ecu .,+ B,d bB +H, _rue A,a. , an

Page 1 of 1
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Annexure-9 L: Drain Down Stream Sample Test Result

{: $1M
V}*
aRca&

GRC INDiA TRAINING & ANALY’FICAL !,ABORATORy
€ A unit of GP ass Roots Rascal-cII & 1:rei+tion India fp) I.Id. I
ISO 9001:2015, ISO 1+001:2015 & ISO 45001:2018 CeNtRed
NABL AccredIted laboratory (TC 7501- Chemical & Biol021cal)
Recognized bY MtnlstPy ofEnvironBtent, Forest & Climate Change f MobP&CC. COII. under the E f PI Act
Head OfBc8: P-375, Sector'63, Notch, Gautam Bu(Ib NaRar, U.P
Phone No.: 0120 - 404+630. 40+4660; Fax: 0120 - 2406519. 0120

WebSIte: baR$,//Wr#W£r£T indIa,tom. E'mall : bb@8r£-MdU.cont.

1986
20 1 301

nd

TeSt Report
Report Code: W20240715-605
Issued To: Indian Institute of Technology (iIT)Hauz Khas, New Delhi. 110016

Sample Description: N'124(L) (Water Sample)

Issue Date: 15.07.2024
Sample ReceIved on: 05.07.2024

Analysis Duration: 05.07.2024 to 15.07.2024

RESULTS

(Water QuaIIty Analysis)

(OR
£&MELIN£QHAIH

Date of Sampling
Sample Collected by

Sample QuanUty

Sample Packing

04.07.2024

IIT-DelhI Representative

1 Liter
Sealed Plastic Bottle

S. No.

pH Value @ 25 aC

Parameters Units Results

IS 3025 (Part- 11): 2022

Test Method

Demand (gOD) for 3rt
n onnMr 3025 F:W-j &$’y

l?miFa-iITin2 ::

Total Suspended Solids (TSS) IS 3025 (Part-17): 2023

Total Dissolved Som IS 3025 (Part-16), 2023

w I " End of Report "

Name & enIIst Name & Signatu

aRc'LA8/QF4n n w tw Dap on Jett
Note: I n re-llU .'an#ted eNV Meru are Utd s•mIn ua IaN pwuncUI BIa do not ennI+ 3117 ponduri

Z TRu anIBcHr shall in tH repNHuH wbgty or n.part ur tIna Fur u dun CHlseqt d ure CRC due bBoraou
3 This arUfkate PUll nOt be un Ie W\T a4nrtlnrB re•du 9r all rvdleMe o the cabin of law uttl\M prof wr.acn cartsent of the ac Hb b&,raIny

+ The brraptn rnvNed dull in dHRud UB 311 de)q Inn tsp d## nl Ieee of b r+loft He+an IPOCUS+d vchenwt= end lnmpk lot bobs+=r la+'aIS WI,• be aau orvu n 7 dlan
Page 1 of 1
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Annexure 10 : ETP Flow Chart

!::'; IV!

MEE Condensate KLD.

(538 KLD)
:ooling tower blow

I idown & DM waste
I I €20KLO) KLD.

PH Correction tJnk

PrImary Tube seW

Anaerobic Di8esl Slud8e DryingBe&! I£
I St"d8.',y„B I

Becb2
Aeration Tank

Sludge DrylrB

BetH

Secondary clarifi+r

CoagulatIon Tan

SeGondaW Tube-setM
––--T

CHr
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Annexure ll : ETP in House Test Result Log Book page for June
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Annexure-12: Hazardous Waste Membership, Agreement

UNIVERSAL HYDROLUBES
Ullage Darar, Indri RaId.
Kamal - 132001 (Haryana)
Mob. 9992000602

E-man : saurabhch€rn@gmail.com

tRiO-ERs-AL

HrD8W

AGREEMENT

This agreement is made in between:_

Tesny:::sFaiLE:{olubes' lndri R“:d, Vi11-ge Da'&r (Karnai)-13200 I, h„,i„,a„
AND

HarYana Organics A Unit of Globus Spirits Ltdt 4 MCI Chulkana Road
Samalkha, Panip at

, hereinafter referred to as Second Pfuty.

NOW IT iS HEREBY AGREED AS BELOW ._
1)Slnce the First partY has ben authorized bY Haryana State Pollution Contro1 Board

vide Regn' No.HSPCB/Consent/:329984923KARCT030548436 Dated: 06/2/2023

to pumhase hazardous waste (used oil ) valid up to 31+20279 the sa.mnd Parly has

?PPOI to the First PartY for sale of Used Oil to the First party depending upon

its availabilitY at the rates mutually agreed upon
2) Tllat the Second PartY has agced to sell the used oil to Me fiat party on tIe tcm &

conditions that the fi'st party shall pur,.'haidtransporestorotreaurecycle md dispose of
the used oil purchased by it in accordanCe with Hd&vdous Waste Managenlcn; Rules
and other applicable pollution control laws'enforccd fromtime to time

3>Tbat the First PaW shall compIY with the terms and conditions of

reglsaation/authorization for purch©e/lrangport and recycling of wed oil
4) That both First & Second PaTtY shall be responsible for maintenance of necesswy

ncorck. pertaining to disposal of used oil and showing the scone b the insp<.tin;
Authority when demulded. - • - ’ - -–'

5) That the Second Party shall sell Used Oil agdnst paymc9t by NEFF only

6) That tee Second PW shall deliver the oil to authorized represenbtive of Ge Fin I pMtyauthorized only by e mail

7) Tbis contract shall remain valid w.e.f.1_+_2023 to 31_03.2025

:> Pint partY has aWa to punk ue Usa Oil @ ide 1,tLrcai:y aBi ,ed upon.

9) Used Oil shall be collected after draining Frc; water if any.- -
1 0) First party shall take delivery of minimum 5 barrels of tned ou meeting speci6Miom

prescribed in Schedule under HWM rules,

f)

f)

Second Party
First Party

:' reAI HYUnl?•r
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Annexure-13 A: Form- 4

\-'

FORM 4

[See rules 6(5). 13(8), 16(6) and 20 (2)]

FORM FOR FIUNG ANNUAL RETURNS

I re:D1:: i =: 1E::iTSI/II : : : be2 ; ?! VJ : re:g;g1 B o a rd b y 30 th day d June d every War fHM

Unit Of Globu; $pir+b Ltd.) & #4KM1 game and address of fadlity: } {Aa

3' EaSEIliEn;RnThBonoand nil Mdes s with MBphono. fax number and Email:_
Haryana Organics

#4KM chuikana Road SamalkhaEmail:
FP.II LgbMobile No :91 7l9684;la

2- Authorisation No- and Date of }SSUQ; HWM/PfT/20j9/6e932441 Dt. lal 0/2019

4 ' nEnE.£#€=2L';;a;gud wim).whenv”'pplb'bt”
ENA- 30802405BL/ Annum

Part A. To be filled by hazardous waste generators

' u:taJ gaP:L:ye:: gIs: Sgi;raM caegoa Mse

2. Quantity dispatched
(i) to disposal facIlity- 90kg

{ ii) to recycler or coproce;sors or pre,procwor: NA
(iii) others- NA ' '

3 Quantity uHlisod in-house, if any _Not Applicable

4 QuanbtY in storage at the end of the year - NIL

a rt 81 • T o b e f i I t e d b y T re a t in: :it : :oP:i: ;bE)d d 1 s paul h cUtty OWn ton

1 Total quantity received .

2. QuantitY in stock at the beginning of the year _

3. Quantity treated _ ' _

4 QuanUY disWsed in landfills as such and after treatment -

5. Quantity incinerated (if applit_able) _

6 QuantitY processed other than sper£fied above _

7 Quantity in storage at the end of the year _

Q
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& Ir!!H C H T o b o B I i e d b y r :cI: : E& ; i :aol PeT c o 8 8 a w or other use A

’ Z?@Vd::=::L©,R:::EddY.Tg he Waf -'
A) imponec! ( if applicable) ___

2' Quantity in stock at the beginning of the year _

3' QuantitY rwY€ted OF coprocessed or uwd -

4’ QuantitY of paduas dispatched (wherever applicabEe) _

5' Quan#ty of waste garler3ted - ___.

6- Quantity of wasto disposed _ ,__

I- Quan$tY r& expotted (Wherever appticabie>-

8- QuantitY in $tonga at the end of the year _

*@

Sig
OP

Date :. 30/6/2023

Place jn Panipat8
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Annexure-13 B: Form-10

WMao
[See rule 19 ( 1 )]

NLANiFWr FOR HAZARDOUS AND arHER WASTE
I . Sender’s name md mailing ad&ess

(including Phone No. and e-maR) ICr1 loGoS $? fRi 4S 1 iN+Q. ) f L

++ _'" CFI c t'.:EK4©4 (oHD SArl gt Yn A
'nPI PaT

1
I

2. Senders

miT);iiiin
4 TRasWr1 tune alxl ad&esR

(hnluking nun No. &M binan)

f THe of Vebicle '

o Tran®orter's rJ

Truck Ihtkl si,iiiFM
UymnTTTQ==
8. Bcai\’cfs name and alamaT

(including Phone No. and @mail} UNIVERSAL HYDROLUBES
kIdd Real. VIIage Darar, DIsH Karn81
Mob. 988200066243

t bdo. bb. A;m
IO. Waste description

_A_a act

II. Total quanUt;-
No. of Containers 'a

SBS$=
(Sotid/SeT;T

..aB Of Mr

. .. ..Nos,

12. Physical Form

.n\ 13. Sp,etal band]in8 insuua6 and ulllitiona1 bR til

lid)

Dated >/ o t\
I=Mic=i;;;ciptofWadcn

Sign8tun D,t,d
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Annexure-14: Calibration Certificate (Stack SPM )

i:: 5PJIeEe
Calibration Certificate

Customer Details- Haryana Organics Ltd,Saml3kha

Type of Instrument- Dust Monitor DCEM21XX

Sr. No of Instrument- 23094

Make- Forbes Marshall Pvt. Ltd

Calibrated on- 14/06/2024

VaIIdity- 3 Month

This is to certifY that Instrument has been calibrated at site by the undersIgned ,with the reference
Plant shutdown condition.

Plant Under shutdown SPM Analyzer result
0 0

NOTE-

• The calibration results reported in this certificate are valid at this time and condition of measurement

• This report should not be reproduced except in full without our prior permission

\ji
Calibrated By- Vivek Srivastava

Date- 17/-06/2024

FrIt-r{Jy Ccrrrbc'lv,jtlcirt I Erlvlrortrr lr'111 1 PIt it 1•.,•, FIIrt ,1 +1 t, y

F• .It +R s + n+ 4, sI rbl1 - 1 , + 1 n . r t,l\,b1.ax1. A . a n : r n k,1 rt 1 n+ 1 q 1

wwwr fortrosrrr,Ir sIr,III corn

bb+4e• ie411 tr+n• eI \r\ I+ + gP +
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Z:5PJte=
Customer Details. HaryanaOrgania Ltd,Samlakha

Type of Instrument- Dust Monitor DCEM2100

Sr. No of Instrument- 15098

Make- Forbes Marshall Pvt. Ltd

Calibrated on- 14/06/2024

Validity- 3 Month

This is to certify that Instrument has been calibrated at site by the undersigned , with the reference

Plant shutdown condition

Plant Under shutdown SPM Analyzer result00

NOTE-

, The calibration results reported in this ceRi6cate are valid at this time and condition of measurement.

e This report should not be reproduced except in full without our pricx permission

Calibrated By- Vivek Srivastava

Date- 17/06/2024

Fr\Pl9y (- t )1 t\HIV,ltlortIF11vl r+)r\rt\t•Itt 1 Pt 1 lr ebb Ftfr€ 1t'r tt y a/WW fort>p\ntarqhall rani

F, ,fl nBS Mn, UP&tt } r, al,P\ html\Itat+ d\is + ! t- tHU '.TgH'B HI„n'n } v .. ,td + Un.. '+t+ f.+:n•\S'. h' npl Vy''eLy nnt– IUn 'l•a ’'++ •' qnn+'n
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Amended Report dated 04.09.2024

Form J

(See Rule 36)

b ,;A'-rAN A STATE

Report No-941-A Type of Sample; Legal Dated:- 10.C>9.2024

I hereby, certify that I Neqrai Bala Board Analyst duly appointed under sub section

(3) of section 53 of the Water (Prevention and Control of PollutIon) Act 1974 {06 of 1974), received a

sample Of1 the 78lh day of AuRq!.st, 2024, collected by Sh. Shivender Singh, Sc.B dated 27{h day of

AuRus3JQ2£of M/s Haryana Orgp Us IA unit of Globus Spirits Ltd.) 4 KM, Chulkana road, Pa_nipat for

ana lys}s.

Further certify that I have analyzed the above mentioned sample on 28th

®gkst-20?_4 to 04P’ -SH3tember-2024 and declare the result of analysIS to be as follows

br No.
1

2

3

4.

Parameter Name

Sample Code

Sample Collected from

Color

Odour

pH value at 2SQC

Biological Oxygen Demand (mg/l)

Total Suspended Solids mg/l

Conductivity at 25'C {FS/cm)

Result

1826

Inlet of CPU

L.Grey

Bad

Resul{
1827

•Outlet of CPU

Colourless

Odourless

Limit Test Method

S

6

4.58 6.19 5.5-9.0 APM4S©H, tDI

30 'S'302SjPaa44)

IOO APHA ZS40 (D)

IS.302S(Part.14)

2400.0

480.0

2780.0

12,0

22.0

2882.0

7

8.

The Conditions of the seals, listening and contaIner on reCeipt was as follows
Container had its seal found intact and in order, slip on the contaIner had the SIgnatUre of the

representative of the industry and the Board

Signed thIS 10th day of September,2024
H3ryan a State Po!!ution Control Board Laboratory.
C„! I, Sector-06, Panchkula, Harvana
To

The Member Secretary, HSPC8, Panchkula

CC to Regiona! Office: Panlpat. ThIS test report relate only to the particular sample submitted f01

testIng

••• End of the Report' ' ' '

• Due to tvp©8raBhkalfV mistake outlet has been mentIoned aS inlet at sample code 1827
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Amended Report dated 04.09.2024

Form J

(See Rule 36)

Report No-941-B Type of Sample: Legal Dated:- 10.09.2024

I hereby1 certify that I Neerai Bala Board Analyst duly appointed under sub section

(3) of section 53 of the Water (Prevention and Control of Pollution) Act 1974 (06 of 1974>, received a

sar11p Se on the 28th day of August, 2024, collected by Sh. Shivender Singh, Sc.B dated 27th daY of

AuBM Wof WMyU WM@3£93JJa®for
analysIS

'.F

Further certify that I have analyzed the above mentioned sample on 28th

A%ust_2024 to pga _september_2024 and declare the result of analysis to be as follows:

Sr. No

1

Earameter N.WU

Sample Code

Sampte Collected from

Color

Result

1828

Rpsutt

1829

Limit Test Method

2,

3

Inlet of STP

Pale Ye'low

'Outlet of STP

Colourless

4. Odour Bad Odourless

S.
pH value at 25cC

Biological Oxygen Demand (mg/l)

6.07 6.26 5.S-9 0 APHMSOGH. ( B)

6. 170,0 8.0 10 !S-302S€Paa IH)

7. Chemical Oxygen Demand (mg/1) 520,0 48.0

8. Total Suspended Solids mg/1 278-0 15.0

9. Oil and Grease (mg/1) 14.5 BDLtDL=21

10. Conductivity at 25'C (BS/cm) 3234.0 2840.0

The Londitions of the seals, listening and container on receIpt was as follows:
Container had its seal found intact and in order, sliP on the contalner had the signature of the

representatIve of the industry and the Board.

SIgned this 10th daY of September,2024
HarT ana State PollutIon Control Board Laboratory,

{--ll. Sector-06, Panchkuia. Haryana

To

50 APHA 5220 (B)

20
10

APM 2540 ( D)

APRA SS2aB

IS 302S(Part. 14

The Member Secretary, HSPC8, Panchkuta

CC to RegIonal Office: Panipat. This test repoa relate onIY to the partlculaf sample submitted f01

te$tlng

•'•Cnd of the Report

Due tO WPOBr89,hiC6UV mIstake outlet has been mentIoned aS Inlet at sa FnDle COde - 1829
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HSPCB-H8©©aF08©KXm) IOFU)maFa l©ELQ}HmtB-Ws©e®uter No

1/254186/2024

HARYANA STATE POLLUTION CONTROL BOARI)
C-1 1 Sector-6, Panchkula

Ph – 0172- 577870-73, Fax No. 2581201

E-mail- hspcbplanning@gmail.com
Website: hspcb.org.in

Office Order,

h WhFreas, Hon'ble National Green Tribunal (N(,T) has issued directions to impose

Pr7n cR : lneaJ tXP :1 rU t =rep : :: : =n=: 1: Lne? t E : 1 1 : : : : 0 A :: :sn tTo:TI & : : : : 0 : 0=rPtIT IS : rE : Jh:
the Environment damages caused;

Whereas, the Hon'ble NGT in the matter of Paryavaran Surksha samiti & Ors. vs
Union of India & Parveen Kakkar & Ors. Vs MOEF & Ors. it was held that.

11. Needless to say that it will be open to the SP(../ Bs/Committees and CPGB to
take.coercive measure including recoverY of compensation for the damage to the

environment on " Polluter Pays" as well as also to direct taking-of such
precautionary measure as may be...."

P 9 B s ( 1C o 1m = E= = s re 1 d 6o3: d1 8 :o37 For ? ! !te w a= d :I;ITtara t : B:/ByS::Erm:yeFrTrT:: h = :
guidelines on environmental compensation based on CPCB's report circulated in the
IgeT.a of the said meeting and to provide their inputs environmental compensation

Whereas, the Board has decided to adopt the methodology suggested by CPGB for
assessment, imposing, collection and utilization environment compensation from the
pojluting ynjs !! the state of HarYana- AccordingIY a poIicY was framed by the board vide
order dated 29.04.2019 and dated 20.12.2019 in this regard, which have been
superseded on 22.12.2021 ;

Whereas, the Board has constituted environment assessment compensation

:sT:: l£/eEes t t :F2E 2 :E: 2tgn 1 LB ; S : re dP r;E : nOt ! 1 0t2h3e i : oi I= T: :Fee t : o=:!:uj£ qh : d:n vT : : : : : i
con]pensatlon of the units found operating in violation of the provisions of the
environmental acts;

Whereas, the Regional Officer, HSPCB, Panipat vide his letter dated 21.06.2024
recomrpended the case for imposing environmental compensation penalty for violation of

t.h?/FFvjronmental laws committed bY M/s HarYana Organics, A unit of Globus Spirit Ltd
! KM Stone’ Chulkana Road, Samalkha, Panipat. The matter was placed before the
pommittee constituted for assessment of environmental compensation in it’s meeting
held on 02-07'2024 and the committee finalized environmental compensation of

Rs -27 ,OOtC?00/- bY considering the violation period of 90 days i.e. from 15.12.2023 (Date
of CM' Window Complaint) to 13.03.2024 (Day before joint inspection carried out on
14.03.2024) by applying the formula i.e EC= PI , N , R ,'S * LF ; 80 , 90 , 250 ll.i;
1. RO has reported the violation during the inspection on 15.02.2024 and 21.02.2024

about illegal source of discharge of trade effluent into drain no. 6 provided by the unit and
sample of effluent from discharge point was collected and as r;er AR no: 4719 dated

Ge-erated from eOffice bY JAI BHAGWAN, Clerk 2 (PIg), CLERK I PLANNING BRANCH. HSPCB .. 17,,,07'2024 03,43 PM

1

B
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1/254186/2024

1/254186/2024

13.03.2024 results were found exceeding the prescribed limits. RO has further reportedthat the unit was again jointly inspected by the team of SDM Panipat, CPCB and HSPCB
on 14.03.2024 and observed that no effluent discharge point found into drain no.6 and

no source of by-pass arrangement found in the premises of the unit;

A personal hearing was given to the unit on 02.07.2024. During hearing, Regional
officer, Panipat has informed that part EC has been recommended by him and the final
recommendation will be submitted after receipt of the NGT orders in the matter of OA
no. 111 of 2023 titled as Ramesh Kumar vs Haryana Organics (A unit of Globus Spirits
LImited) pending before Hon'ble NGT. During hearing, the unit's representative had

requested for imposing EC w.e.f the date of inspection, which was denied by the
committee, as there was no justified reason with the unit's representative in this regard.

Therefore, M/s Haryana Organics, A unit of Globus Spirit Ltd., 4 KM Stone,
Chulkana Road, Samalkha, Panipat is hereby directed to deposit Rs27,000,00/-
(Rupees Twenty Seven Lakh only) towards environmental compensation penalty for the
damage caused to the environment, with the Haryana State Pollution Control Board in
it’s account no. 100053543757 having IFSC code no. INDB0000164 in INDUSIND BANK
situated at Sector-9, Panchkula, within a period of 30 days, failing which unit shall be
liable for action under the applicable provisions for non compliance of the directions of
the Board.

Dated Panchkula, the
16-07-2024

PARDEEP KUMAR
MEMBER SECRETARY

Endst_No. HSPCB/PLG/2024 Date:-

A copy of the above is forwarded to the following for information and necessary
action please:

n

1. Regional Officer, Panipat Region, Panipat. He is directed to submit
recommendation for imposing final EC in view of final decision of Hon'ble NGT in

the matter of OA no. 111 of 2023 titled as Ramesh Kumar vs Haryana Organics.
2. Sr. Account Officer, HSPCB Panchkula.
3. M/s Haryana Organics, A unit of Globus Spirit Ltd., 4 KM Stone, Chulkana Road,

Samalkha, Panipat .

SIgned by

Vikas Chand

Date: 16-07.2024 13:07:40

Environmental Engineer (HQ)
For Member Secretary

2

Generated frc)in eOffice by JAI BHAGWAN. Clerk 2 (PIg). CLERK 1 PLANNING BRANCH. HSPCB on 17/07/2024 03:43 PM
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4nh,qL-rc GC a. q.

H ARYAN A STATE POLLUTION CONTROL BOARD
SCO No.55, SECTOR-25, HUDA, PANIPAT

Itegg+ Ph. – (0180) 2672037, Telefax – 2664951, E.mail: hspcbropr@gmail.com

ii:-i;Fi;FRi-i;;-;}:-;---------------'-------'--------------------------------------------'=;;i------I?-/;i[I-;{$To
WeeKsSW

Haryana State Pollution Control Board,
Panchkula

Kind Attn: Sh. SEE (Planning Cell)

Subject: Recommendation for Levying Environmental Compensation on M/s Haryana Organics, 4 KM
Stone, Chulkana Road, Samalkha, Panipat.

Performa for recommendation for environmental compensation by Regjonal Officer
a I is Haryana Organics, 4 KM Stone, Chulkana Road,

amalkha, Panipat

a o ,Fommittee consisting of CPCB, New Delhi, Distric'
Officer(s) inspected the unit Administration, Panipat and HSPCB. Panipat

3.

4,

5.

6.
7,

8.

9.

Product(s) and bio-products I
IETHANOL

I

EETHANO L
'btained

lbtained upto 30/09/2027
m1

Wo

Effluent Management

SPIRIT,

SPIRIT,

ENA and

ENA andManufacturing process

Status of CTE

Status of CTO

Date of inspection of the unit

Date of commissioning

Detail of violation observed
during inspection:

1.

11.

The Unit should properly operate & maintain th.
aeration tank and clarifier (secondary) of CPU anI

accordingly rectify the problem at the earliest.
The Unit should properly operate & maintain th
CPU and enhance the performance of CPU so as II

meet the desired water quality for reuse &amp:

recycle of the treated effluent with in th
process/cooling tower make up water.

The Unit should properly operate and maintain thI
STP and optimize the performance of its STP so a:

to meet the prescribed standard.
The Unit should provide Environmental Da1

display board at the entrance of the Gate anI
regularly update it.

The Unit should take appropriate steps in cleanin:
and de-sludging of the Drain(flowing adjacent to th'
Unit) and should provide the action taken report tl

SPCB

The Unit should not discharge their effluent into thI

111.

IV.

V.

VI.
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dID

a

HSPCB.

The presence of high concentration of COD, BOD,
TSS & TDS in the downstream of the Drain

compared to the downstream drain reveals that Uni

intermittently discharges its untreated/partially
treated effluent into the drain. Therefore, SPCB

should ensure strict periodical surveillance of th
industry/drain and ensure no industrial waste wate

discharge into the drain.
The Unit should maintain proper logbooks regarding

raw spent-wash/thin slope generation, Fermente
sludge generation, Boiler ash generation an
disposal .

VII.

ill.

Air Pollution and Control

1. The Unit should ensure regular water sprinkling and

also take other necessary measures in and around the}

boiler to minimize the dust /ash dispersion in thel
ambient environment.

The Unit should provide easy ladder (spiral /scaffol

type) ladder at stack of 25TPH boiler instead o
monkey ladder to ensure safe access to samplin

port for emission monitoring as per CPCB Emissioi
Regulations Part-III.

The Unit should provide proper housekeeping at th'
boiler section
The conveyor belt at the boiler should be coverel

(hood cover) or enclosed so as to control the fugiti\
emission during the transportation of fuel /rice husk.

The Unit should provide adequate measure so as tI
avoid any fugitive emission /dust emission to th
nearby areas/land.

The Unit should pay the compensation to th
affected land owner, which may be assessed by th.

HSPCB in consultation with agriculture department.

11.

ill.

IV.

V.

Waste Management

1. The Unit should maintain proper logbook record o
Hazardous and other waste generated and disposed

by the industry as per the Hazardous & Other Waste
Rules, 20 1 6.
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JI) .

10

11

12

Category of the unit

Complaint / Court case, if any,

Detail of sampling and analysis of
effluent/air emission exceeding the
norms.

13, e
if not collected

o

EC issued with date.

15

16

Reply of Show Cause Notice, Ifany
received.

No. and date of closure order issued by
the Board

o
applicable

r
made by the unit, if any after issue of
show cause notice

The Unit should not store Hazardous waste fo
period not exceeding 90 days.

11.

I. Red
Large

0.A. No.1 11/2024 pending
'laints.

before Hon’ble NGT & CM
'indow Corn

The parameter of STP Outlet found
(2664). BOD (104), COD (277) and
( 1 7.40)

The value of COD (16) of the bore vveII (outside the Uni2
premises) installed at Sh. Ramesh Kumar land.

3. High concentration of BOD (213) and COD (429) In

In

1

exceeding in
Total Phosphorus

TDS

upstream and BOD (4850) and COD (9268)
downstream of the drain passing back side of the unit.

4. CPU outlet found exceeding in BOD- 160, COD-458 and
TDS- 1 332 mg/l.

r

'es, unit has submitted the reply of show cause notices on

19/06/2024 and final reply on 05.08.2024 received in the oKice
In 12.08.2024
M

nN

-he unit was inspected on 27/08/2024 to check the compliancl
)f observations raised by the joint committee constituted b
lon’ble NGT. The compliance status of the observations are a
rIder:-

) -
No. 1 ! ce Status
L

The Unit should properly The unit is complying with

operate & maintain the the observatIon by

aeration tank and clarifier operating and maintaInIng

(secondary) of CPU and aeratIon and secondary

accordingly rectify the clarifier as found during

visit of IIT Delhi and by theproblem at the eadiest

team of HSPCB. The

latest sample collected by

IIT Delhi and HSPCB are

within prescribed limit
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4 )4.

The Unit should properly

operate & maintain the
CPU and enhance the

performance of CPU so as

to meet the desired water

quality for reuse &amp;

recycle of the treated
effluent with in the

process/cooling tower

make up water.

11

The Unit should properly

operate and maintain the

STP and optimIze the

performance of its STP so

as to meet the prescrIbed
standard

111

The Unit should provide
Environmental Data

display board at the
entrance of the Gate and

regularly update it

IV

As per VSI Pune report

the CPU installed by the

unit is adequate to meet

out the results for reuse

and recycle. The latest

analysis report dated
04.07.2024 received from

IIT Delhi and analysis

report dated 10.09.2024

parameters are within

permissible limit. The

treated effluent is recycled

and reused into cooling
tower

The unIt has upgraded its

STP on the basis of

recommendatIons issued

by VSI Pune. The unIt has

provided one more

equalization tank, has

increased the retention

time and has replaced the
membrane of PSF and

ACF. The latest analysIS

report as per InspectIon
on 04.07,2024 received

from IIT DelhI and

analysIS report dated

10 09.2024 parameters

are WIthIn permISSIble

limit. The treated effluent

is reused for gardening

purpose

The unit has submitted

purchase order dated
06.07,2024 for installation

of LED DIsplay board at
the entrance of the unit

but same has not been

Installed
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a)3 .

r

The Unit should take
appropriate steps in

cleaning and de-sludging

of the Drain (flOWIng

adjacent to the Unit) and

should provide the action

taken report to SPCB

V

The Unit should not

discharge their efnuent

into the drain and strictly
follow the consent

condition of the HSPCB

vii. The presence of high

concentration of COD,

BOD, TSS & TDS in the

downstream of the DraIn

compared D the
downstream drain reveals

that Unit intermittently

dISCharges ItS

untreated/partially treated

effluent into the drain

Therefore, SPCB should

ensure strict periodical

surveillance of the
industry/drain and ensure

no industrial waste water

discharge into the drain

The Unit should maintaIn

proper logbooks regardIng

raw spent-wash/thin slope

generation, Fermenter

siudge generation, BoIler

ash generation and

disposal.

The unit KlfL
request to Irrigation

Department for cleaning

and de-sludging and the

same has been compIled

by the IrrIgatIon

Department in the month

of June 2024

During inspection no

discharge of trade effluent
was found into drain

The drain has been

cleaned by Irrigation

Department for free flow
of water into drain

The unit has start

maintaining logbook of

spent-wash but not

maintaIned the logbook for

Fermenter sludge

generation, Boiler ash

generatIon as per

suggestIon gIven by the

Joint commIttee

I The Unit should ensure Regular sprInkling is being
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dIR .

regular water sprinkling

and also take other

necessary measures in
and around the boiler to

minimize the dust /ash

dispersion in the ambient

envIronment

The Unit should provide

easy ladder (spiral

/scaffold type) ladder at

stack of 25 TPH boiler

InStead of monkey ladder
to ensure safe access to

sampling port for emission

monitoring as per CPCB

Emission Regulations

Part- III

I

The Unit should provide

proper housekeeping at
the boiler section

111

The conveyor belt at the
bOIler should be covered

(hood cover) or enclosed

so as to control the

fugitive emission during

the transportation of fuel

/rice husk_ The Unit should

provide adequate

measure so as to avoId

any fugitive emission /dust

emission to the nearby

areas/land

V

The Unit should pay the

compensation to the

affected land owner, WhICh

may be assessed by the
HSPCB in consultatIon

with agriculture

V

done by the unIt in and

around the boiler for dust

suppressIon

Monkey ladder has been

provIded by the unit. No

step has been InItIated by

the unit to provide

spiral/scaffold type ladder
to 25 TPH BoIler

The unit has provided

covered shed for storage
of biomass multi fuel such

as rice husk, mustered

husk

The unit has covered the

conveyor belt to control

fugitive emissions of fuel

The unit has intimated that

It has taken the 9 acre

land adjoining to the unit

on lease related to the

complainant and his

famIly
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ayr'

department

3 Caste Management

The Unit should maintain The unit has obtained

proper logbook record of authorization under

Hazardous and other HOWM Rules, 2016 valid

waste generated and upto 30/09/2027 for the

disposed by the industry used oil. The unit has

as per the Hazardous & made agreement with

Other Waste Rules, 2016 authorized service

provider for disposal of
hazardous waste.

19 Cases for levying
environmental compensation:-

The parameter of STP Outlet found exceedIng
BOD (104), COD (277) and Total Phosphorus (17.40)
The value of COD (16) of the borewell (outside the Uni
premises) installed at Sh. Ramesh Kumar land

1

2

3. High concentration of BOD (213) and COD (429) in upstream
and BOD (4850) and COD (9268) in downstream of the drain
passing back side of the unit

4. CPU outlet found exceeding in BOD-160, COD-458 and TDS
1332 mg/l.

20 Date of last inspection and sampling

i.e_ prior present inspectIon (Water
and/or Air and/or other pollution

-he unit wae
jparty Grossly Polluting UnIt (GPI) inspection and as per th
jinspection report submitted by the IIT Delhi the parameter of
?ffluent after treatment from CPU and STP has been found
;omplying with the permissible limit.

Also, the unit was inspected by the team of HSPCB

!Panipat dated 27/08/2024 to verify the compliances submitted i
:he unit reply dated 12.08.2024 and sample of CPU & STP werl
Iso collected and sent to HSPCB Laboratory, Panchkula

21 Justification of imposing
environmental compensation for
last five year

RN

r
respect of EC and documents
attached to be verified

The unit is engaged in manufacturing of IMFL, COUNTRY
LIQUOR. RECTIFIED SPIRIT, ENA and ETHANOL The unIt
has obtained valid CTO vide No. HSPCB/Consent/
313106523PITCT039884947 Dated:20/09/2023 from the board
and the same is valid upto 30.09.2027. The unit was inspected
under O.A. No.111/2024 pending before Hon'ble NGT b)
Joint Committee consisting of CPCB, New DelhI, DIstrIct
Administration, Panipat and HSPCB, Panipat and sample of the
STP, CPU, Ground Water and Upstream and Downstream of

Drain passing backSIde of the unit was collected and as per the
analysis report and Joint inspection report submitted by the
committee in the Hon’ble NGT a show cause notice was issued
to the unit vide this office letter No.HSPCB/PR/2024/266 dated
31 /05/2024
The unit has submitted the interim reply of show cause notice on
19.06.2024 and final reply on 12,08.2024 with the adequacy
report of CPU and STP from VSI Pune with all the compliances
made by the unit Thereafter, the unit was Inspected by the team

of HSPCB, Panipat dated 27/08/2024 to verify the compliances
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g)d,

Environment Compensation to be levied on Industrial Units

PI - Pollution Index (Red : 80,
Orange : 50 and Green : 30)

23

24.

25.
26

27

N - No of days of violation

- Factor in RupeesR

S - Factor for scale of operation(0.5 for
micro or small, 1.0 for
medium and 1.5 for large unit)
LF - Location Factor (as per
census)

x

O

Documents to be enclosed
1. Copy of Joint inspection report dated 14.03.2024

2. Copy of SCN dated 31.05.2024
3. Copy of Unit reply dated 19.06.2024 & 12.08.2024
4. Copy of Inspection report of IIT Delhi dated 04.07.2024
5. Copy of Spot Inspection Report dated 27.08.2024
6. Copy of Analysis Report dated 10'09.2024

Ajay Ahlawat, AEE
Field Officer

suE;rr;itted in tAg IIblit and sample of C PU and 'STF wLs collected
and to HSPCB Lab Panchkula and as per analysis report
No.941-A dated 10/09/2024 and analysis report No.941-B dated
10/09/2024 the unit found complying
It is also intimated that the unit was inspected on 04.07,2024 by
IIT Delhi under third party Grossly Polluting Unit (GPI)
inspection and as per the inspection report submitted by the IIT
Delhi the parameter of effluent after treatment from CPU and
STP has been found complying with the permissible limit. The
polntwise compliance has been mentioned at Sr. No.18

Therefore, it is recommended that EnvIronmental
compensation may be imposed on the unit from 14.03.2024
(date of inspection of Joint Committee) to 04.07.2024(date of

inspection of IIT Delhi) i.e 1 13 days

10

Fia
b4.c

3.2024 (date of inspection of Joint Committee)
7.2024(date of inspection of IIT Delhi) i.e 113 days

t

:50

B1

Fi

}0 x 113 x 250 x 1.5 x 1 =33,90,000/-

1

Bhubfnder Singh
Regional Officer, Panipat
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